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To,
The Registrar,
The National Green Tribunal,
Principal Bench,
New Delhi
E-mail- judicial-ngt@gov.in

Sub: Report of The Joint Committee and Action Taken Report (ATR) in compliance of the
order dated-10.01.2023 passed by Hon'ble National Green Tribunal, New Dellhi in
Original Application No. 744 of 2022 Moharram Ali Versus State of Uttar Pradesh.

Sir,

That in compliance of the order dated 10.01.2023 passed by the Hon'ble National Green
Tribunal, New Delhi in Original Application No. 744 of 2022 Moharram Ali Versus State of
Uttar Pradesh. In compliance of the above order the Action Taken Report of Joint Committee of
UPPCB and District Administration is annexed herewith and forwarded to you with the request
that the same may be placed before the Hon'ble Tribunal.

Yours Sincerel
Enclosure- As above W

Pty
(Abhishek Tripathi)

Incharge, Circle-3
Copy to:
1. Shri Pradeep Mishra, Advocate on Record, Hon'ble Supreme Court/ NGT, New Delhi
for necessary action please.
2. Law Officer-1, U.P. Pollution Control Board, Lucknow for information and necessary
action please.
3. Regional Officer, U.P. Pollution Control Board, MuzaffarNagar for information and

necessary action.
oy
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Incharge, Circle-3

316

TRy

................................................................................................................................................................

A - 12, fvfa @oe, Tl TR, T.C.-12 V, Vibhuti Khand, Gomti Nagar,
wEHs - 226 010 Lucknow - 226 010

Hy : 0522-2720828, 2720831 Phone : 0522-2720828, 2720831
i-%a1  : info@uppcb.com E-mail  :info@uppcb.com

JgHIZT - www.uppcb.com Website :www.uppcb.com




317

INDEX
S.No. | Particulars Page No.

1. |Report of Joint Committee in OA No. 744/2022 Moharram Ali Vs State of 01-08
UP

2. |Compliance report in OA No. 277/2022 Liyakat Ali & Others Vs State of 08-15
UP

3. |Annexure-1 : Letter of District Magistrate to SSP Muzaffarnagar for 16-17
providing records against the violators —

4. | Annexure-2 : Case diaries of violators provided by Police Department 18-169

5. | Annexure-3 : Letter regarding Imposition of Environmental Compensation 170-171
against Sh. Anjum

6. |Annexure-4 : Letter regarding show cause notice for imposition of 172-173
Environmental Compensation for past 05 years considering recurring and
severeness of violation against Sh. Anjum

7. | Annexure-5 : Letter regarding Imposition of Environmental Compensation 174-175
against Sh. Irfan alias Bhura

8. |Annexure-6 : Letter regarding show cause notice for imposition of 176-177
Environmental Compensation for past 05 years considering recurring and
severeness of violation against Irfan alias Bhura

9. |Annexure-7 : Letter regarding Imposition of Environmental Compensation 178-179
against M/s. Bindlas Duplex Ltd. (Unit-1)

10. |Annexure-8 : Letter regarding show cause notice for imposition of 180-181
Environmental Compensation for past 05 years considering recurring and
severeness of violation against M/s. Bindlas Duplex Ltd. (Unit-1)

11. |Annexure-9 : Letter regarding Imposition of Environmental Compensation 182-183
against M/s. Silverton Pulp & Papers Ltd. (Unit-2)

12. |Annexure-10 : Letter regarding show cause notice for imposition of 184-185
Environmental Compensation for past 05 years considering recurring and
severeness of violation against M/s. Silverton Pulp & Papers Ltd. (Unit-2)

13. |Annexure-11 : Letter regarding Imposition of Environmental Compensation 186-187
against M/s. Shri Bhageshwari Papers Pvt. Ltd. (Unit-1)

14. | Annexure-12 : Letter regarding show cause notice for imposition of 188-189
Environmental Compensation for past 05 years considering recurring and
severeness of violation against M/s. Shri Bhageshwari Papers Pvt. Ltd.
(Unit-1)

15. |Annexure-13 : Letter regarding Imposition of Environmental Compensation 190-191
against M/s. Bindals Papers Mills Ltd.

16. |Annexure-14 : Letter regarding show cause notice for imposition of 192-193
Environmental Compensation for past 05 years considering recurring and
severeness of violation against M/s. Bindals Papers Mills Ltd.

17. | Annexure-15 : Joint committee report submitted in Hon'ble NGT dated 194-279
20.10.2022 in OA No. 277/2022 Liyakat Ali & Others Vs State of UP

18. | Annexure-16 : Details of Environmental Compensation imposed and 280
recovered by individual industries

19. | Annexure-17 : Joint committee report submitted in Hon'ble NGT dated 281-291
02.01.2023 in OA No. 277/2022 Liyakat Ali & Others Vs State of UP

20. | Annexure-18 : Analysis reports of Drains 292-294

D/Neeraj Mittal/Letter 2023



Report of Joint Committee of UPPCB and District Administration in compliancgo:l 8
order passed by the Hon'ble National Green Tribunal in case of OA 744/2022
Moharram Ali Vs State of U.P. on dated 10.01.2023.

1.0 Background:

Grievance in reference to above was arisen by Mohd. Moharram Ali, complaining
03 paper mills dumping their hazardous waste and coal ash at the bank of Ganga Canal in
huge quantity causing serious environmental damage besides health hazards to the
residents in the nearby areas.

In the above matter, Hon'ble NGT vide order dated 30.09.2022, directed to
constitute a joint committee comprising of State PCB and District Magistrate,
Muzaffarnagar with the direction to visit the site and submit report. Accordingly, joint
inspection was carried out by the joint committee and joint report was submitted to Hon’ble
Tribunal on 07.12.2022. During inspection by the Joint Committee, it was found that highly
exothermic reactive chemical mixed fly ash was present in the area. On enquiry with the
locals and police officials, it was found that in the year 2018 an unknown highly hazardous
chemical was dumped in the area by digging up the land which was then covered by fly
ash. For identifying the nature of the chemical present on the land/under the land, on
direction of District Magistrate Muzaffarnagar, UPPCB Head Office constituted a joint
committee of IITR Lucknow and Scientific Officers of UPPCB Lucknow to visit the area,
take the sample of chemical mixed fly ash and analyze it. Accordingly the joint committee
visited the site on 30.07.2022, collected the soil samples and analyzed it. According to the
analysis, high amount of heavy metals (calcium and potassium, chloride and sulphate)
were present. Detailed report along with annexure have been submitted along with the
joint report submitted to Hon'ble NGT. Observing immediate risk of health hazard due to
high level of contamination in the soil in the site, all the chemical contaminated fly ash was
collected, transported and disposed off through TSDF M/S Bharat Oil & Waste
Management Pvt. Ltd on dated 29.09.2022. Details of the same have been already
mentioned in the previously submitted joint report. Hon’ble Tribunal, after taking
cognizance of the joint report, passed order on 10.01.2023 and directed District
Administration and UPPCB to submit a action taken report in compliance to order passed
by Hon’ble Tribunal on 10.01.2023.

2.0 Order Passed by Hon'ble NGT on 10.01.2023

il [ With respect to the fact as to who has dumped
chemical and fly ash at site in question which has resulted in death and injuries of
individuals, nothing has been said except that this information may be collected

from Police. Prevention of illegal dumping of hazardous chemical and fly ash at
1



unauthorized site is statutory responsibility of officials of State PCB, and if t%y’I 9
have failed in observance of their statutory duty, they cannot saddle the said
responsibility upon any other authority like police....................
“iiiiiiieiiee.n. 110 Let a further action taken report be submitted by State
PCB and District Magistrate, Mujaffarnagar clearly stating about the person
responsible for alleged dumping, including compliance of consent conditions with
respect of Water (Prevention and Control of Pollution) Act, 1974 and Air (Prevention
and Control of Pollution) Act, 1981 and authorizations granted under Hazardous &
Other Wastes (Management and Transboundary Movement) Rules, 2016. The report
needs to clarify on fly ash management plan with respect of each industry and
management of hazardous waste as per authorizations granted. Further, report
should state about action taken against such person/proponent for remediation and
prevention of further damage to environment and also with regard to payment of

compensation to the victims/heirs of deceased persons.....................

3.0 a) Action Taken Report regarding person responsible for digging and dumping

hazardous chemical on land causing casualty

It has been already submitted in the earlier joint report stating that the hazardous
chemical was dumped in the year 2018 by an unknown person on the same land in
guestion. Due to reaction of the hazardous chemicals, exothermic reaction occurred after
several years in July 2022. 03 persons while crossing the area were trapped in hazardous
chemical and due to exothermic reaction were seriously burnt leading to death of 1 person
and severe burns on bodies of 02 people.

In view of finding records/proof of person responsible for dumping of hazardous
chemical and industries/ person responsible for dumping fly ash on the land in question, a
letter was sent to SSP Muzaffarnagar by District Magistrate, Muzaffarnagar vide letter
dated 16.01.2022 (Annexure No. 1) for providing all records of police investigations which
has been carried out in the above matter. In reference to the letter issued, Police
department submitted case diaries of investigations which was carried out against 02
persons responsible for dumping hazardous chemicals and fly ash. (Case Diary
investigation reports are annexed as Annexure No. 2). According to the case diary no
179/2022 and 193/2022, it has been concluded that Shri Anjum S/o Latafat, Village
Nangla Bujurg, Thana Bhopa, Muzaffarnagar was found to be mainly responsible and
guilty for dumping of hazardous chemicals._The report has statement of the guilty stating
that he was carrying out trading of hazardous chemicals, storing it in drums in a premise in
village Kasampura, Thana Bhopa, Muzaffarnagar. On 12" November, 2018, chemicals
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which were stored in drums, started leaking due to which villagers residing around%zo
area started having severe burning sensations in eyes. On immediate complaints of the
villagers, SDM Jansath, C.O. Bhopa and other police officials reached the site
immediately. Shri Anjum called excavator, dug up a patch of land belonging to irrigation
department and dumped all the chemical from the drums on the land. Drums were again
taken back by him. No sign or protective boundary was made around the area by the
guilty.

Hence, Shri Anjum S/o Latafat, Village Nangla Bujurg, Thana Bhopa,
Muzaffarnagar was found to be mainly responsible and guilty for dumping of
hazardous chemicals. Further, he was carrying out the hazardous chemical storage and
trading activities illegally without taking permissions from UPPCB under Hazardous Waste
Management Rules.

UPPCB has imposed environmental compensation against Shri Anjum S/o
Latafat, Village Nangla Bujurg, Thana Bhopa, Muzaffarnagar from the date of
incident i.e. 09.07.2022 to the date when the fly ash and other waste was disposed
of safely in TSDF on 29.09.2022. The environmental compensation of Rs. 4,15,000/-
has been imposed on 08.02.2023 (Annexure No. 3), for the above said period but as
the fly ash and other waste had been dumped at Village Nangla Bujurg, Thana Bhopa,
Muzaffarnagar place since long (period unknown) therefore, UPPCB has issued show
cause notice for imposing environmental compensation Rs. 87,10,000/- on 11.02.2023
(Annexure No. 4) for last four years and 282 days in the light of Hon’ble NGT order,
passed in O.A. No. 116 of 2014 Meera Shukla Versus Muncipal Corporation Gorakhpur
and Others on 29.04.2019, which clearly status that;

e The UPSPCB may assess the amount of compensation applying the
formula laid down by the CPCB not only for the days mentioned in the report of the CPCB
but for the actual days of violation from the beginning but not beyond five years from the
date of calculation............

b) Action Taken Report regarding person responsible Shri Irfan alias Bhura S/o Shri

Yusuf (Contractor), Village Nangla Bujurg, Thana Bhopa, Muzaffarnagar for

dumping industrial fly ash illegally on land
On scrutiny of the case diaries no 179/2022 section 278, 285,338 and 193/2022
section 283, 278, 338 , it has been made clear that Shri Irfan alias Bhura S/o Shri Yusuf,

Nangla Bujurg, Thana Bhopa, Muzaffarnagar was carrying out work of contractor of 04
industries generating boiler fly ash under agreement for proper disposal of fly ash but had



illegally and unscientifically dumped fly ash generated from industries on the Ian§21
guestion which falls under jurisdiction of Irrigation Department.

UPPCB has imposed environmental compensation against Shri Irfan alias Bhura
S/o Shri Yusuf (Contractor), Village Nangla Bujurg, Thana Bhopa, Muzaffarnagar from the
date of incident i.e. 09.07.2022 to the date when the fly ash and other waste was
disposed of safely in TSDF on 29.09.2022. The environmental compensation of Rs.
4,15,000/- has been imposed on 08.02.2023 (Annexure No. 5), for the above said
period but as the fly ash and other waste had been dumped at Village Nangla Bujurg,
Thana Bhopa, Muzaffarnagar place since long (period unknown) therefore, UPPCB has
issued show cause notice for imposing environmental compensation Rs. 87,10,000/- on
11.02.2023 (Annexure No. 6) for last four years and 282 days in the light of Hon’ble NGT
order, passed in O.A. No. 116 of 2014 Meera Shukla Versus Muncipal Corporation
Gorakhpur and Others on 29.04.20109.

c) Action Taken Report against industries which generated boiler ash which was

illegally and unscientifically disposed on the land in question
On scrutiny of the case diaries no 179/2022 section 278, 285,338 and 193/2022
section 283, 278, 338, it has been found that following industries generating the boiler fly

ash had given the fly ash to the contractor (Irfan ilyas Bhura) for disposal of fly ash:-
M/s Bindlas Duplex Ltd (Unit- 1), Bhopa Road, Muzaffarnagar

M/s Silverton Pulp and Papers Pvt Ltd (Unit- 2), Bhopa Road, Muzaffarnagar.
M/s Shri Bhageshwari Papers Pvt Ltd (Unit- 1), Bhopa Road, Muzaffarnagar

H w DN PE

M/s Bindals Papers Mills Ltd, Bhopa Road, Muzaffarnagar

Above industries were the generators of boiler fly ash, hence it was also the
responsibility of the industries to ensure that the fly ash generated in their premises,
was scientifically disposed off under the provisions of HWM Rules.

In view of the violation by the above defaulters, Regional Officer, UPPCB
Muzaffarnagar has sent report to UPPCB Head Office to impose environmental
compensation against above industries vide letter dated 31.01.2023.

In continuation, UPPCB, Lucknow imposed Environmental Compensation against
the defaulter units as under :

1. UPPCB has imposed environmental compensation against M/s Bindlas Duplex Ltd
(Unit- 1), Bhopa Road, Muzaffarnagar from the date of incident i.e. 09.07.2022 to
the date when the fly ash and other waste was disposed of safely in TSDF on
29.09.2022. The environmental compensation of Rs. 8,08,125/- has been
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imposed on 09.02.2023 (Annexure No. 7), for the above said period but as§22
fly ash and other waste had been dumped at Village Nangla Bujurg, Thana
Bhopa, Muzaffarnagar place since long (period unknown) therefore, UPPCB has
issued show cause notice for imposing environmental compensation Rs.
1,63,31,250/- (Rs. One crore sixty three lac thirty one thousand two hundred fifty)
on 11.02.2023 (Annexure No. 8) for last four years and 282 days in the light of
Hon’ble NGT order, passed in O.A. No. 116 of 2014 Meera Shukla Versus Muncipal
Corporation Gorakhpur and Others on 29.04.20109.
. UPPCB has imposed environmental compensation against M/s Silverton Pulp and
Papers Pvt Ltd (Unit- 2), Bhopa Road, Muzaffarnagar from the date of incident
i.e. 09.07.2022 to the date when the fly ash and other waste was disposed of
safely in TSDF on 29.09.2022. The environmental compensation of Rs.
7,78,125/- (Seven Lac Seventy Eight Thousand One Hundred Twenty Five) has
been imposed on 08.02.2023 (Annexure No. 9), for the above said period but
as the fly ash and other waste had been dumped at Village Nangla Bujurg,
Thana Bhopa, Muzaffarnagar place since long (period unknown) therefore, UPPCB
has issued show cause notice for imposing environmental compensation Rs.
1,63,31,250/- (Rs. One crore sixty three lac thirty one thousand two hundred fifty)
on 11.02.2023 (Annexure No. 10) for last four years and 282 days in the light of
Hon’ble NGT order, passed in O.A. No. 116 of 2014 Meera Shukla Versus Muncipal
Corporation Gorakhpur and Others on 29.04.2019,
. UPPCB has imposed environmental compensation against against M/s Shri
Bhageshwari Papers Pvt Ltd (Unit- 1), Bhopa Road, Muzaffarnagar from the date
of incident i.e. 09.07.2022 to the date when the fly ash and other waste was
disposed of safely in TSDF on 29.09.2022. The environmental compensation
of Rs. 7,78,125/- (Seven Lac Seventy Eight Thousand One Hundred Twenty Five)
has been imposed on 08.02.2023 (Annexure No. 11), for the above said period
but as the fly ash and other waste had been dumped at Village Nangla Bujurg,
Thana Bhopa, Muzaffarnagar place since long (period unknown) therefore, UPPCB
has issued show cause notice for imposing environmental compensation Rs.
1,63,31,250/- (Rs. One crore sixty three lac thirty one thousand two hundred fifty)
on 11.02.2023 (Annexure No. 12) for last four years and 282 days in the light of
Hon’ble NGT order, passed in O.A. No. 116 of 2014 Meera Shukla Versus Muncipal
Corporation Gorakhpur and Others on 29.04.2019,
. UPPCB has imposed environmental compensation against against against M/s
Bindals Papers Mills Ltd, Bhopa Road, Muzaffarnagar from the date of incident
5



i.e. 09.07.2022 to the date when the fly ash and other waste was dispose3023
safely in TSDF on 29.09.2022. The environmental compensation of Rs.
7,78,125/- (Seven Lac Seventy Eight Thousand One Hundred Twenty Five) has

been imposed on 08.02.2023 (Annexure No. 13), for the above said period but

as the fly ash and other waste had been dumped at Village Nangla Bujurg,

Thana Bhopa, Muzaffarnagar place since long (period unknown) therefore, UPPCB

has issued show cause notice for imposing environmental compensation Rs.

1,63,31,250/- (Rs. One crore sixty three lac thirty one thousand two hundred fifty)
on 11.02.2023 (Annexure No. 14) for last four years and 282 days in the light of
Hon’ble NGT order, passed in O.A. No. 116 of 2014 Meera Shukla Versus Muncipal
Corporation Gorakhpur and Others on 29.04.2019,

4.0 Fly ash management being carried out presently by 4 Pulp and Paper

Industries in question

S| |Name of the |Total fly Transporta | Storage/landfill Fly ash Disposal |Remarks
no |Industry ash tion of fly |sites Plan with
generation/|ash Quantity / Month
Month
1 M/s Bindlas 150-200 Through 1-Stored in Khasra |1. Qty. Sentto Approx 0.241
Duplex Ltd MT/Month | Closed No.01 of Vill. Cement Plant : Acre land
(Unit- 1), Containers |Sikhreda, 140 MT/Month available for
Bhopa Road, Muzaffarnagar 2. Qty. used for further storage
Muzaffarnagar 2-Total area filled |land filling on own | of fly ash.
with fly ash approx |land : 60 Unit has done
0.230 acre out of | MT/Month agreement with
which total 3. Qty. temporarily | Cement Plant
available area for |stored onrented |also
landfill-0.471 Acre |land : 700 MT
2 M/s Silverton |1500-2000 |Through Fly ash stored in  |1. Qty. Sentto Agreement done
Pulp and MT/Month |Closed premises and Cement Plant : with Cement
Papers Pvt Ltd Containers |Disposed through |1400 MT/Month plant and Bulk
(Unit- 2), Cement Plant and |2. Qty. sent to ash supplier
Bhopa Road, Bulk Ash Supplier |Bulk Ash Supplier
Muzaffarnagar. : 350 MT/Month
3. Quantity
temporarily stored
of fly ash —
Approx. 350 MT
3 M/s Shri 600-650 Through 1-Stored in Khasra|1. Qty. Sentto Approx 2.853
Bhageshwari |MT/Month |Closed No. 187, 228, 354 |Cement Plant : Acre land
Papers Pvt Ltd Containers |of Vill. Nagla 440 MT/Month available for
(Unit- 1), Bujurg, 2. Qty. used for further storage
Bhopa Road, Muzaffarnagar land filling on of fly ash.
Muzaffarnagar 2-Total area filled |rented land : 175 |Unit has also
with fly ash approx | MT/Month done agreement

0.40 Ha. out of
which total
available area for
landfill-3.253 Ha.

3. Qty. temporarily
stored on rented
land : 1900 MT

with Cement
Plant




M/s Bindals 1500-2000 |Through
Paper Mills MT/Month |Closed
Ltd, Bhopa Vehicles
Road,

Muzaffarnagar

Fly ash stored in
premises and
Disposed through
Cement Plant

1-All generated fly
ash Sent to
Cement Plant :
1800 MT/Month
2. Quantity
temporarily stored
of fly ash —

Approx. 450 MT

Agreemérftoon
with Cement
plant

5.0Hazardous waste management being carried out presently by concerned Pulp

and Paper Industries

SI |Name of the Status of Haz. Qty. sent to Qty. stored |Remarks
no |Industry Authorization TSDF for in
disposal premises
temporarily
1 |M/s Bindlas Issued and granted Approx. 0.13 Total waste |Qty. sent
Duplex Ltd (Unit- |upto 16.11.2027 MT collected stored at to TSDF is
1), Bhopa Road, |a) Contaminated Cotton |and disposed |present— |verified
Muzaffarnagar Rags or Other Cleaning |through TSDF |0.20 MT from
Material —=0.075 MT in previous Manifest of
b) Empty Barrels/ quarter (As per TSDF
Containers/Liners the manifest of
contamination with Haz. |the TSDF)
Chem./Waste — 1.2 MT
c) Used or Spent Oil —
0.225 MT
2 | M/s Silverton Pulp |Issued and granted Approx. 0.37 Total waste |Qty. sent
and Papers Pvt  |upto 02.08.2027 MT collected stored at to TSDF is
Ltd (Unit- 2), a) Contaminated Cotton |and disposed |present— |verified
Bhopa Road, Rags or Other Cleaning |through TSDF |0.5 MT from
Muzaffarnagar. Material — 0.15 MT in previous Manifest of
b) Empty Barrels/ quarter (As per TSDF
Containers/Liners the manifest of
contamination with Haz. |the TSDF)
Chem./Waste — 2.0 MT
c) Used or Spent Oil —
0.4 MT
3 |M/s Shri Issued and granted Approx. 0.25 Total waste |Qty. sent
Bhageshwari upto 13.09.2027 MT collected stored at to TSDF is
Papers Pvt Ltd a) Contaminated Cotton |and disposed |present— |verified
(Unit- 1), Bhopa |Rags or Other Cleaning |through TSDF |0.25 MT from
Road, Material — 0.1 MT in previous Manifest of
Muzaffarnagar b) Empty Barrels/ quarter (As per TSDF
Containers/Liners the manifest of
contamination with Haz. |the TSDF)
Chem./Waste — 0.8 MT
c) Used or Spent Oil —
0.15 MT
4 |M/s Bindals Paper |Issued and granted Approx. 0.26 Total waste |Qty. sent
Mills Ltd, Bhopa |upto 26.04.2027 MT collected stored at to TSDF is
Road, a) Contaminated Cotton |and disposed |present— |verified
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Muzaffarnagar Rags or Other Cleaning |through TSDF |0.7 MT from
Material — 0.1 MT in previous Manifest of
b) Empty Barrels/ quarter (As per TSDF
Containers/Liners the manifest of

contamination with Haz. |the TSDF)
Chem./Waste — 3.0 MT
c) Used or Spent Oil —
0.425 MT

d) Chemical containing
residue arising from
decontamination — 0.15
MT

Compliance regarding compensation to be provided to the victims

Hon’ble NGT in it's order dated 10.01.2023 has directed to provide payment of
compensation to the victims/heirs of deceased persons. In compliance of the directions,
District Magistrate Muzaffarnagar has initiated process to provide compensation to the
victims as per the law.

5.0 Status of OA no 277/2022 Liyakat Ali & Ors Vs State of U.P
Hon’ble NGT in it's order dated 10.01.2023 has also directed that

R "14. List for further consideration on 17.02.2023 alongwith OA No.
277/2022, Liyakat Ali & Ors vs. State of U.P.............. "

6.0 Background:

In reference to the grievance arisen by Mohd. Liyakat Ali and other residents of
Village Dhandhera, Muzaffarnagar, complaining pulp and paper mills discharging highly
polluted chemical mixed water in the land abutting their land. 1t was further stated that the
drain was blocked due to negligence of Mr. Dhoom Singh and Mr. Tanveer, Contractors
of Public Works Department (PWD) during construction of culvert in the drain which
resulted in diversion of industrial waste directly to the agricultural fields of the applicants.
Complainant demanded the compensation against the loss of agriculture crop.

7.0 Brief note/compliance in reference to Hon’ble NGT first order dated 28.04.22 in
OA No. 277/2022, Liyakat Ali & Ors vs. State of U.P

In the compliance of Hon’ble NGT order dated 21.07.2022, joint committee visited
the concerned industries and submitted joint committee report before Hon'ble NGT on
dated 20.10.2022 (Annexure No. 15). Total 14 Pulp and Paper industries were identified
concerning the above O.A. All the industries were inspected by the joint committee

8



comprising of officials of UPPCB and District Administration. Out of 14 industries326
industries were found not having proper records w.r.t scientific disposal of fly ash
generated from the industries. Hence, all 11 industries were issued show cause notices
along with environmental compensation under Air Act 1981. 02 industries were found in
violation of PWM rules as it was found that the waste plastic generated from the paper
industries were not having proper records for scientific disposal of plastic waste. Hence,
show cause notices to 02 industries were issued under the EP Act 1986. Total of Rs.
20.60 Lac Environmental compensation was imposed to 11 Industries and compensation
was recovered from all the concerned industries. Details of environmental compensation
issued and recovered by individual industries is annexed as Annexure No. 16. The joint
action taken report was submitted to Hon’ble NGT on 20.10.2022.

8.0 Latest Order Passed by Hon'ble NGT on 21.10.2022 in OA No. 277/2022, Liyakat
Ali & Ors vs. State of U.P

On consideration of joint report submitted to Hon’ble NGT, following
directions were issued, effective part of which states that:

“ ..14. In view of its statutory obligations under the enactments
specmed in Schedule | of the National Green Tribunal Act, 2010, the UPPCB is
directed to verify the factual position regarding discharge of drain water of
Muzaffarnagar main drain into river, quality of discharged water going to river,
status of installation of STP with conveyance system in Muzaffarnagar, disposal of
plastic waste and fly ash and take further remedial action by following due process

of law. ............

Hon'ble NGT order dated 21.10.2022 sought the factual position regarding
discharge of drain water of Muzaffarnagar main drain into river, quality of discharged water
going to river, status of installation of STP with conveyance system in Muzaffarnagar,
disposal of plastic waste and fly ash and take further remedial action by following due
process of law.

9.0 Compliance of latest directions of Hon’ble NGT dated 21.10.2022

As per the directions issued by Hon’ble NGT dated 21.10.2022, Action taken report
by UPPCB was submitted to Hon’ble NGT on 02.01.2023 vide letter no. 1310/OA-
277/Liyakat Ali/M.Nagar/2023 dated 02.01.2023 which is annexed as Annexure-17.



10.0 Brief report regarding latest report submitted by UPPCB to Hon’ble NGT 327
(a) Regarding drain water quality
In compliance to the said orders of the Hon'ble NGT dated 21.10.2022, officials of
UPPCB Muzaffarnagar visited the drains into which the concerned pulp and paper
industries are discharging treated effluent which in turn joins river Kali West on dated
21.12.2022. During visit, water samples from the drains and River Kali West were
collected. Sampling locations are as follows :
1. Kukra drain before confluence to Dhandhera Drain
2. Begrajpur drain / Dhandhera drain (Main Muzaffarnagar drain) near UPSIDC,
Begrajpur
3. River Kali West after meeting Begrajpur/Dhandhera Drain (Main Muzaffarnagar
Drain)

11.0 Findings from the Analysis Reports :

e The reports showed that high COD levels are present in the Begrajpur drain
(Main Muzaffarnagar drain). Major heavy metals (Lead, Chromium, Zinc)
present in the drains are within the prescribed limits. However, parameters of
Hardness, magnesium and calcium (majorly contributed by untreated
sewage/domestic effluent) is above the prescribed limits.

e Chloride and Iron are found above prescribed norms, however, concerned
industries majorly Pulp & Paper Industries) do not use raw material having
chloride/ iron compound.

e Kukra drain being majorly a domestic drain having around 16.0 MLD
domestic untreated sewage and around 1.0 MLD treated Industrial effluent of
02 Nos. Pulp & Paper Industries. In this drain COD has been found 496 mg/I.

Analysis reports are annexed as Annexure 18.

12.0 Status of STP Installation

e At present in City Muzaffarnagar, 01 STP of U.P. Jal Nigam capacity 32.5 MLD is
operational at Kidwai Nagar on oxidation pond technology for the treatment of
sewage generation for city Muzaffarnagar. There are 02 more STPs of U.P. Jal
Nigam of capacity 22 MLD at village Sahawali and 32.5 MLD at Kidwai Nagar
Muzaffarnagar being constructed by M/s Muzaffarnagar STP Pvt. Ltd.
Muzaffarnagar under Namami Gange Project (Email : ashishlahoty@yahoo.com)
Address : B-157-158, Scheme No. 10B Gopalpura Bye pass, Jaipur. Untreated
sewage will be channelized through tapping of all domestic drains into the sewage
treatment plant.
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S.No. | STP Capacity and Concerned Drain Status Remark ~
Location
1. 32.5 MLD Kidwai Khadarwala Drain, Under 50% work
Nagar, Muzaffarnagar | Krishnapuri Drain, Construction completed.
Sujru Drain, Nai
Basti Drain
2. 22 MLD Vill. Sahawali/Kukra Under 75% work
Sahawali, Drain Construction completed.
Muzaffarnagar

As was observed from the analysis that untreated domestic sewage is also a

major contributor of pollution in Begrajpur drain (Main Muzaffarnagar drain)

before meeting River Kali West. Once proposed STPs are operational, significant

decrease in BOD and COD levels may be observed in Main Muzaffarnagar drain

also.

13.0 Compliance Status regarding scientific disposal of plastic waste generated

from the concerned pulp and paper industries

& Papers Pvt. Ltd..
(Unit-2), 9" Km.
Bhopa Road,

ash and plastic waste not
found during inspection.
Env. Compensation

S.N |Name & Address |Violation Found/Action |Present Compliance Status — Disposal of
0. of Industry Taken Fly Ash & Plastic Waste
1. M/s. Silvertoan Scientific disposal of fly Plastic waste generated (Unit-1 & Unit-2) —

Papers Ltd. (Unit- |ash and plastic waste not |34 MT/Month

1), 9" Km. Bhopa |found during inspection. | plastic Waste sent to Cement Plant

Road, Env. Compensation — 32 MT/Month

Muzaffarnagar. imposed of Rs. 2,10,000/- | past plastic waste is temporarily stored

which has been recovered | \ithin the premises.

and compliance done by : :

the industry. Fly Ash generated (Unit-1 & Unit-2) — 972
MT/Month
Disposal of Fly Ash — 955 MT/Month
(Disposal through Cement Plant & Brick Kiln
Manufacturer)

2. |Ms. Silvertoan Scientific disposal of fly Rest fly ash is temporarily stored within the

Papers Ltd. (Unit-ash and plastic waste not | yremises in covered area along with manual

2), 9" Km. Bhopa |found during inspection. water sprinkling facility.

Road, Env. Compensation

Muzaffarnagar. imposed of Rs. 2,10,000/-

which has been recovered
and compliance done by
the industry.
3. M/s. Silverton Pulp |Boailer in sister concern Approx. 115 MT/Month Plastic waste

& Papers Pvt. Ltd.. |unit and generated plastic |generated from process (Unit-1 & Unit-2)

9™ Km. Bhopa waste is disposed in and completely disposed in house through

Road, Gasifier installed in the Gasifier.

Muzaffarnagar. unit. Steam supplied to the unit by the sister
concern Unit-2. Hence, fly ash is not
generated in this unit.

4, M/s. Silverton Pulp |Scientific disposal of fly Approx. 115 MT/Month Plastic waste

generated from process (Unit-1 & Unit-2)
and completely disposed in house through
Gasifier.

11




2

Muzaffarnagar.

imposed of Rs. 1,50,000/-
which has been recovered
and compliance done by
the industry.

Fly Ash generated—1500-2000 MT/Month
Disposal of Fly Ash - 1750 MT/Month
(Disposal through Cement Plant & Bulk Ash
Supplier)

Rest fly ash is temporarily stored within the
premises in covered area along with manual
water sprinkling facility.

M/s. Garg Duplex &
Paper Mills Pvt.
Ltd., 8.5 Km.,
Bhopa Road,
Muzaffarnagar

Scientific disposal of fly
ash and plastic waste not
found during inspection.
Env. Compensation
imposed of Rs. 1,50,000/-
which has been recovered
and compliance done by
the industry.

Plastic waste generated — 25 MT/Month
Plastic Waste sent to Cement Plant — 23
MT/Month

Rest Plastic waste is temporarily stored

within the premises.

Fly Ash generated — 350-400 MT/Month
Disposal of Fly Ash — 380 MT/Month
(Disposal through Land Filling by Contractor)

Rest fly ash is temporarily stored within the
premises in covered area along with manual
water sprinkling facility.

M/s. Shree Sidhbali
Paper Mills Ltd.,
Bhopa Road,
Muzaffarnagar

Scientific disposal of fly
ash and plastic waste not
found during inspection.
Env. Compensation
imposed of Rs. 2,10,000/-
which has been recovered
and compliance done by
the industry.

Plastic waste generated — 20 MT/Month
Plastic Waste sent to Cement Plant — 18
MT/Month

Rest Plastic waste is temporarily stored
within the premises.

Fly Ash generated — 300-350 MT/Month
Disposal of Fly Ash — 330 MT/Month
(Disposal through Land Filling by Contractor)

Rest fly ash is temporarily stored within the
premises in covered area along with manual
water sprinkling facility.

M/s. Meenu Paper
Mills Pvt. Ltd., 9.5
Km., Bhopa Road,
Muzaffarnagar

Scientific disposal of fly
ash and plastic waste not
found during inspection.
Env. Compensation
imposed of Rs. 2,10,000/-
which has been recovered
and compliance done by
the industry.

Plastic waste generated — 40 MT/Month
Plastic Waste sent to Cement Plant — 35
MT/Month

Rest Plastic waste is temporarily stored
within the premises.

Fly Ash generated — 280-300 MT/Month
Disposal of Fly Ash — 270 MT/Month
(Disposal through Land Filling by Contractor)

Rest fly ash is temporarily stored within the
premises in covered area along with manual
water sprinkling facility.

M/s. Tehri Pulp &
Paper Ltd. (Unit-1),
9™ Km., Bhopa
Road,
Muzaffarnagar

Scientific disposal of fly
ash and plastic waste not
found during inspection.
Env. Compensation
imposed of Rs. 1,80,000/-
which has been recovered
and compliance done by
the industry.

Plastic waste generated — 30 MT/Month
Plastic Waste sent to Cement Plant — 26
MT/Month

Rest Plastic waste is temporarily stored
within the premises.

Fly Ash generated — 350-400 MT/Month
Disposal of Fly Ash — 390 MT/Month
(Disposal through Cement Plant)

Rest fly ash is temporarily stored within the
premises in covered area along with manual

12
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water sprinkling facility.

9. M/s. Tehri Pulp & |Non-scientific disposal of |Steam supplied to the unit by the sister
Paper Ltd. (Unit-2), |plastic waste found during |concern of Unit-1. Hence no fly ash is
9™ Km., Bhopa inspection. Show cause generated in this unit.

Road, notice 'SS“?d under E.P. Plastic waste generated — 30 MT/Month

Muzaffarnagar Act. Compliance have .
been done. Plastic Waste sent to Cement Plant— 27

MT/Month
Rest Plastic waste is temporarily stored
within the premises.

10. |M/s. Tirupati Baalaji | Scientific disposal of fly Plastic waste generated — 20 MT/Month
Fiberrs Private ash and plastic waste not |plastic Waste sent to Cement Plant — 17
Limited, Bhopa found during inspection. MT/Month
Road, Env. Compensation Rest Plastic waste is temporarily stored
Muzaffarnagar |mposed of Rs. 2,10,000/- | within the premises.

which has been recovered

and compliance done by | Fly Ash generated — 350-400 MT/Month

the industry. Disposal of Fly Ash — 370 MT/Month
(Disposal through Land Filling by Contractor)
Rest fly ash is temporarily stored within the
premises in covered area along with manual
water sprinkling facility.

11. |M/s. Bindals Scientific disposal of fly Unit is based upon Agro waste. Hence, No
Papers Mills Ltd., |ash and plastic waste not |plastic waste generated from the process.
Bhopa Road, found during inspection.

Muzaffarnagar Env. Compensation Fly Ash generated—1500-2000 MT/Month
imposed of Rs. 2,10,000/- Di L of Flv Ash — 1800 MT/Month
which has been recovered |§posa OFFly AS ont
and compliance done by (Disposal through Cement Plant)
the industry. Rest fly ash is temporarily stored within the

premises in covered area along with manual
water sprinkling facility.

12. |M/s. Shree Scientific disposal of fly Plastic waste generated — 25 MT/Month
Bhageshwari ash and plastic waste not | plastic Waste sent to Cement Plant —23
Papers PVE. Ltd. found during inspection. MT/Month
(Unit-1), 9" Km., |Env. Compensation Rest Plastic waste is temporarily stored
Bhopa Road, |mposed of Rs. 1,80,000/- |\yithin the premises.

Muzaffarnagar which has been recovered
and compliance done by Fly Ash generated — 600-650 MT/Month
the industry. Disposal of Fly Ash — 615 MT/Month

(Disposal through Cement Plant & Land
Filling)

Rest fly ash is temporarily stored on rented
land along with manual water sprinkling
facility.

13. |M/s. Shree Non-scientific disposal of | Steam supplied to the unit by the sister
Bhageshwari plastic waste found during |concern of Unit-1. Hence, no fly ash

Papers Pvt. Ltd.
(Unit-2), 9" Km.,
Bhopa Road,
Muzaffarnagar

inspection. Show cause
notice issued under E.P.
Act. Compliance have
been done.

generated in this unit.

Plastic waste generated — 15 MT /Month
Plastic Waste sent to Cement Plant — 14
MT/Month

Rest Plastic waste is temporarily stored
within the premises.
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14. |M/s. Galaxy Papers
Pvt. Ltd., Jolly
Road,
Muzaffarnagar

Scientific disposal of fly
ash and plastic waste not
found during inspection.
Env. Compensation

w

Plastic waste generated — 20 MT/Month ~

Plastic Waste sent to Cement Plant =19
MT/Month

Rest Plastic waste is temporarily stored

imposed of Rs. 1,40,000/- within the premises.

which has been recovered
and compliance done by |Fly Ash generated — 180-200 MT /Month

the industry. Disposal of Fly Ash — 180 MT/Month
(Disposal through Land Filling by Contractor)
Rest fly ash is temporarily stored within the
premises in covered area along with manual
water sprinkling facility.

Pulp & Paper industries which were found not disposing fly ash in scientific manner have

now submitted details regarding quantity of fly ash being generated along with details of

disposal of fly ash either by proper land filling/brick making etc. Inspection of some fly ash

land filling area was also conducted for verification, (Detailed report and relevant

annexures are included in joint committee previous report dated 02.01.2023.

Observations/Recommendations

1. Kukra drain being majorly a domestic drain having around 16.0 MLD

domestic untreated sewage and around 1.0 MLD treated Industrial effluent
of 02 Nos. Pulp & Paper Industries. In this drain COD has been found 496
mg/I.

Higher level of COD may be attributed due to the reasons that the drain
passes through major commercial and residential areas of the city having

various household activities.

. The reports showed that high COD levels are present in the Begrajpur

drain (Main Muzaffarnagar drain). Major heavy metals (Lead, Chromium,
Zinc) present in the drains are within the prescribed limits. However,
parameters of Hardness, magnesium and calcium (majorly contributed by
untreated sewage/domestic effluent) is above the prescribed limits.

Total 45 water polluting industries are operational in Muzaffarnagar
discharging treated effluent directly/ indirectly in River Kali (West) majorly
through Dhandera/Begrajpur drain. Violating industries can contribute
potential increase in higher COD levels, if partially treated/untreated
effluent is discharged in the drain. In view of prevention and control of
water pollution in River Kali (West), regular inspections of industries are
carried out by UPPCB and District Administration Actions are being taken
up against industries under violation w.r.t treated effluent discharge
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norms. 02 industries were found violating and discharging untreégz
effluent in Dhandera/Begrajpur drain. Both industries were issued closure

order along with imposition of EC. Details are given below:-

Name of Industry Sector Action Taken | EC details
M/s Tehri Pulp & Paper | Pulp & Paper Closure order | Rs. 1.20 Lac
Ltd. (Unit-2), Bhopa issued on dt. imposed
Road, Muzaffarnagar 10.01.2023

M/s Magma Industries | Pharmaceutical | Closure order | Rs. 0.60 Lac
Ltd., Industrial Area S issued on imposed
Begrajpur, dt.10.01.2023

Muzaffarnagar

3. Joint team is also identifying illegal industries which have potential to polluting

drain and River Kali (West). In continuation, joint committee found 01 board mill

operating illegally without having ETP and discharging untreated effluent into

Dhandhera drain was closed down till installation and operation of ETP and

grant of Consent from Board.

The above report is put up for perusal and necessary action please

INSPECTION TEAM

S.No. |Name of Officials & Details Signature
1. |Anup Kumar y
City Magistrate, Muzaffarnagar
2. |Ankit Singh 08
Regional Officer, UPPCB, Muzaffarnagar
3. |Vipul Kumar

Asstt. Environment Engineer, UPPCB, Muzaffarnagar

u;??‘?),\/
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1369 [0rne 79y Maﬁ%‘&bfmﬂmw i [ |- 2 72
qa H, : ,

R gferg aeflers

HATHATR |

v - w0 THosodlo F WA Sovo Ho 744 /2022 e el FHAM we 3w Fodio H
qie e AT 10.01.2023 @ AU B T H|

Heley,

S fiwgs 7o THoshodlo gRT UIRd Ry fAid 10.01.2023 &1 weH TEOT
asﬁ‘cmfﬁtfaﬁrWowoﬁﬁoﬁoammﬁama%qﬁ‘rﬁw%|'tﬂﬁaﬁoqoﬁum
Ww,wm,wmﬁﬁméﬁwaﬁﬁﬁmaﬂﬁmﬁﬁﬂwﬁa
Acidic Chemicals ¥ T IRk @ 88 9= a1 o el & TR w9 | gord b
T § Rerad @ T 2, R qio gHosiodlo gRT &UE qd e fAHATd 30.09.2022
mmﬁuﬁwﬁéwmﬂﬁwmﬁﬁﬁaﬁ%@mﬁﬁ@m
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fop weeTe & # qd A T 5-6 g T AT A A P dfided & g9 qUeid [9d
T o, e U @ 8% § Wi o W e g iRdl H W B Bl GHR
IO B B FH F UHARdl gRT AT 61T § Rpr| @ b o qor wHR iR
BN B HRO g I gRT S e B T e TR TSET WIgdx SHA |
PR fFar 737 of U9 S SR R AME Afdd gRT SR 9 Sd Fly Ash &
Dump far mar | gguer FEFe A€ & &y Afferd @ ARAHR U e # S
@& i FeRa dffeed § Exothermic Reaction @ RO Iad ®iAe7T Fly Ash & ey

O\ %ﬁfﬁfmg&nawmﬁ%wwﬁﬂﬁﬁmﬁ?wwéﬁﬁwﬁmﬂf—ammm
M zfed @ IRwR fbar T g Aews sl gﬁv]‘\ﬁ[ T grr Af o Tl—st'
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| #10 THoS0clo H HgaRT AT &R Compliance Report Ua @t Y off ‘gen =0
THosodi0 gRT fais 10.01.2023 @) amew 9 5y T B, Rt e Rwolt oy ey

g -

"8. We find that illegal dumping of hazardous chemical and fly ash at site in question
has been admitted in the said report. It is also stated that said illegal dum sing has resulteq in
one death of an individual and injuries to some others. But neither person or authority o
proponent who caused said dumping, has been identified and disclosed in the report noy it is
stated as to what action has been taken for payment of compensation to injured and deqq
persons by District Magistrate, Mujaffarnagar was also member of the Committee. This is very

unfortunate.

10. The report does not disclose entire facts as required by this Tribunal and also 1,
uppropriate action has been taken by the authorfties concerned in the matter, dESp;':.
confirming damage to en vironment as also to the people residing in neurby areqs,

[6 PE | o
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11. Let a further action taken report be submitted by State PCB and District Magistrate,
Mujaffarnagar clearly stating about the person responsible for alleged dumping, including
compliance of consent conditions with respect of Water (Prevention and Control of Pollution)
Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981 and authorizations granted
under Hazardous & Other Wastes (Management and Transboundary Movement) Rules, 2016.
The report needs to clarify on fly ash management plan with respect of each industry and
management of hazardous waste as per authorizations granted. Further, report should state
about action taken against such person/proponent for remediation and prevention of further
damage to environment and also with regard to payment of compensation to the victims/heirs

of deceased persons. The report may be submitted before the next date by e-mail ...... .
S T A yfer i @ fdEgeR gd A e &5 A Chemical/Acid &
W/aﬁwﬁﬁ/mmwﬁ?mﬁwﬁﬁ@mmﬁﬁwaﬁéwﬁ
fyawer /9 aifere &, @i Ao THoSHoglo & SERTHR arft ur) T @l /e
%ﬁwwﬁﬁwmﬁﬂﬁﬁaﬂﬂhwwﬁﬁmﬂmmﬁ
g & S | | Ao TS0 gRT Sa arg H A fafr 17.02.2023 fad @1 T
|
HerTdh—SURIFIIR |

(W\:‘fq\“i’f %"&')

TOTFHTATR |
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\ s\ o Case Diary Details
\b\- : qeey SRy @ fereru
Case D.ary No, (wwor 84T ®.):C01 Caso Diary Supplementary No. (Wecal S i 7).
FIR No, {r.g.R. %.): 0179 Date (f1%): 10/07/2022
F 55, (T i District (Fre): I A
1. Geaeral Information (GTAT=T FTAHT)
a) Dxto of Preparing the Case Diary (7™ ) A wea &t feAiE): 10/07/2022
— T~ b) Stait time of Investigation (STid HTTW & ): 00:00
el r\—n\_}) c) End time of Investigation (ST 3d wwa)' 09:00 e
- ~d) Places Visited (e &1 23X fevam):
dne, < crL ST EN JUREA. ...
e) Investigation Brief (3119 wfagm):
Cah ATy 7000 179/2022 (T 285/278/338 W0 7Y st Ahetre, 7 el 30 7T AT g AT I O ATH 1 57T
I v ggmz.gaﬂgama.uﬁmgamﬂowmwm T s {OTR At T 9 7.22 F
!If—h/) 3'5 STy 1130 R g 10.7,22 WY 01,48 T GEAT E4FA 7T AT G
2. Major Task Performed ({&a &Td wed P )
S.NoJ(®.d.): 1
a) Major Task Performed (&4 ol g Raar) senea e
b) Witness Name(TarTg &1 ATH) : :
¢) Relative Name(RedgR &1 7m) :
d) Age(39) :
¢) Address (UdT) :
House No.(A&T ¥&I) : Street Name(TTell &1 =) :
Colony/Locality/Area Village/Town/City
(@A e 87 (UTHIATRISIEY) ©
Tehsil/Block/Mandal District (F5em) :
(aEfareiaHse) :
State (TT94) : Police Station(qfora &4 ) :
Pincode (A ®31) : Country(24) :
5 Description(ferao) :

Mﬁgmmmamﬁﬁﬁam%wmmm@m R g 30RO & gYe At 2rT Frierd
& ot o el TUE T §2) EHT SR it [T A e gt |

S.No.(@.H.): 2

a) Major Task Performed (€@ FTd W Rya) sqremdam &t
b) Witness Name(TTaTg &7 7TH) :

¢) Ralative Name(fredert &1 am) :

d) Age(3U):

e) Address (TdT) :
Houca No.(R&TH §&dT) Street Name(ITeft &1 =) :
Colony/Locallty/Area Village/Town/City
(@TATAIEETE G T): (UTR/ATTYLIEY)
Tehsil/Block/Mandal District (fre) :
(apdTa/eATRAE) ;
State (T197) : Police Station(3fer® ¥4) :
Pincode (ft1 d&aT) : Country(2) :

f Description(f@aTm) :
7oA AR FAd i A arnvay e wrn Wi oA s ot P & s welf & m g
40 8/0 z%q:ﬂ S/0 ¥0AM B anfaw S/0 wrwr biwgd) A tifai g ) A e B ATER @ EA Y Al A
& ad ﬁﬂﬁlﬁfﬂmgﬂswnﬂBmﬁﬁﬂﬂﬂ'lrt'dﬂmﬂimmmﬂmﬁﬁmut;mﬁm an

nraagqaﬂmmmﬁ%ﬁmﬁmmmﬁam%ﬁﬁmWﬂmﬁmﬁﬁﬁm@ 1 v orh Fag

1
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retd anwd i) Qo) ol aelt ) 5;:1:1\ At ) 'q,t'l}]n @ g & 1w el 9.7,022 1 1 fora i s 1447 - g7
~g A D

e s a0 A apr andied 3 1A g d wed v g wt @ i faa o gl ut fivar art W m i”i
<o el ) g e Y o e v man o A g e i oft Fareny ites e 4 i 217
il e o) i ) e & R S s o Tl ST O YT e R MM B & e ST
Mo Yt aw Rom FX) dwaw wrae) 3 Reed Yot e R iR T ) o o e w2 g3 § | 3 T
1aEnfia R TR @ o) S o agg of mmﬁtamﬂnmﬁ@ﬂfﬁﬁﬁaﬂwﬁwﬁﬁﬁgrﬁg
g 3 wre o o wreft mvE ot § R e 2 ¥ aar v o sfffy W00 1376 F T S
st @ wen A R Y ot D A A w6 N0 R oof aw arfard e 6 gm e | Rar arjer
< el Nere, /0 WA MA AT AT AN (0TT) MO, 6395759190 R0 9.7.022 Az & HC 153tar iz

o= e B R g R R o e 2 a0 1535 W R areg, @ e wreed T i T § Aa A
& vt o) o) i R

SNo(®.dH.):3

3) Major Task Performed (qxu & wega fovm) : sy Ramo 3
b) Witness Name(7TaTg &1 ATH) :

c) Relative Namo(&lﬁmﬂqﬁr} .

d} Age(3¥):

e) Address (T} :

House No.(R&TH §&07) :

Street Name (T &1 AH) :
Celeny/Locality/Area Village/TowniCity
[CaGisiiticall-F1h (TR AR
TehsilBlock/Mandal District (F#) :
(FEETRIETEMEA) ©
State (779 : Police Station(qfera w2eF) :
Pincode (7= ) ;

Country(Za) :
n Doscr:pnon(ﬁm] -
Fe oy |y mE m e gm s agln @ srndl q030W0 179/2022 U0 285/278/338 WiE 3R wwa A1 3Yony

71w 0 o U vt OSIR AY0 6395750100 X IufRl ur amev g e Attt e g A
Gnm e Perh gz

TR XY aTam 4 §TEA I 2 WOEA 3, NE g1 gernt e on
ﬂmwmmmﬁgﬂhmmﬁﬂﬂ&qmaﬁmhm;iMnm PR RIT]
T zon Frem g o A Er A ard & W R0 A $H T & e A 3 {9 A0 weeu R S atas
% A Agt B smum ot EEEITTE T 00RO 179/2022 UTT 285/278/338 Wi Rt wen 09 07 2022
#1130 T3 U2 Rm MR e gy e e Ran Zfgw 7 3@ wia 03 ikt o) &3 Sl R g 2
T Tz A ST e 1 T Jui m1.m3inm£w 2.7 71 R 3, S g gena
e o T @ ey e A wram @ 24 o T 0 2 R A srorm s g R
Fz.ﬁgmhnfmgmm’tﬁmrﬁf&hmmnnummmﬁmzummmﬁmﬁmgnwﬁmm

7 wran =) w aTe 2 FIR 6 e ar gren ¥ wre v Rv man g ol gm FIR geiten @ amd

SNo(Fd.): 4

2) Major Task Performed (e rd weea faman) we g
b) Witness Name(TaTg &1 4TH)

c) Relative Name{ftefgTe @1 5m) :

d) Age(3V) :

&) Address (9AT)

House No.(HETH dEdT) ;

Street Name(ITsll w1 7Tm) :
Colony/Locality/Area Village/TownIClty
(wTaTH gaTwn g 9): (UTRATURET)
TehslUBlockWMandal District (fem) :
(mgdaratamed) :
State (t1va) ; Pollce Statlon(qfAw w&am) :
Pincode ({3 vean) Country(¥2) :

D iptl :
e e e v v s, Ty s B e
.. T 153 £aT frg e o AT dioAs 832150238 A gUA W v % R 0010.7.22 @ D g
F
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e rafer & e o A ft e o Ter B0 mw Amen aepf am 0T M0 6395759190 1 Iufeda uw
ST o R e R et R o o0 ks : e

e Fremft e &) gemd g amaer 1 5w 96 27
ST 3. 3fdws y o Premdt mor o s mﬂmmgoqmﬁsmvﬁﬁ#ﬂmmg
mtmawﬁuﬁtmwmhﬁf@mmqﬁa@mawaﬁm Mo 72 34 Ta ¥ wud & am A
T W & waey ) AR e B R g TER % amum ot ST W HOSI0RO0 179/2022 8T 285/278/338
WTefR AT 911 09,07.2022 §WE 11,30 SR 02T €4fet TR AT g farveten e Ran 2R @ ot adr 03 fawdt
AR g3 el Rertes e @ W voe g vz e 07 T I @ 150 36 ¢ T qgH 2.7 9
snma.mﬁmﬁmhﬁrﬁmm%mmﬁmﬁmadﬁmml%wﬁm
?%mtmmow&gﬁ&%.%m%%m'aﬁﬂn%mﬁagmrﬁmaﬂmaﬁam
| R wer s & T | e o, AR Tae 7 I wnTaATe aret e
m&amlﬂFchﬁmﬁﬁgﬁmﬁgmﬁﬂn‘g&nal a '

Evidence Detalls (g1&a fawm)

S.P:ro. Evidence Proparty Evidence |Collected On |Collected at | Collected by
(w.®.) Type Recovered Detall Detall  (wgfoeq (wpfoen srg)(watied gr)
:(meu # (axme; dofw & Rraw)| (wem ﬁ'mw}iﬁwm )

Action Taken Details (wrdfargl &t Rawm)
a) Action Taken (STdaTdl): 147 dwew
b) Date of Action (FTfargl &I femi= ): 10/07/2022
c) Other Information on Investigation (FTHUT U =T IHHIN):
d) Remarks (fecaforai):
e) Description (fErawor

e afﬁ%wzgmmmmamﬁm@wwfﬁmﬁﬁﬁ%ﬁﬁwm&@mé@ adh
% 02 35,75 e 01 TF | :

f) Status of Investigation (sra &t fEafa):.
du & siefa

5. Comments Instruction of Supervislor (Tda g& & e / feoaeft)

S.No.| Comment Date i Comments
@w)| (Rooftarfa) | (Reeavft)

(g ?ﬁrafmmamfmmm]i

[ Commeted By Ffﬁce Type & office Name |

P
Report Printed on (R@Té qgur &1 i) 10/07/2022 Signature ( ?

Report Printed by (Rra & grur featé qfa): 132400033 Name (7TW): SANDEEP KUMAR

Rank () Jufxfgm/ sex Prftgs
No. (d.): 132400033

o
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e | ik o S v : ) — . o N.C.R.B(lﬂirf.f-':‘

LLF -1 (refilgier st wiat o0

FIRST INFORMATION REPORT
{Under Section 154 Cr.P.C)
way e fyé
(Um0 154 ¢ whivar afgen & agm)

+ District (Rra1):  gorowse ame P.S. (@) sty Year (a): 2022
FIRNo. (n.g.f. 0179 Date &Time of FIR (W.q.fx. it Reis/awa)10/07/2022 01-48
+ SNo, (M) Acts (P . .....[|Sections (Mm(d)
o L . 4
.2 W12 ¥ 1860 _ - 278 .
3. wewiseo - - B0,
+ (2)Occurrence of offence (sraxrer it weam):
1. Day (R7): ef¥am Date From (feAT®% & 09/07/2022  Date To ( Rmrias aw )09/07/2022
Time Period (¥A% arafdl):wgy 4 Time From (a8a & ):11:30 &t Time To (877 a@):11:30 &=
(b) Information received at P.S. (@71 wgt I §S )
Date (feia ):10/07/2022 Time (®77): 01:48 =
(c) General Diary Reference (Trrman sz ):
Entry No. (wfaf ®.):007 Date & Time (feiw 3l wwa): 10/07/2022 01:48 73

Type of Information (FaT &1 warr): MfEa
Place of Occurrerice (GeTEws):
1. (a) Direction and distance from P.S.(amT & Z0 it feam )ozfaor, 03 Redt Beat No. (ftz & ):
(b) Address (waT): T F7TeN gyl Fraremen awma
(€] In case, outside the limit of this Police Station, then (af¥ aTat & % amge 2 Y):
Name of P.S.{aTT &I Am): Dlstrict(State) (P (Trva)):

- Complainant / Informant (FRreraasai/ga=reaf ):

(a) Name (7m): off Fvang

(b) Father's Name (Rer &1 =mm) Lt

(c) Date/Year of Birth (9= faf / anf ): 1984 (d) Nationality (trftaam): wra
(e) UID No. (g3t 4.):

(f) Passport No.(qTaa¥e &.); : Date of Issue (W<t &e=t 6 fafa):

Place of Issue (T¢I &R @7 €477 ):
(g) |d details (Ratlon Card,Voter ID Card Passport UID No. Drwlng License,PAN)

s No. (iﬁ ) Id Typa {QEE‘FI’ LERat W) o 1d Number {ﬂ'ﬁilFf ﬂmm

{h)Address (ger):

'S.No.(#.4.)| Address Type (4e1 &1 WaT) [Address (7) -
1 AT T TR TR G, W OO TR, IR W2, WA
2 =T TR TN g7, MY, HOTOU T, e WA, Wt

<)



33

N.CRB (U 7

(i} Occupation (exawma): _—m
: i :91-63% b
() Phone number (X &.): Mﬂbﬂ.?.[m g.)
7. Details of known/suspected/unknown accused with full particulars

(et /w1 s arfirges Tt Feraor afge aof): _
Accused More Than (3rara amerdy Qﬁii?srf?ﬁ?f H?_@}_:_

.‘S.No.(ﬂﬁ;h;e {;W?} - TAlias (ITTH) :ﬁglétivé;; Name ‘Present Address [ar{m-f welt)
%) | (Predere am am) . _
(C T T Reraam: qqw T e gt g
| I ) I AGE
. 2 - S by s & e b = . IEHTWW: e Lt .1. mmwl‘l‘hlﬁ‘ﬂu'j.r e
[T . i
3 |m§3‘rtﬁ i | ifam:m:mq; TRH . mqﬂmw,sﬁm,{mm.w ars
L S S L IRy
8. Reasons for delay in reporting by the complainant/informant (faravareame | gammaaf gro fopd 20 @ oo
FA & )
AT R I ¥ Bt ad) &
9. Particulars of properties of interest (Ga‘l?ﬂﬁ_u'nrﬁ-‘r &1 Rrawo):
'S.No. (%.[Property Category (G [Property fﬁg'('ﬁ?r—ﬁr_'?e:c?ﬂ;ti_&_fm_— © Value(lnRs/) i -
e ey . 1505 R (% %)
10.Total value of property (In Rs/-)-grufy @ Tl Yra(E A):
"-Inquest Report/U.0. case No., it any (e wfan Reté 1 7, & warco ., e o g
S:No. (@ [UIDB Number (7.81.scr
12.First Information contents (TaW == Ao )
amasﬁr%@ar&...‘.,,.ﬁmﬁ%maﬂ‘a‘@m*ﬁm A <ft e & B wreff % o

%maﬁws;ogﬁm,um’rsmmaaﬁmszom

A Heet g el v v
STE-2 STl & § A i eorer & e gt gy & i Hidher T T8 B I w3

ST T FTHIG Wel S1T7 IR Feefta &) Lmﬂmﬁésa@mmwﬁ%ﬁm%waﬁmiﬁa
& wger ot vt g & gz 5 s €y arra A

areer amzlm%a?.@zzaﬁﬁqﬁﬁq%zﬁ&ansua&-wamr T W wio
Ha"rsmﬁaa?gﬁﬁr% il

UG T T AT AT (F09TR) MO. 6395759190 R09.7.022 3= & He 153 v g e
m@ﬁmmﬁwmaﬁamm 1535%2?%%?:1:&:@:{&«@5{@@%
agr

& ot et et it R

nﬁﬁﬁmmﬁﬁmﬁiﬂwnﬁ%am
ﬁﬁmaﬁw&wﬁuﬁﬁﬁ%ﬁﬁmmaﬁmﬁmmﬁm?ﬁmﬁm

1.t

s BY
LLF i
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— i e NCRB(TARIE
LLF.-l (U@ @ita o 1)

13.Action taken: Since the above information reveals commission of offence(s) ufs as mentioned at ltem

(&t e wrefard : 4% Fute TEIQ § var gwa & s sy a3 @1 adten 7e €. 2 § Jeaw ara & aga

(1) Registered the case and took up the investigation:

(2) Directed (Name of 1.0.) (ST eI &1 TH): SANDEEP KUMAR Rank (9): S (Sub-Inspector)

No.( 132400033 to take up the Investigation (@Y =i 393 urg & #F & forg Ay Rz mam)
(3) Refused Investigation due to (wia & farg ):

or (F wTTW FHTC e
(4) Transferred to P.S.

on point of jurisdiction (@ &1flraTt & e

F.LR. read over to the complainant / informant,admitted to be correctly recorded and a copy given to the

complainant/ Informant free of cost. (fsraasal / gaarsmal &t mafidt og & gard wdt, w@t &=l g% e 3R
R.O.A.C.(ame. at g .dY)

District

14, Signature/Thumb Impression of the complainant /

Eformant.(mmmf | gEATHat & geangt ) A
ar):

15. Date and time of dispatch to the court (3rzTed ¥ duur &Y
feai® 3t wwa):

Signature of Officer in charge. Police Statior
(am=1 wardt & gEgn)

Name (4TH): PS BHOPA

Rank(TZ): | (Inspector)

No.(d.): 9454404061

X3



General Diary Details
=g & e

State (T757): FweH P.S. (Zm=T): ity
District (Rrs1): 9w 7me

1

- G.D. No, (fe=mwaT €.): 007

2. G.D. Date (Tr=mm=n R=i@): 10/07/2022 01:48 73

3
4
5
6

. G.D. Type (TSHETHET WHR): ARG G
- Entry for (officer) (wfaf¥(arflramd % fry)):  Dhiyan Singn
. Case Type (W@ H t&my) :  Wg

. G.D. Brief (trorrmran wigm);
mmﬁa‘rarrzgﬂmaﬁomm AT WIS JOFTT M0 6395759190 3 Jufedd arn s was R madh
o 3 Pt g2 mﬂm1mﬁwvw2§ﬁﬂ@w3.ammgﬁ
mﬁa@wmmﬂﬁmﬁmmqm%mwéﬁﬁkﬁmq&nﬁmzﬁmﬁam«anmﬂ
WAl €47 U BT &A1 RN arererwr @ g g aan amél & wié M0 74 3w rw F wre & ) & o o 3 e A
AR il i s ifeen aptie % smum w STTE w 5030%0 179/2022 4T 285/278/338 MeR R we-n
%&:.2022 |RA 11,30 & T €W H A o Bravaren avera Ren efgm a g =t 03 Rsht - ) & el
T 9 GHY 19 g9 AETd A4Te 73 Wasl I a5 1 50T 36 7 2.7FR qF w@a 3 nfa
gaﬂmmm%mm%ﬁmadwmmgimﬁmmmm
37 Fdgw ft v asiﬁJaﬂ%ﬁz&mmFlﬁammmﬁmzaﬁm&d:éaoﬁoﬁzw&ugnmq.r...-_-
amdt e s arél =t are FIR &1 @t 11 g & Sex w<wie fo man 7 At g FIR gafoe &) sefl § |

. Subject (%ﬂn:

e ATEY @ gt U Rt gl @ wrad §OH0W0 17912022 47T 285/278/338 wrey

. Acts & Sections_{mfﬁ'( urtr(d):
S.No.(®.3.) | Acts (arfrPrm) Socllons (u1i(d)) —
LN 6 L _..285 S
2 MIZH 1860 o _ 278 L
3 M1Z ¥ 1860 338
Report Printed on (Raté o & i) 1010772022 Signature (FE187):
Report Printed by (Rre & grar fra¥é gfem): Name (9TH): Dhiyan Singh
Name (ATH): PS BHOPA Rank (9g): HC (Head Constable)
Rank (¥2): | (Inspector) No.(d.): 0832150238

R
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Case Diary Details
Case Diary Supplementary No. (W& FARCARCe N
Date (fe=1m): 10/07/2022
District (fSm): gewe= 7%

Case Diary No. (J&70 gf5&1 .):CD2
- . —
FIR No. (WH.TC.|.): 0179
-~ —
P.S. (gr1): ¥
1. General Information (STHT=8 STHS&TI)
a) Date of Preparing the Case Diary (W&t gl dam @ & feATE): 10/07/2022
b) Start time of Investigation (e UTes 7a): 10.00 &= _
Cﬂ_ﬁ c) End time of Investigation (ST Ad &=4d): 12:00 T
' d) Places Visited (€211 @1 2Xa1 faam):
. gTAT W {0
n i E iy -
e) Investigation Brief (1@ afga):
— qOHOF0 178/2022 U 285/278/338 WiZi0 =&l &1 AT 3 2
fre ﬁwﬂngmﬂgms.aﬂ%qammmmmggﬂmmﬁv:rgoq"r.‘
_ 11,30 @ AT a1 10.7.22 WG 01.48 T3 TEAT TR TR AN TN WA AT

1) Wﬁajor Task Performed (q¥a &1 oA a1 )
) ﬁ—?CDS.ND,[iﬁ.H,] 3 4
a) Major Task Performed ({&a @1d we&qd f&d) @& Rram
< b) Witness Name(TTaTg &1 ATR) :

grmat 50 7T e gyt AT WO ORI AR 1 Sl
Rere mes1 9 7.22 |8y

¢) Relative Name(fred gt &1 A1) :

d) Age(3W):
M (¢ e) Address (Id1) :
" House No.(W&TH ®¥41) : Street Name(TTHAT &1 ATH) ©
(n < @ colony/Locality/Area Village/Town/City
N @ (@Y AT g T): (ITRATRAEY)
I "1 TaensilBlock/Mandal District (A1)
‘}&L (AR ) | _
State (T1=7) : Police Station(gf™® ¥244)
. 1 Pincode (T dwa) : Country(2m) :
1Y£ IC1 G\ Description(faram) : o
St < e Tt & waf 50 1 R 10.07.2022 3 R aw Ean & Ee R o g b arat K fadam ara a0
’-Q-f-.\') Liond:t TR o ) Rdas & saes g wmm&:ﬁmmmmmwﬁhﬂma?u.u,
Acalie A v 0 TR X Ao & promefd g Rdow o JoATy o) e @  Fude fwan b
M Ty A quATD S s R ama ki — y = %
ﬂ"bbrck bo /. Uy m qf)'G-.';r’/ by 7 AJ| ?)Y;D &7 7€/ 1)
S.No.(#.8.): 2 g

a) Major Task Performed (&4 w1 WA fnan) T 161 (23 Ve Fga)  arenta and @ HUA/aH
b) Witness Name(TTaTg &1 AT%) : i ee

c) Relative Name(ftedamt &1 am) : waa

d) Age(3¥) : 30 §H

e) Address (9dT):

House No.(W&T™ §&d1) Street Name(TT1 &1 7TH) :
Colony/Locality/Area Village/Town/City
(FTRHEATHIET): (TTRATUAET) ¢ AT g
Tehsll/Block/Mandal District (FdT) : JATH AT
(FEHH/ATH/HEA) :
State (T157) : T Wl Police Station(qfera €&a) :¥TdT
Pincode (= ¥&a1) : Country(24) : WITd

fy Description(faaTm) :

B

AR {HEHT . S5 T, O T IR AT T A ST HOR, F9 A0 30 @ FICA0 6395759190 A
o W UHSTEIT 1w A §O aAran 3 rifa & ZEE IE W QI GHS A {3 A T HEE Y3 5

1

XS
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Mg  wase T el s nfe ) g g s A § A e A " ggﬂ’?;ﬁ.ﬁﬁfﬂg &3 & R g ot et s
R N 9T st et ) el g v i e arE a3 i aron W) gffter g1 1g1 3 1 [

st vk e @) aria) ) e B ) ama) 6 derd) oft axed) et § e E‘TZ; P ¢ P Sy S
09.07 2022 @ Rt a Rt & i 11,30 arq N F1Tail ng]m':{lmg ;;’ﬂ Pﬁg;ﬁmﬁ s m’”“’ mﬁ“ I e

& 133 a2 aagh e en ane erretra 3 ey S it ey s % i ':h o 1 8 T .

i omd of) e o Q@ oveg A st aman e gandt greee aimh erfie gt & B A 3 Rt Yot s 200
WA & N gad) @ ﬁnﬂ( 0 A o wraed) A 0 M Afaie Yo @ R forgt &t zm?'-' f' e
X i ) st s o amfgan ¥ 1 i el Mot g it sl & e agel of ng g{;}_”l%:u e
1 AR o) e Am) ) off anf gy ) ) & evenr w1 g 3 ey oft g et e 7t 2 e

@ R e v ) R @00 1376 N ) wrere et arafea of wen g R § 1@l da @ 1

S.No.(®.¢.): 3

a) Major Task Performod (& & weper fan) < arpg
b) Witness Name(TTaTg &1 71m)

¢) Relative Name(fefemt & =) :

d) Age(3W):

e) Address (UdT) :

House No.(A&T= weam)

Street Name(1Teft @7 77W)

Colony/Locality/Area Village/Town/City
(SRS R): (TR g
TehsillBlock/Mandal District ()
(FETR/THMEH) ©
State (TvY) : Police Station(qfera e2¢m) :
Pincode (fr= g=m) Country(241) :

f Descriplion{ﬁ‘cﬂ'ﬂ] i

... 3.K.D GOVT, DISTRICT HOSPITAL MALE MUZAFFARNAGAR U P 3

a A0 Tl §F s R0 74 ita =fen gt a1 Wiy q0AR, 39 26 o @1 ARehe HOH0 860 20 9.7.20222 =7z
2.00 pm W & T 81 wred 3 Superficial to deep burn present, both forearm pale, abdomen, buttock, botr
leg. both thigh both side both foot sole , Hmiftz‘fzﬁuqaﬁ Superficial to Deep Bum, Approx 40 (percent) Burn
i ¢. w210 ag & gea R 09.07.2022 ¥ aifda 2

S.No.(F.H.): 4
2) Major Task Performed (&a & W ) wnegy Rrereor
b) Witness Name(T7aTg &1 A1) :
¢) Relative Name(ftsd e &1 3m7) :
d) Age(39) :
e) Address (TaT) :

House No.(F&TH &)

Street Name(TT#ft &1 A7)
Colony/Locality/Area Village/Town/City
Tehsil/Block/Mandal District () :
(FEATAIATRAZA) ©
State (T197) : Police Station(qfore wem) :

Pincode (f1= dea) ;

f) Description(faatr) :
ér;zrﬁ?,r{mma#ﬁﬁwmmmﬁézﬁqmmﬁﬁmg|kﬁammmmasmmra-

FIA SEA) 30N & CEATRIR T TE 02, SAiel o e oy o3 mam g el o andt & gaem 1w &
azaTeA @ g o an

Country(2ar) :
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S.No. (@) : b

a) Major Task Performed (HEY aref weqa fRan) (auay v ufem
b) Witness Name(TTaTg & TH) :
c) Relative Name(Pred e @ 713} ©

d) Age(3W) :

e) Address (9d1) ¢ :
House No.[RA&TH €§&41) : Street Name(TTelt &1 ATH) ¢
Colony/Locality/Area Villa i

> ge/Town/City

(FTeEATRTIET): (ITHATTULET) |
Tehsil/Block/Mandal District (=) ¢
(agdiaATEEH) © :
State (T194) : police Station(gfere T :
Pincode (o= &) : Country(&9) :

f) Description(%a’tm:

ﬁﬁmmmwaﬁmmﬁmmuﬁﬁmﬁmmmm e 21 Fred ard

%&mﬂwa@:&&a%ﬁﬁ@ww%aﬁ}wﬁaﬁtmm%wﬁﬁa?ﬂ i ¥ R wa Wy
& Fl e g.ﬁﬁmumaa@w&a.aﬁmm maaﬁg’fﬂz&mmﬁtﬂiﬁ!muﬁgnmﬁn@
w1 8 T mwz.ﬁ%ﬁaxﬁm%wﬁaﬁmmglﬁat )aﬁﬁamoﬂwmaﬁmw
2a Aaaﬁmﬂﬁaﬁm?ﬁﬁza@ﬂﬁmWmﬁw%zﬁwﬁaﬁtmﬂ:m‘pu’mﬁo
:a’rfﬁ.Wﬁmﬁoﬁﬁ.aﬁmmpmwﬁommﬁﬁmhﬁmm@@az'—nwmﬂ
LAT 20.4349780 & LONG 77.8575020 % g A9 &) 3 A AN Ao e aTe srreEA Tom e & et

S.No.(w.®.): 6

a) Major Task Performed (4 e weqa R wed @aor
b) Witness Name(TTaTg &1 F1H) -

c) Relative Name(Fred g @1 71H)

d) Age(3¥) :

e) Address (gar) :
Housa No (F&TA €&47) : Street Name (et &1 ATH) |
Colonyi/Locallty/Area Village/Town/City
(g ETE T ) (UnATU AT
Tehsil/Block/Mandal District () ¢
(ardieeTaMAsEd) :
State (T799) : police Station(qferd T4H) ©
Pincode (= ®¥41) & Country(%) :

f Description(fra<m) : :
ﬁ.gﬂmaﬁaﬁmw&mmmﬁmmmwﬁmmaﬁmﬁmmﬁw 33 W & "

m=nmmﬁgma@ﬁmwﬁaﬁowﬁwwﬁaﬁmﬂﬁw1.mm31%\;nqarq§tﬁz.qmﬂga

gmrﬂz‘anﬁ’mgagzwqﬁommmaﬁﬁmﬁmgw%ww@mmﬁaﬁgn

3. Evidence Details (area FaTm) ' _ o
'S.No.|Evidence Property T Tevicunce Cullacted On [Collected at ,Co\lected by
. Recovered Detalil Detail (wepTorea borpfereer LA e

avea (e, W (g Rrercn R ) ] i

i W PR S A P
4. Action Taken Dstails (wrdargl @ Fraom)
a) Action Taken (@refardl): Fga T
b) Date of Action (wrdaTg # fertan ): 10/07/2022
¢) Other Information on Investigation (FLHFUTT T ar=a STAETH)
d) Remarks ( 2

e) Description (RraTn):
st wqgﬁﬁmﬁﬁmw&mﬁm@m@wﬁmﬁa@muﬂﬁﬁﬁﬁa%:ﬁz’zﬂmwﬁﬁ?nmw

X8
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el aﬁ,aﬁ.ﬁaﬁﬂézﬁmﬁmaﬁwma—ﬁ\ 01 a&
f) Status of Investigation (ST £ Feata):
I 3T _
5. comments Instruction of Supervisior (ud 3 gT LR E fruufl) ) g pae
i omment I e I Offi ice Name
S.No.| Comment Date Comments | commeted By pfﬁce Type & office _
@d,)| (Rt ) I (Ferafl) (gTa ) (wrafag ged wrafera HT 114 )

Report Printed on (Prate gaw it fRA1F): 10/07/2022
Report Printed by (& & g1 fraté sfaa): 132400033

Signature (EFTI&W):
Name (FTH): SANDEEP KUMAR

Rank (9€): FoPrfgs/ sat Aae
No. (§.): 132400033

Io oy 22—

g R e ®

9

¥

1#
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« Case Diary Details

' ghw RE @ Rawor
Case Diary No. (vt Y ¥.):CD3 Case Diary Supplementary No. (srar 234} e 4 ):
FIR No. (w.g.f. §.): 0179 . Date (fT=): 10/07/2022
P.S. (4m4T): Wiar

District (fRrerm): qemres ame
1. General Information (gTHT=g SiEcari)]

a) Date of Preparing the Case Diary (watw P&} &am @ &t Restisn): 13/07/2022
b) Start time of Investigation (STs WTtw @) 10:00 &3 N B
<) End time of Investigation (W= 3id &7g): 12:00 =3
d) Places Visited (€217 %1 2R fan):
| Zppop TR
- — ¢) Investigation Brief (= ®fan): ]
B )y 1ROF0HO 17972022 TR 285/278/338 WIzR0 ard) 4t ez O qea el A0 umm e et o Wien gOA S 1 3w

3 3% Y1 3 g 2.1 3 ST 3.1 3 5T RO i e qept e v g0 Rt weA 9.7.22 e
;26)&_}130 feen e 10.7,.22 w9 01,48 a5t weAT T o AT T

2. Major Task Performed (q&a amd weeye Rvar )
5 -\, SNo@.d.): 1
/(‘r}qﬂ;) a) Major Task Performed (&a &1 weqa fva) e Racor
b) Witness Name(TTatg &1 91W) :
Al c) Relative Name(Redgr &1 am) ; .

S e Age(w)

5 Address (UdT) :

PO House No.(A&TH H¥&41) : Street Name(TT#T &1 7TR)

;_S)"Q )} Colony/Locality/Area Village/Town/City
(FTerIgemangs): (TTHITITY ST -

— }%E Tehsil/Block/Mandal District () :

NS TR :

s — State (T¥4) : Police Station(gfere v2em) :

re el Pincode (= g&a) : Country(2) :

':?-J: f) Description(fremur) :
=/ Ty R e g # aa 10 02 ReAte 10.07.2022 w0 R awe e & Sfder Rsar o e &1 arror & R ar o ot
e Han A ey QreR quseHT Ik 0 RRee ¥ wEew gl arE g & @ Qe) gade s X A 1w gk g

; gt & g g & maht /) cear.
— pwz.mﬂvms.m@m?mwmmﬁﬁw 5O TR,
i 1? o }1 < oo
sNo@dt):2 off [ 2B ~<T(Z$£} (- (:F}‘ZCI tg\_# 5T bE: aToe 13 X
a) Major Task Performed ({&a & weqa faa) e R oy, < 7T TE LT g

b) Witness Name(TTaTg &1 ATH) :

c) Relative Name(Redgr &1 am) : "??\T(‘:)?/\'] *5\ T FE i_-icﬂ": (5277 %/:’-‘

I X . - —
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Signature (EEA1gT):
Report Printed by (R ¥ gro Raté qfea): 132400033 Name (T7): SANDEEP KUMAR

Rank (92): Juffigov smt Rfiys
No. (®.): 132400033
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Case Diary Details
ye efaat @1 T

Case Diary Supplementary No. (W& iR uts & ):
Date (fia): 10/07/2022
District (frem): gorew 77w

Casc Diary No. (watwr Efdt &.):CD8
FIR No. (9.g.ft. €.): 0179
P.S. (@A1): W

1. General Information (§TaT=a IT@Td)

a) Date of Preparing the Case Diary (W&wor £t 3o &3 &1 feim): 01/08/2022
£} Start time of Investigation (ST= wi{w §94): 10:00 a3
c) End time of Investigation (19 3fd g74Q): 11:00 a=
d) Places Visited (£ar1 @7 2 fam):
e) Investigation Brief (34 §f&H):
_ — H0X0W0 179/2022 U1 285/278/338/304 A0 aTEY & A1 g3 W@ O 7R T G QA WIOT O A 1
) S S I 0 O g 2.7 3% T A §F 30 3. 3G U3 K@ o e e gapf 2 s {0 R
< . TEAT 9.7.22 TR 11.30 & AT AT 10 7.22 §HT 01.48 ™ . 741 ~aum ... 1700 ot FHramarter ATl
=8 3. Major Task Performed (&7 &Td w&a fam
oy 3.No.(®.8.): 1
1)_f’-)ﬁ"‘a;.Major'-'- Tl - ueqa Ren) @ mam
) I ‘_§ oy b) Witrzss Name(TTaTg &l nl«) :
i =) Relative Name(fted g &1 41H) :

A

e) Address (7dT) :
Housa No.(R&TH §&dT) Street Name(TTe1 @1 TH)
Colony/Locality/Area Village/Town/Clty
(FrAVEaEI23): (TRIATTUIEY) :
Tehsil/Block/Manri = District (e :
(agEiafaTsm L
State M wy) Police Slntlon[gﬁ’l’& )
:..coda (= "&am) Country(24):

f) Description(fraw) : N—
st 1 e i & w70 7 R 29.07.2022 i e P 30R0 o wE g g R v dar A Af
o = g B ﬁﬁaﬁanﬁoaﬂuwwwgﬁmmﬁgowﬁaﬁ%waﬁaﬁzﬁﬂﬁﬁmmt*ﬂ
e W ﬁ&ma@m%qyanﬁnmmiﬁﬁg.»hmm:rﬁﬁt*’twa@mmrﬁ'zﬁam:m
FrafRa ama g S0M0 W T FIT A A THA Heww WX |

S.No.(#.d.): 2

a) Major Task Performed (ea @rdf wegqe fa) :a1ed e
b) Witness Name(TTaTg &1 ATH) :

c) Relative Name(fed 2t &1 W) :

d) Age(3¥) :

e) Address (TdT) :
House No.(R&TH §&T) Street Name(TTe! &1 ) :
Colony/Locality/Area VillagelT owni(:‘.ity
(@ EeTEIE ): lmmmi g 3
Tehsil/Block/Mandal District ( )
[State (Trvg) m‘ = Police Station(qfaa €2 4+) :

C 177 pincode (= =) : Country (1) :

s s 30RD e e e s e 30 o e g () e

smﬂqﬁmH@gmﬁmmmmmmﬁﬁﬁmr@zﬁamﬁmﬁﬁaw;mﬁmmmmwrrrf-v
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0 4T WIT g aﬁ,—mmmmwm L2

00RO 179/22 um285!278!338f304
Eﬂzﬁﬂmﬁmgowm anmg Py i it Rdemr arde 90T Hi %;: i
T 1 50 st 31/07 (R frg wraw) wid) Pfar ar Wi §0TT ge @

3. Evidence Detalls (a1&d fravw) o
S.No. Evidence |Property "Evidence | Collected On Collected at |Collected by
| Detall yeptea wTg)( TP ered g131)

(%.9.) Lrypa Recovered Detall
kmea ¥ (@ wfr i feraon) (w1g fom)
4. Action Taken Details (Hdfamgl v faawom)

a) Action Taken (wTdfadl): w14 @

b) Date of Action (@Tdfargt &t fe=ria ): 01/08/2022
c) Other Information on Investigation {Sﬂ?{ﬂﬁ T a-a Wl'ﬂ)

d) Remarks (feraforaf);
e) Description (faem:
s o g P 481 a7 e e R ST | arr ) s e v et § R R § | S A

01 g, ancy e s 01 a6
f) Status of Investigation (ST &t fegfa):
i ghd

ERGLIES
Comments Instruction of Supervisior (Tdfa gm & R / Rroofi)

5.
S.No.! Comment Date Comments | Commeted By [Office Type & office Name
(F.9.) (Froqoft arite) (Feraoft) ] (g ferogofl) Evra’fmﬁm T Hrafag w1 )
eport Printed on (fratE g $i f=i=): 01/08/2022 Signature (EFEI‘I&T)
Report Printed by (Frr % g Raté qfde): Namae (4T): PAWAN KUMAR
Rank (vg): Juffas/ s Rtgs
No. (§.):
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Case Diary Details

L ETURAGC ARG ) B EEI|

Case Dlary Supplementary No. (Fmw &R} qos .):
Date (fe=ria): 10/07/2022
District (o). gorest

Case Diary No. (w&u &R .):C09
FIR No. (m.g.fx. %.): 0179
P.S. (gmT): v

1. General Information (VTHT=U wT&Ta)

a) Date of Preparing the Case Diary (Wawvw g d7 ot &Y Reerian): 02/08/2022
b) Start time of Investigation (si@ Wty &wa): 08:00 &%
¢) End time of Investigation (It atd wwa): 11:30 @
d) Places Visited (¥711 &1 2xa7 Rea):
BT 3 a1 g &9 AT g J9R. L
e) Investigation Brief (1 &12R):
00RO 179/2022 UTT 285/278/338/304 WiefR0 &t 5 AName; ¥ et F0 1 vent qpef e it 5O e 1.
ST I VO O3 T 2751 36 771 GG T SR 3, MR G S PO e e e e s g0 R
. TEAN 9.7.22 WHA 11,30 & AT GEAT 10.7.22 WG 01.48 a1 w1 €47 UH AT e AT e
" 17 @4 )Major Task Performed (qeg wrd weqa fwam )

i . _ S.No.®¥):1
7HET N a) Major Task Performed (q=a & weqa fma) s e
™ e b) Witness Name(7TaTg %1 ™) :

c) Relative Name(fezdgmr &19m) :

d) Age(3W):

e) Address (9d1) :
House No. (&= §&1) : Street Name{m‘vf‘_l 1 ATH) |
ColonyfLocality/Area Village/Town/City
(Caciciicicall-Eik (ATRIATRIEY)
Tehsil/Block/Mandal District ()
(FgETaIeTEASH) :
State (7T77) : Police Station(qfore ¥2em) :
Pincode (17 ®e&) Country(Z1) :

Description(farawm) : .
! ﬁuﬁa?l?aaﬁ(mauﬁmﬂuﬁmsﬂqﬁ 01.08.2022 =1 e & Fa1 & Riva Rvan sn g 1 s & 300 s &l

TR | TR UTa HeHT JUUH $i a1 § 76w grad S1eT Saride) daft #re smar | 3t & dog w10 werdh srem
¥ o e #8 um T e R S R

S.No(@d): 2 _

a) Major Task Performed (&0 Flifuﬁ?l fera) gTe e
b) Witness Name(TTaTg &1 ATH) :

¢) Relative Name(fted et &19m) :

d) Age(3¥) :

e) Address (9dT) :
House No.(A&TH ¥&a) Street Name(TTefl &7 ) :
Colony/Locality/Area Village/Town/City
(wter=frgmran/g): (TTR/ATIRISIER) @
Tehsil/Block/Mandal District ()
apHA/eTHMER) ©
f‘:‘»tate (T : ot Police Station(gfars ¥eu=) :
Pincode (Tt ¥a) : Country(24) :

n Description(

Fawte 7d R :,‘.zﬁmizamw.?.zzmm.mm.mwamnm%z&m10.7.22am4

aréy Adgn vz v, sEeie Adme Rate, sfwom & v W e sfWom w7 1 @ 3 e 137,22
/< i 79 @ g & ant B it ST Td ad 2018 ¥ 30 39 gmar ¥ ey ¥ S & et e man | @i
¢ ,'@ 1

Ce l_&>
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e 3 e A Wi vl
4Qw.n.;.zzmm:‘nwa:uammam@ﬁmmm@lzﬁmma;mwwmm
% WY & Sl ) 5 R 23.7.20 ST S 023 S0 P 2, FARR.o....00 251001 ( 3w) A=
JIFREM U.P. POLLUTION CONTROL BOARD, MUZAZFARNA?;F; g;ﬁ;? udl, ﬁ‘““ﬂ”‘m‘:’”m‘ sreta €5 6
B TS &M W0 446/ 66/Rmraa/moTm/2022 BarE 12,7, ;
sza.?.zaw@%ﬂaiﬁﬁmmnﬁa7F§ing.7.2zmn304mzf&o qﬁawuﬁoﬂﬂﬁ'ﬁ%“é
msra'n"mmlWmﬁﬁwﬁﬁwm%ﬁwmmmﬁmammm La
ares 3T |

S.No(#.6.): 3

a) Major Task Performed (T a7 gpa Ry« wey Ry
b) Witness Name(mrarg &1 ATH) :

€) Relative Name(Redzrt &7 718

d) Age(3m) :

e) Address (gam) :
House No (7T gear) : Street Name(meft &7 77
Colony!Locality.fArea Village/T own/City
(FTey e ) (IR 2rgR) ¢
Tehsil/Block/Mandal District (fra) :
(T e/ ge) «
State (T57) ; Police Station(gferg ) ;

Pincode (= geam) ;
N Description (faw) ; N
mmhoﬁczﬁﬁaﬁaﬁ#mnﬁﬁwaﬁw 177078 36 1t Agmr FTAH 2,311 §3 53w oo

pleEnc mﬁm@m%ﬂmaﬁaﬁ%mﬁamﬁwaﬁaranﬁ aﬁnmmaﬁgﬁuhoﬁo
T g %W@Hﬁmmﬂmg:anmmmi

Country(2e) :

3. Evidence Details (q7eq faawm)
i it — _ .
S.No./Evidence Property :Evidence |Collected On Collected at Collected by

#.9.) Type 'Recovered Detail Detail o A
( ]kgwi'a%s I!(mmz#wfﬁw%m(m&'aﬁamw?; RO oy
4. Action Taken D‘E_t‘a_i;s_ﬁnfa‘!ﬁ & fyaqn)
a) Action Taken (FTfargh); WG Ve
b) Date of Action (FraTgt it Rt ): 02/08/2022

¢) Other Information on Investigation (3rgHI™ W 3T AT

d) Remarks (feeafirg);

e) Description [ﬁ’i’(ﬂg: I

I N 1 R wmammgm!ﬁm@mmf%mﬂmglﬁaw'mp w8 01 ad
f) Status of investigation (e it Fenfy.

STEUE % arfy

S.N.O.gr -C':'é}-r'i;ﬁént Date - 'Commants .
@H) artra) (ferafy)

5. Comments Instruction of Supervisior (T3 gs % gy feoauf)

' Coiﬁrn'étsd By b"ff'lc-:; i‘ypoi office Nhrﬁa
(&1 Rvwoft) ararforg

Report Printed on (fev¥s zw Rea): 021082022 Signature (gemav):
Report Printed by (frg % T fedlé g Name (IT7): PAWAN KUMAR
Rank (v2): Suffigs IR g
ra= o ‘ No. (|.):
JUATVA R
o W gowe
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L

Fca) 2. Major Task Performed (%a & yeqa fea )

\

Case Diary Details
qaw Y g1 Rigior

Case Diary No. (vatwr 3 #.):cD10 Caso Dlary Supplomentary No. (warcur 2y Y 1)
FIR No. (wg.ft. 6.): 0179 Dato (fit): 10/07/2022
P.S. (am=1): sy

. District (frem): e sre
1. General Information (wTaT=yg STEHTH)

a) Data of Preparing the Case Dlary (wawur 2Prf} dume w6 Reriw): 04/08/2022
b) Start time of Investigation (srte wrow ) 17:00 &
€) End time of Investigation (3rter ata wwar): 20:00 73
d) Places Visited (vart &1 2y Ream):
UTAT ETS &Y T 4T FRAT JufR. .
) Investigation Brief (wrig wfym):
JOHORO 17912022 UT1 285/278/338/304 H1zfA0 ard) i e ¥ aw@4t B0 amw A g Ay iy gosm a1

TS T m:ﬂ%\mswqmz.gm?#@Wﬁmamgﬂmﬂmmmwmw@wf‘a-—nz

U 9.7.22 wwg 11.30 ot R g 10.7.22 F77 01.48 a9 &A1 &0t 0T 77 gopet Rrarvanmer G

S.No.(#.d.) : 1
a) Major Task Performed (qea #Td W Rea) ameer Ry

b) Witness Name(TTaTg &7 1H) :
c) Relative Name(ftedzm &1 amm) ;

d) Age(39) :

e) Address (4aT) :
House No. (9T §&41) ; Street Name (et @1 A1) ;
Colony/Locality/Area Village/Town/City

T 18): (TR IER)

Tehsil/Block/Mandal District (BreT)
(FgHiarRToEe) :
State (T7) : Police Station(gfera w2 erm) :
Pincode (R g&a) - Country(@e) :

f) Description (farawm) :
e A e Juden & quf 50 09 ReAtw 02.08.2022 @ Fiver wwe vy & iRty Py sy ¥ o & 300 srmamd
mawmmmﬁmammmmammmﬂm 1.7JFRY 36 1A hgmre
93 5TEH 2.3 mﬁmmmwmtﬁm@wﬁsmaﬁﬁ%%mmwaﬁﬂamﬁm
FOTOr ZEraTa AE §A | HEEH & ACERR WK | U 3T I & STt it et o s 3 e s g 36
foem amel Rem At geam a| % 300 waeeht qemTeedt aeen g A T T |

3. Evidence Details (g157 faatm)

S.No. Evidence |[Property {Evidence |Collected On |Collected at | Collected by
5 (%.9.) Type Recovared Detall | Detall wpfaey Wi g wpfaea gra),
T ey | el m Ry e o iFf‘jW} r .
4. Action Taken Detalls (wTdaTg} =1 freron)
3) Action Taken (FTdaTgl): T1ga ¥oe
b) Date of Action (&wTdagl &t femris ): 04/08/2022
c) Other Information on Investigation (JI&T T 37 wTTaTdY):
d) Remarks (ferufirgt): '
e) Description [f?ram‘):
s 9y s 9 el v e e e e R b | o 81 01 a6,

f) Status of Investigation (srfa &7 fEuf):
RUTA & senfa

=



Comments Instruction of Supervisior (Tfa & & e | Froamt)

R LRy U
S.No., Comment Date Comments

(mg)|  (Froaf arcmE) (feaufh

leport Printed on (FratE qgw &1 f&AT%): 05/08/2022
leport Printed by {Rra & gra faré giga):

Q= o

_‘-_Comn'w_etedr@_-'f.—)ﬁié_e:(_yp_e_s_. office Name |
(g Rewet)  (F Ja:r1;.rq—1|‘a:araa-ru‘fa'zrﬁ:ﬁw)|

_—

Signature (%ST]D 575, w

Name (3TH): PAWAN KUMAR
Rank (7g): SYRTIEH 3 ERER]
No. (§.):
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Case Diary Details
wayr it a1 farawr

Case Dlary No. (w&tw &) €.):CO11 Case Dlary Supplementary No. (waew &Pl qe& 4.):
FIR No. (w3, &.): 0172 Date (Femria): 10/07/2022
P.S. (Tr=T): Wit District (frem): qereest 1
1. General Information (RTHT=T JT&TE)

a) Date of Preparing the Case Diary (watur it o ot it A1) 05/08/2022

b) Start time of Investigation (s wTiw &®): 08:00

c) End time of Investigation (W= 3@ ¥wg): 10:00 T=t

d) Places Visited (earY & 2 Raa):

H T ETA
24 vestigation Brief (wri= gf&m):
’ HOSO®O0 179/2022 LR 285/278/338/304 W0 aréY & Aerme; g7 weer R0 am e qupf 4wt Hiar gOT &1 1.
(@909\, T I ST T G 2,75 I TR AR I3 S 330118 g3 R PO u e gap 4 W 5o A
WeA1 9.7.22 w9a 11.30 ot AT AT 10.7.22 wHa 01,48 @9 UeAT €4 U AT gopt e e
7 j}j 2. Major Task Performed (ea H1d weqd it )
S.No.(@.d.) : 1
TIC a) Major Task Performed (€@ &1 wega fna) wreg e
b) Witness Name(TTaTg &T ATH) :
_——\ c) Relative Name(fted g &1 amw) :
= b c}'( d) Age(3¥) :

%\?ﬂ,_s} Address (UdT) :

e House No.(¥&T= §&a1) : Street Nama(TTeft T ATH) :
K \h = Colony/Locality/Area Village/Town/City
7 (wier T &) (UTHATRISER)
w Tehsil/Block/Mandal District () :
’ (rEeiwsRTEMAE)
<.—_ State (T¥7) : Pollce Station(gfera e2arm) :
N Pincode (U= deam) : Country (&) : ;

\.L Y = Description(fraon) :
*7r¢e " ﬁ?gaﬁpgaz(mmﬁm:omm 14.08.2022 % Rt o & et Ry o g b1 avvr & 90F0 3w e
N 0 AR Y A TR e IO f Fre A et BT | WO STHT I 1 g farmeet, amadl, Riere 2 it &
. Y e 35T e A 1 B U AR AR B GE Haer 3 WA g g | AR R awA I g

(&
={<)) S.No.(®.€.): 2
a) Major Task Performed ((&a & wega ) :w1ag e

b) Witness Name(TTaTg &1 7TH) ;

c) Relative Name(ftedem &1 am7)

d) Age(3¥) :

e) Address (9dT) :
House No.(W&TH &) | Street Name(TTw] &1 TH) :
Colony/Locality/Area Village/Town/City
(@TerrEeTEI87): (UTRATRIATET) -
Tehsil/Block/Mandal District () :
[sma (mm:w} ' Pollce Station(gfra ¥2a7) ;
Pincode (2= ") : Country(&4) :

f) Description( : ) _ .
| A ARG, AfeE F=IA €T 160/91 MR To. The director silver tone pulp and paper mills Private limited
The director Shri Bageshwari paper mills Privata limile bhopa , The director Bindals paper mills Privale limiled

bhopa road muz FET 3T T § R @ gren TAIRA G000 179/2022 U1 278/285/338/304 wrzfain |
1
? P N
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5. Evidence Details meafaen . E— 3
's_.No._E_Ev_id_eHc:e- ~ Property Evidence Coilected On Collected at Collected by
(Fd.) Type Recovered Detall Detail_ (veaes (egfaer ITE) e haea gra)

(mEa & (aTTg YA & EFET y (FgT fEET V=TT
4 Action Taken Details {F{Z‘HTE—? 71 )
2) Action Taken (FTEATEN: mET 7FA
b) Date of Action (@wrdardt & forera ): 050872022
¢) Other Information on |nvestigation (FFHUTT TT X FTAETN):
d) Remarks (
e) Description (Faraer): L )
mﬂmﬁm@mcﬁm:mgaﬁmxﬁt.wﬁm ke @R o1 ad |
f) Status of Investigation (=ta &1 frefa:
F FarA
5. Comments Instruction of Supervisior (cddgw & fada | frowen
SNo. Cor_nmnnl_Da?a o Comments Commeted By Office Type & office Name
(ma)  (Rrowof arfre) ( ) (g feefh) e yory @ wralAG @ AT )
Report Printed on (Praré o & fema: 05/08/2022 Signature mm‘ &g7):
Report Printed by (Frw ¥ gron fraté gRm): Name (TH): PAWAN KUMAR
Rank (92): Tofrfigwy sat g

No. (H.):
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Case Diary Details
weeor el @ feraxwm

Case Diary No. (¥t 2t #.):CD1 Case Diary Supplementary No. (wecar & T W)
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f Description(fRawm) :
T PRV s o gosesm 3w 3ot A0 14 ferTi® 11.08.2022 ) R avc e & e R s g &1 3t & 300 1m0 et
m%mmmmﬁﬁmﬂmym - N '(‘::.ﬂ” jr’__ i
250 T DSy f—fc_ Dg_i(_’g‘)a;g — %odc ey /5‘6’ N o :
PR3 & '

S.No.(#.9.): 2 - - s V\intil @ s, =
3) Major Task Performed (&0 &1 W }:%:q L }}) 2 _9(4_1-60 L :

, B, 3P S) 34 B9 e
b) Witness Name(Tamg gy amm) ; ; % - qrﬂp = 5> 92398 &I PhE YL
c) Relative Name(fxsd 2 =1 ) :

d) Age(3W) : 47,% )

e) Address (TdT) ;
House No,(7%TH w&a) : Street Name(mTaft &T 1) :
Colony/Locality/Area Village/Town/City
(DTS T): (T )
Tehsil/Block/Mandal District (foem) :
(TEHte/eT® /i SH) :
State (T17) : Police Station(qferg w2em) ;
Pincode (0 §&qn): Country(Ze) :

f) Description(feraam)
d}maﬁmmhu&wrﬁﬁﬁsmqﬁ112mmmﬁwﬁﬁwﬂwm&mm§mg
ﬁ'ﬂmmmmiﬂﬁﬁmmh ;

1

&0 7/

[y
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e ¥

S.No.(w.d.): 3

a) Major Task Performed (e &7 weqa ) vanea e
b) Witness Name(TTaTg &T ATH) :

c) Relative Name(fredgre &1 )

d) Age(3W) :

e) Address (UdT) :

House No.(7&T d&qT) : Street Name(TTe T ATH) :
Colony/Locality/Area Villagerrownf(:.irty

(BT EaTE/aa): (THATUIE) :
Tehsil/Block/Mandal District () :
(Feftareimniza) :

State (T1+3) : Police Station(gfera g2 em) :
Pincode (5 s Country(24) :

f) Description(fazm) :
TE T ..o Rl 32 US 2R 12 nov 2018 T 23.09.26 callers name Tge, U2 s 7t e 251001 @
79T 919759528630 ,event no P12111 812174 3z TIEUATLA, FE UL FH T2, gfere wem wiar, RfRee

TAFRAR, 3T SEem 919759528630, ZUF COSIUT arermyar aivrgr, ity g A B T = werr
gAfKADA ME.TriE"ﬁme%ﬁmmmm%m@ﬂ%mgﬁggmm@mtmmﬁ3I

S.No.(#.d.): 4

3) Major Task Performed (& weqd fram) sy Ra
b) Witness Name(marg = amA) :

c) Relative Name(ftedemr &7 amH)

d) Age(3w) :

€) Address (TeT) :
House No.(w&1= &) : Street Name(Teft &1 amm)
Colony/Locality/Area Village/Town/C Ity
(@Tengemads): (TR
Tehsil/Block/Mandal District () :
(FFH /T ) ;
State (7)) : Police Station(gfarg w2em) :
Pincode (R ¥ Country(2r) :

f) Description(fagzm) ;
SR NHE .., TFH T ard foete deemidihiam, Assigned to PVR/DCR ZUF2231, 3= AND Zr3W 12 7dat 2018,

23.12.40, event information moke pr thana thana bhopa or co Bhopa sir ki gadi mojud thi dram jcb duara hta
dive gaye h caller ab koi karvai nai chaa, info to PRV.ZUF2231

SNo{(BF 56— e e
3) Major Task Performed (e ardf vy ) e Raor

b) Witness Name(TTarg @1 =)

€} Relative Name(fredtzre &1 77 -

d) Age(3m) :

@) Address (TaT) :

RS



390

House No.(R&r Hean) ; Street Name(mreft o7 )
Colony/Locality/Area Village/Town/Cit

(T oy 8 3): ;mrgrwm) ! Y
Tehsil/Block/Mandal District (Fre) :
(FEdiArTs M) .

State (Trva) ; Police Station(gfara w&erm)
Pincode (fre &) Country(Z2r) :

N Description(ferawu) ;
Part third .action taken by police response vehicle and district conltrol room PRV 2231 dispatch time 12

November 2018 23.12.40, acknowledge time 12 November 2018 23.14.42, time of arrival. .12 November 2018
23.18.29, Time of closw by prv/der 12 November 2018 23.26.53,

S.No.(%.9.): 6
a) Major Task Performed (T=7 & wegge Pva) same Rao

b) Witness Name(eg &1 am)
¢) Relative Name(Rsder @ TH)

d) Age(3u) :

e) Address (TaT) ;
House No.(w&T= gea) - Street Name(Teft %1 7m) :
Colony/Locality/Area Village/Town/City
(e emayas): (TR )
Tehsil/Block/Mandal District (fer) :
(Teeiet/eiammza) :
State (tTs7) ; ' Police Station(gferg w2em) ;
Pincode (fo= g=a) Country(Zr) :

f) Description(faramm) : .
Part 4 . dlamedt 2231, Zosmg 173 ¢, 11090 970436583 a1 Frga.@m0 733 WEIT W 9456024018
Famd2222 amn HERQ F10e0 arf 71070 8923590271 sz amedt 4 12 gEmgT i e gt 112 s
EWGTR

S.No.(&w.d.): 7

a) Major Task Performed (q&ar 1T wega ) wey Bea
b) Witness Name(Targ &1 ATH)

c) Relative Name(frsdem 7 amm) :

d) Age(3w) :
e) Address (TaT) ;
House No.(v& s&m) : _ ) Street Name(TTeft w1 7 o
Colony/Locality/Area _' Village/Town/City a
(BTN EmTE 8 3); (T argT)
TehslV/Block/Mandal District (frem)
(TEdtarer D HEe) :
State (Trog) - Police Station (gfere w2em) ;
Pincode (=1 g&am) : Country(4) :
f) Description(fau) :
Lardoc coveen. 0 TR 32 OB 257 12 nov 2018 ¥97 20.02.04 callers name < .....‘n%a#wgwaousono.

event no P12111809736 ¥dz zrguiteem, wa TN W BT, Tl EerT AT, Rz gommem, 23
54 919304460170 kasampura, muzaffar Nagar near bas adda 2uf..co..bhopa it e @ & e B ) 3
Tg IR E @ kit H U & ZUF..CO..BHOPA

13



S.No.(.4.): 8

n) Major Task Parformad (I{&0 i W foan) el e
b) Witness Namo{naTg ai am) ¢

¢) Relative Name(fre Tt ait 7mm) :

d) Age(3V):

¢) Address (TaT) ¢

Housa No,(FaTR H¥a) | Street Name(TTel! @1 A1) :
Colony/Locality/Area Village/Town/City
(wtergmTanid 9): (TTRATRLEY) ©
Tehsil/Block/Mandal District (Fm) :
ApiReTSMEH)

{Stata (Te) ¢ ‘ Police Station(gfore T2e) :
Pincode (R d&m) : Country(Z) :

f) Description(farawm) : ¢ ;
Part second ..Action taken by dispatch section DCR2231, 12 November 2018, 20.04.34, .EVENTINFORMATiON

SHO PS Bhopa ko es event ki phone dwara jankari de. SHO PS bhopa ko es event ki phone dwara jankari Di
gai. make per ghatnasthal ko constable Manoj or Sandeep tavtiya PS bhopa ke support Kiya.

S.No.(®.€.): 9

a) Major Task Performed (&d @ W& ) (6Ed R
b) Witness Name(ITaTg &1 7TH) |

c) Relative Name(fed & &1 ATH) :

d) Age(37):

e) Address (9dT) :

House No.(F&TH F&dT) Street Name (7wt &7 =) :
Colony/LocalitylArea Village/Town/City
(FTAHZaTEIE): (TTHATRIER) |
Tehsil/Block/Mandal District (@) :
(nEETEATRAEA)

State (T¥49) : Police Station(qfer TeF) :
Pincode (= d&m) : Country(%) :

f Description{ﬁa'tm £
Part third .action taken by police response vehicle and district control room PRV 2231 dispatch time 12
November 2018 20.04.34, acknowledge time 12 November 2018 20.06.33, time of arrival..12 November ZC18
20.13 45, Time of close by prv/dcr 12 November 2018 20.47.27 Part 4 . famcdt 2231, R0%10 173 FHTT TT H0A)

970436583 a1 Figa, 20 733 WEN T 9456024018 Frarmei2222 arT Heqe H0e0 ot @l RIOA0 8923590271
FATE AR, 112 gEner ol P as .. 112 S0 JAERr |

Evidence Detalls (¥1&7 iaat_” ) . - IO SO s
S.No.|Evidence |Pro‘per-t;r' o " 'Evidence 1p?.l:ll.lm::ted On |Collected at ;Collected by
(#.9.) Type |Recovered Detall | Detall Wi W)}Wa’w &)
W mﬁﬂﬁﬂﬂm%(m&'ﬂw &) |
Action Taken Detalls (&rfamg} @1 frawon) T

a) Action Taken (@#THaTEY): WET Fhe
b) Date of Actlon (FTdaTél &) fts ): 1210812022

¢) Other Information on Investigation (3F{HUTR TT 37T ST
d) Remarks (feeafiraf):

o) Description ( .
%ﬁﬂ%mﬁhmmﬂm srova & ot R Ay | s o ar R el @ T A A
1

7Y




) ] Status, of Investigation (S & ﬁ"ﬂﬁj:
Bouc

ITRYTA & o
5. Comments Instruction of Supervisior (Tda g% 3 Féar | feeafty

S.No. Comment [_J;tg__._ N Comments | Ea}ﬁ}FEEan' BErT&;?}Fe & office Name

(F3) | aréra) (Ferafy) { (&ra fevwefl)  (@mafpr wam 7 wrafag @ am; )

)oY
Report Printed on (?rﬂégmﬁﬁqm:woafzozz Signature (geargy):
Report Printed by (R & zry RS gfem): Name (475): PAWAN KUMAR
Rank (v2): 3wRdegs/ s AGas
No. (4.):

o= o

&
| i

qare) wrm 403mMe

7S



District : MUZAFFARNAGAR

Phone , Mobile ng 9412200658

"PART -

Call Received Date, Time - ?2-Nov—20‘18 23:09:25
Callers's Name : rahy)

Address . r\.'ULL_NULL.NULL.BHOPA,UPWQSIOG‘;

Phone No vt o086 50

Event No tP12111812174
Event Type : POLLUTION

PoliceStation :BHOPA

Sub Type : POLLU_FR OM_INDUS

District : MUZA FFARNAGAR

Event Information - 1919759528630, ZUF-Co- BHOPAKasampura chauraha,Bhopa

| TATMUZAFFAR NAGAR N3 main road pay Majara raikada me 11y "
TR & ey o o WIe TN gy & AR G L
TSTHRITEIR ., 0o anf o 3

e o
Action taken by Dispatch Section/DCR

Assigned to PRV/DCR : ZUF2231
Date. Time . - OV LUIB 23 g2 <0
Event Information < ' Moke pr thana bhopa or co bhopa sir ki gadi mojud th dram jeb dura hta diye

i¢/»TIme of Arrival -

ZUF2231 12-Nov-2018 12-Nov-2018 12-Nov-2018

23:12:40 23:14:42 23:19:29
Action taken Report & Remark by PRV / DcR Not Available

12-Nov-2018 23:26:53

1L L TN B — GD No : Not Available NCR No : Not Available
Remarks:  nNot Available

Event Details Updated by Police Station

TI3MRET 7o FHAT & 91 Jlowo TAqH g7

e R L
2231 $10 733 7 FR 9456024018 PRV-2227 ps Tj

TRR

| D010 Hiter gof 8923590277

r i
-

y o
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=y & N
%—Eﬁa—

POLICE EMERGENCY SYSTEM, UTTAR PRADESH

YT 1 R goR
District - MUZAFFARNAGAR
‘ Phone / Mobile no - 5412200656

Call Received Date, Time : 12-Nov-2018 20:02:04
Callers's Name : rahul
Address :

Phone No : 919304460170
Event No ;+ i/ 1809736
Event Type : POLLUTION

Sub Type ; POLLU_FROM INDUS
PoliceStation : BHOPA

District : MUZAFFARNAGAR
- Kasampura MUZAFFAR NAGAR near bas adda,,,, ZUF-CO

BHOPA... $ia e 72 2 a0 el 781 TR IR AR Y ol & e 2
ZUF-CO-BHOPA

Event Information : 1919304460170

Action taken by Dispatch Section/DCR -
Assigned to PRV/DCR : ZUF2231

Date, Time : 12-Nov-2018 20:04:34

Event Information : :Sho PS bhopa ko es event ki phone dura jankari de : Sho PS bhopa ko es ¢

ki phone dura jankari Di gye : Moke par ghatna steel ko constable Manoj or
Sandeep tavata PS bhopa k support kiya

vent

Action Taken by Police Res
CR| " Dispatch Time -

ponse Vehicle and District Control Room

Acknowledge Time of Arrival Time of Close by |

R - Time | P PﬂV/DCRL
et 12 Nov 2018 12-Nov-2018 12-Nov-2018 12-Nov-2018 20:47:27
20:04:34 20:05:33 20:13.45
Action taken Report & Remark by PRV / DCR Not Available

(paT v |

FIR No : Not Available GD No : Not Available

NCR No : Not Available
Remarks : Not Available

Event Details Updated by Police Station

Wemrdt 7 | AR & 919 [ Hloo ]

TAHT dTd
B0 173 GHTS T 9760436583 GEIEER

2231 P10 733 We1Y FAR 9456024018 PRV-2222 ps TR
FloTN0 Hfod qqf ‘ 8923590271 SHUE XMt -112 _
‘ ~ r‘ . /CW.
REE

g w -

LTy
el

v
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Case Diary Details
. U TRt a7 Ry
Case Diary No. (wHTwr Y w.).cD1e

) Case Diary Supplementary N [
e o | ry No. (Wehewr et g & ).

o. (wgq.f. d.): 0179 ( Date (Fe=ia): 10/07/2022 t |
P.S. (&m=m): vy

District (Rrem). qerem sme
1. General Information (¥TT=a ST

a) <. ' of Preparing the Case Diary (wawr TR dur w3 & Re=1w): 13/08/200
i } b) Start time of Investigation (sie yra q9a): 11:00 7y
= ?1;\7 ) €) End time of Investigation (s aig wHA): 14:00 T
5 d) Places Visited (v} 1 217 Rz
v T/ ):
,\Jg-qb’i AT §TSM IUTERS & o0ty o &5,.....
e r—-d') e) Investigz''~n Brief (wig wigm):

HO3M0T0 17Yrcn.
V22 =
.

_wzﬁoa@aﬁﬁsnzgamsrﬁomm ATAT AT §O=TTC T 14
Ty 2= w6 T WA 3.3 mwﬁommmgqﬁwéﬁggowﬁm
_ mgrzzmﬁ30a%1-<-n-e‘m110.7.22momaaﬁmmmmg§ﬁfﬁmmmFnsna
TIPCR N T, . -
Major Task Performed (=T e s faar)

‘-?CNTJ_?'I}-, S.No.(®.§.) : 1
SRR a) Major Task Parformed (qww wrd wwya R cmga 1
b) Witness Name(TaTg &1 Amw) :
y%ﬁ 5 ?l-{) €) Relative Name(fredzr &1 am)
- d) Age(3¥) :
V. o=y =) e) Address (ga) :

02; }7\_7”\1 Qﬂ House No.(A&TH 9&4T) :

Cq_lonyiLoealityiArea
il = Q-qq( (wTerrgaragn):

Street Name(Taft &1 73, |
' Village/Town/City

(THATRIET) ;
TehsilU/Block/Mandal District (frem)
R (Fedtar=atsrizs) _
oS3 TP State (Trv) : - Police Station(gfera e2ar) :
T },} ;;7}9 ﬁgincode (= g=a) : Country(Z) : :

S qeheR I A uai 40 15 RAte 12.08,.2022 1 e e et § AR R sy gt 1 s & 30RO v
\r @R Y mwaﬁmﬂ%ﬂwﬁmgm|wm%mmﬁ733uﬁuwt@weﬁmm
iy BSOS wfe WTWE mﬂmaﬁﬁwgl ‘a.J 2t ‘C;_’_Q()__:.m
ey Y % “ 7Y 7Y g Ay v ) N <C 'L_ R
SNo#B):2 Zopn s Lally s ST57 5 D2 [y b
a) Major Task Performed (Y&a &7 weqa fvan) :qmea Rrazor

N ¥ —
. i : = - — — e I R S
b) Witness Name(TTaTg =1 =1H) : \f'ﬁ ) ¥ ,-—l) ] A T = O o5 R
c) Relatlve Name(fredzm &1 3m) HhAU - )4

3 {_\é ‘8{ f ?ﬂ.ﬁrlpﬂon(ﬁaﬂﬂ:

= DN T Jeia ZI <fr § N
d) Age(3¥) : I wrﬁﬂ ’lm'é / 35{7 e % - \ J g
e) Address (vaT) : ST S = sy )b Vs G sy B |
House No.(R&TH W) : ’ Street Name(T#1 &1 7T3) :

5 JZ) & Ty
Colony/Locality/Area Village/Town/City 57 &7 7

FHreT e [ATRI AR - v = .
et el (ame : J ) =l SHe . ¢ e
(TahslUBlockJMaa.?dal District (Frem) : W T 1 oy Sy
A/ THAE) —g'} srg) w2 U ¢ CEY
{S!ata (T=3q) : Police Station(gferd 24 ) : sw 5 R B €i7 Sk
Pincode (o= w=am) : Country(24) : : <

L - — .
57 <L Bl L =W Iy
f) Description(faratm : 2 @ , ol
TAHA TATG..oooene 733 WEIU AR GITASN 70 112667287 §lef AT GI3MRE. 2222 HT HERQT Harge
94550240'@5(@ﬂim%mmu.nzmsﬁﬁﬂqaﬁMQM amtﬁmwaﬁ_nﬁm%qaqm
a1 &) R wremg # SRea e @ § 1 vewe e o § @y S @ @ 7 1 andl B e ¥ | der o AW wa Arage aa
~

) a n : .
NZ = oo a5 Sic = 0 /500D i \57"’6\_ &) < f o Ny
— Q.l,q 3 6 &5 T S Hlews, ca @) Solss s T,
— | X ) M) T o = b)
S %m - ?ﬁq C O&»

‘ 4
T fal _ gy )
o f) 5 -‘g/‘ s -=¢ 157 H C/G =7 Xy (,}#7/-;2,—, Fre _@}Z"h
> 21 90 & MR
¥ & gr’a‘z -f:v?_/ (co2y  F)2° N0 )D& b, PR
2 : <72 =
g ==

7 8 =)

i

£~



e

- v et ot arger efter mer it <Y o <) f.rgr-r3r96 E
S w78 e T8 ) AR awn RO 3 ) o1 | o g st ergd e e it &g

; AT AT
30t R s o) 3w R el e 3 e AR @) &t wer v an e are g amd) 2231 B

R ; 1 FHE THYG FTHI 8:00 & o
S 1t ma ) N g {8 W 173 3a1m et 10 aeras il amf stioge; & | g g

N ATCe) 7 3t i
ST Y R i an | gy T e ) s ) apermer R ar ;ﬁmw 1 Hg?nq:h;mqiﬁ A AR g A g s
Qe At e i Q a0 | G ) Nt a1 o u:ffﬂ); g ﬂTm_ MTter & ¥t 2 a1 S woarm o
B 3% Rzt awd ) o) B s 3 6t ae e sdarrer of) e e Soven e o

9P TE D 0 sra g
TR A 4t % &7 ey R A mam oo LA AE Fll Fﬁﬂvﬂf'wﬂfﬁg;;?;a? 8 778t i
AN A e ) ) lh\ﬁ o) g vl gy BETU o o) g vieeny T F i !
‘.

T ) ) wvg e a e WY of) exgt o) of) 1 eng uftare feran
WU R HR e o) & 1o e e Y ey frany oy o) o

ot gud) g anrm A6 8 1 Meferier gt careran e ¢

Wi ae ot sivar e dhan siver & s it

AW g A s e ¥ ahat ave &5 an oy & 1 g o A et ear it B ot apan Tf o aara A

SNo(mw): 3

) Major Task Performed (%0 waf wegg favan) ey 1Py
b) Withess Namo(narg oy am)

¢) Relative Name(P st 1 am) ;

d) Age(3w) :

e) Address (wan) ;

House No.(w&mm q&) .
Cc#ony!Locality)‘Area

Street

Name(rreft a7 =)

VIIIageJTown!City
gaﬁﬁ-ﬁrswmxéa): RILELE 2o
Tehsil/Block/Mandal District (frar) :
(TR Twn e, .

State (Tv) Police Station(gforg w2em) .
Pincode (fim wE) Country(2s :

n Dasr_r!plion(ﬁ?‘arw] £

TR TERL. L ama e WA mmf fraen 70 112539926 W Al et sy qe Ramefy. 3027 BT Ty
8923590271 % 003 & zaran g

12.11.2018 &t 39
@ ¥ 1 v ey

ot 2231 mﬂmwﬁm%mﬂeﬁ:

! g Ry £ g@hﬁ%ﬂmﬁamhwm A 1.4
TR T 7Y Oy L 18 | g g T BT e e T 3 @ A A Ry
a@ﬁ?ﬁg‘rﬁﬂ & 7t wry gﬁé}!‘ﬁﬂ%ﬁa el 2

173 Q9 &3, #10 vy 2 38 R 38 oy 3
PN & AR 02 a1 ey ma:’:ansud}amﬂzzmaﬁﬁmmmwmﬂmw ®RG Fma g )
namanﬁ&snmm:ma am sﬁmuﬁammm%wmwm@msﬁr
3T wE Al gy A army Jym%wﬁmaﬁﬂ'&mwﬁ;m gﬁq%wma‘nﬁgﬂ
P!—?ms?hmmz;i’@ nmautn;}:ﬁw;‘mmw ﬁ;mhmﬁsmﬂw:ew%ﬁm
N m R s g = @8 | 'za7 anft | V9 B S Setregm o at M or
:——-’xf.-gs%*zgﬁs:ﬁmyﬁmmﬁﬂ%mmméaugmmﬁm%mﬁﬂrﬁ
mgwmmﬁm%mﬁmﬁmzﬂlﬁwmaﬁquﬁﬁal TRER Rt ey

mmwmmﬁaﬁﬁémﬂ

ELER
G A T R o % s
f??anhaﬁa&ﬁmammmﬂﬁt&almm&qg;ﬁmaﬁ:m g e

= ;“:'ﬁ%a‘mﬁm?uﬁﬁ“mg'

S.No,{ﬁ_ﬂ.} 14

2) Major Task Porformeq ({2 & wega Rean) :me R
b) Witness Nams{'ﬂ?ﬂ's 1 9m) ;

€) Relative Name(framery &1 )

d) Age(3T) ;

€| Address (7).

79



House No.(R&rg HEDD) :

Street Name(mst =7 ;
Cctlc:nnyocalitylArea ™

Village/T i
(BTt irgemag ). '(nl-r:;ifmxflw
Tehsil/Block/iMandal District (ﬁl?n)
(Tedfiet/=mTemew) ;
State (Tr¥7) : Police Station Qfﬁ‘é ) :
Pincode (ft= wexm) . Country(Z4) : t e

f) Description(faaru) :
awmqa'rg.,......,,..ﬁwﬁﬁﬁzﬁ)ymﬁwﬁmmmﬁonmommﬁ%mwmm
SR HUS, ¥ AT el UT WaTEY 4 Selt 9ue ¥E & I HI0T0 9760436583 T e 13 T 1} e
70 9412200656 & arert &t mef it aerran & 31 ﬂzozuﬁgﬁamﬁm@mg Rt 7 wvw &t 3
mqﬁ@n@_wmmsm\%mwmﬁ%m%&%ﬁmwzﬁpmh Fag g R
aﬁﬁm_%nmmmwmmmaamﬁg‘ I AFAGA B EY AT | I G R T el |
a‘la@:ﬁawmz@:ﬂaﬁ% ﬁ:ﬁ%aﬁhm@ﬁaﬁmm@ﬁwonﬁmmmmmﬁwaﬂfnﬁz
39 mmﬁ%ﬁm%aﬁ'oﬁzmmﬁmmaﬁfmaﬁd‘rmzzmﬁﬁmmu@:}lmg‘éﬁ
mwa:ooaﬂ%muﬁdmmm@m%sn&mwr&iﬁmﬁmmmlﬁ%wmm
am‘-ﬁur&ozma"taﬂrrc,ra‘nwaﬁﬁmtﬂmaﬁn&&mﬁﬁiaﬁ:mgﬁmﬁ%waﬁmﬁta’rgﬂr&?ﬁ
:m%zgzaﬁmm%aﬁm&g{mnaﬁ‘zaﬂﬁwz‘rmsﬁrm%mﬁmmﬁamﬂ‘mzm%ﬁmsmmm
3|mﬁﬁ%mﬁmgwmﬁmgmzmanﬁﬁpmgwahwqu@ﬁ%wwmm31‘n
iﬁahtﬁmmz?rnﬁ_ﬁ!ﬁg;zﬁ:Qmm‘ﬁdﬂ%%mwﬁzﬁmﬁ?r@ﬁmﬁzﬁﬁmﬁiﬂa
?ﬁﬁmzﬁli;ﬁmaﬂraguﬁmﬁ?awgwﬁgyﬁmﬂﬁaﬁit|%ﬁmaaamwmmﬁ@mﬁarmmﬁ#@
%sz}_ammimﬁmma’lmwwaﬁmaﬁraﬁﬁmammﬁfmﬂ%ﬂﬁmmmﬁzh
mmmmwhmﬂg&mma’thﬁmﬁmﬁmguﬁﬁnmgl

S.No.(%.4.): 5

a) Major Task Performed (y&a &1d A ) o am
b) Witness Name(marg &1 Am) ;

c) Relative Name(fteaert @1 am) :

d) Age(3W):

e) Address (gdT) :
House No.(s&1= d&ar) : Street Name(TT#1 @1 ATH) :
Colony/Locality/Area Village/Town/City
(ST rgema/ds): (TRATUAET)
Tehsil/Block/Mandal District (fem)
(ARl Ta/mEA) :
State (Tv7) : Police Station(gfera w2erm)
Pincode ([ @) : Country(24) :

f) Description(fatm) :
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WY ﬁmﬁma‘laﬁnmm%mwﬁgﬁwﬁ 27 3l e o v T e W
aﬁgwmmmW@ammﬁﬁmwmmﬁthRﬁmgmmwﬁmﬁ
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3. Evidence Details (1&g farawon _ )
S.No. Evidence 'Property iE\;idenca ;Colloctod On |Collected at |Callactad by|
(%.9.) Type |Recovered Detall Detall (wgfoea PranEs vmmrmgﬁw FALY]
_[m&u%i |{amz#wﬁwrﬁmn{mewﬁanp-_ﬁﬁm

4. Action Taken Details (@7faTgl =1 faaw)
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a) Action Taken (@rdardl): g T

b) Date of Action (@rdaTgt B TR ): 13/08/2022
¢) Other Information on |nvestigation (FFHUT T e

d) Remarks {‘P{mﬁrﬁ}:

e) Description (Fra™):
s i mﬁm@mmmﬁﬁagaﬁmwﬁgu

f) Status of Investigation (Fd &1 feafa):
¥ i

o

5. Comments Instruction of Supervisior (wddgs &

Comments

S.No. Comment Date

(w4 (e} arira) irazui)

Report Printed on (Preré qgm 1 RATH): 14/08/2022
Report Printed by (R ¥ zra Feé qfea):

Srig | feoovil)

AT

T Commeted By “Office Type & office Name o
(g feeft) mmamﬂa’uzﬁlm)'
Tl ked

Signature (E&1&1):

Name (ATH): PAWAN KUMAR
Rank (T2): FOROGH FR Ent:ed
No. (8.):
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Case Diary Details
THTT ey @y erar

Case Diary Supplementary No. (gaor CEEIRCC R T
Date (fe=1im): 10/07/2022

District (). goroe i

Case Diary No. (waor (B §.):CD17
FIRNo. (wg.f.5.): 0179
P.S. (¥mT): sy

1. General Information (amar=y STHT)

a) Date of Preparing the Case Diary (wator et dam ot 5y f&ata): 17/08/2022

b) Start time of Investigation (st yrey qHa): 10:00 a=

c) End time of Investigation (e afa qHg): 14:00 =9

d) Places Visited (€27 &1 2y fma):

e) Investigation Brief (e wfdm): '
JOI0®0 179/2022 ey 285/278/338/304 WISfA0 aTél ot Feme T 9@ e R0 o Jmen T 21T T 50T a7 1.
§rtm=r31%Eﬂﬁmz.maﬁgﬁﬁmwsma.anﬁh@mﬁommwwﬁm I JOT R

r77) w9722 5wg 11.30 T R G 10.7.22 7w 01,48 23 HCAT ¥4 0T T gy Rrararer avems

T?_]2. Major Tas.k Performed (e &1 seqqa )
S.No.(#.9.): 1
(' a) Major Task Performed (&0 &1 weqe ) saneg R
A~ b) Witness Name{ﬂ'cngﬁw'r%‘m‘_l !
I c) Relative Name(ﬁ'iﬁm HH1ATH) -
{'}( d) Age(3w) :
e) Address (TaT) :

i House No. (&1 s : Street Name(TTeft &7 =mw)
Lf?)_'é Colony/Locality/Area ViliagefTownfCity
P (FTert=i/geran/g); (ISR
Tehsil/Block/Mandal District (fre)
S agdta/eATamTE) ;
étate (Tr=a) Police Station(gfera w¥em) ;
EL Pincede (ft= =) ; Country(2) :

iption(Rrerm) -
\ ! %ﬁﬁﬁ’%mamm 16 feAT® 13.08.2022 aﬁ%mmﬂmﬁ&&aﬁmmwglmﬂaoﬁrowm

i - YT H\.

y mﬂgﬁfﬁmmmaﬁ’rﬁawﬁmgm: . T AT G e
. e 2iime <& <3 o) 5-1'??/(‘:}\)"7313’ %%’/ﬁ; X A,
SNoF&): 2 wf )5 e ) TS Feg e S

a) Major Task Performa:i (&7 EFI‘J_‘RQT-T fa) e EEZ;'g x5 o
b) Witness Name(aTg #r :
c) Rel>*ve Name(fretzm &1 amm) ;
d) Age(3W) :
e) Address (9d1) : |
House No.(W&TH &) : B ?!":'rm“;‘r'rﬁ?m?m'}:
Colony/Locality/Area Village/Town/ ity
AT EeTa g ): (T ETER)
[| . - g—?du District [ﬁ?ﬁ) :
AgHA/ATR/MEH) :
(State ({T=3) : ] Police Station(gfare w¢em) :
Pincode (R weam) : Country(Zam :

n Description(Rraw) : . _

$ e A s % ewmii 30RO ot 4t wm:ﬁquoﬁnsﬁaﬁuﬁoﬁ\xm -
mm@mmwméwuﬁ&%mmsﬂq TS WG 3 deepreitay 3r Rrters
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S.No.(%.5.): 3
2) Major Task Performed (e arf e fm) e Remo
b) Witness Name(TTeng 1 ) -
€) Relative Name(Redz 1t any qm)
d) Age(3w) ;
e) Address (um) ;
House No. (Fer qE) .
Ccﬂony!LocalIty.-‘Area

Street Name(m=ft &7 ATH) :

Village!TownfCity
(wa‘r#‘rfsamféa]: (THATRIER) :
Tehsil/Block/Manda] District (fSrer) :
(agmam‘fmm‘gm : o
State (T1vg) Police Station(gfarg TEYA)
Pincode (fig &) Country(Za) :

f) Descr]ption{ﬁ'ﬂ'{m] :
Fifew

-

TG ARG WRT 180 SOR0R030M0 sft fix g, =y wrﬁﬁmgrwaﬁawﬂm. a3
mg%&qmu.ﬂ,zmaaﬁm wﬁ-.-mwgomﬁ%ﬁmmﬁmmr@ . Prarh
mmmqmﬁgnzmmmﬁ&aﬁ,c&mmd‘rmnm BT 30T & ik S gRv
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St g1 3% wemy mﬁmﬁm@manﬁraﬁ:ﬁmwmmmmnﬁmaﬁw%mnﬁa '
Aot - i : Ex

3. Evidence Details (T1&a )
S.No. Evidence | Property
(.9.) Type Recovered Detaj| Detail
(T & (3T Ty w1 feraor)

(ST fararon)

_ E"Il'?ﬁ}
) . - i .
4. Action Taken Details (PTaTdt w1 Rygoon

Evidence ~ Ldéi'l'éé"té“é"an_

a) Action Taken (Frdargh): HIEY Haee
b) Date of Action (PTTE it foyics ): 17/08/2022

c) Other Information on Investigation (A3 W o= SITTE): B _
d) Remarks (Rcafora); —_—

e) Description g}&ﬂm:
= St s m@wwmmﬁmﬁgamwgu
f) Status of Investigation (o= & ferfy).
SR & et
5. Comments Instruction of Supervislor (7fd gz 3% A | feoaofy)

SNo. '_Cgmment Date | Comments Commeted By Office Type & office Name
(5.4 (Feoft ardre) | (Feeaft) - (BT Rt Fﬁmfmr U & Fraferg &1 am )
S ————— 3 S

e e

Report Printed on (fra¥ gz Reat®): 18/08/2022 Signature (g=ame): 10Q.3
Report Printed by (Rrg & gra g ﬁfﬁﬁ):

Name (7mm): PAWAN KUMAR
Rank (72): gufiftae I g

frarm @ | ~ No. (§.):
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\)\\o\f - Case Diary Details
g ! Tt SFyeht sy frao
Case Diary No. (wawwr &Y ©.):cD18
FIR No. (m.g, . 5.): 0179
P.S. (a1=1): Wi

1. General Information (§TaT=a STreTd)

a) Date of Preparing the Case Diary (w&wr 2Rt &t acd &t fe1): 18/08/2022

b) Start time of Investigation (s Ty gHa): 10:00 T

¢) End time of Investigation (s 3@ TAA): 14:00 T

d) Places Visited (271 &1 2X1 )

AT G &3 & AN U .......
s——— @) Investigation Brief (sig &f3m):
A 030R0 179/2022 UTT 285/278/338/304 W0 a1 i e g1 wemer R0 mmm e gept e s RO & |
Sres Jdy SO 6 U qEE 2. ﬁwmgws,mpmﬁwmww AT |91 JOATTE AT
, e 9.7.22 W 11.30 T Retren e 10.7.22 ¥ 01 48 T AT T T AT Gy A e

el Major Task Performed (q&d @1 weqa fwar )
- S.No.(®d): 1
U BTy a) Major Task Performed (q&a &1 weqa fna) ramea o
v (G=CD b) Witness Name(Targ & am)

c) Relative Name(freder &1 )

Case Diary Supplementary No. (weor 2Pt qT& 6.):
Date (f&=a): 10/07/2022

District (Fre): qerrew e

C h:)m'cq@} Age(3u) :
/' e) Address (4dT) :
*(Zd House No.(R&T T&4T) : Street Name(TsfY &1 717)
U mH Colony/Locality/Area ) Village/Town/City
(ST TSI ET): (TTRITTUTER) -
28 Foyme) TehsilBlockiMandal District (FraT) :
(T o/ TR/AE) ;
Tha State (799) : Police Station(gfery wem)
)}P - Pincode ({0 &) : Country(gs) :
™ 24 Description(f&em) :

te . S St geeH Iuls § gf 50 17 Ramm 17.08.2022 @ e = & & 2t Rivar s g &1 e & 30M0 3w @rd
TR & QEfel T HEAT JUTeh T FRareAT & et gaim |

Ne- )Uq'?(r}d&u-ﬁ @h&zmc‘aﬂ waf j{fu’hc-} A‘Cc&“)’f,f% 7L6 253

S.No.(#.9.): 2 .
a) Major Task Performed (f&1 &1 weqa o) @ fg‘"‘“"L GD’ Y@:’ﬂ“ @}):Ctb}\ fi”ﬂ’} ¢ B
~ 7 b) Witness Name(TTaTg &7 H1H) : oy ~ ' "C ; ‘ RS

c) Relative Name(fted e &1 am) : %b.ec?'}m'h‘; @hﬁ?ﬂ?«pyiu P [t
e Com k> Tor @R |
a) Address ywui, . E

House No.(A&TH d¥u:, Street Name(TTeT &7 9TH) :

ColonyiLocalig!Area Villageﬂ‘own;City

(FTAZeTRIE): IMTRIATYLER) :

Tehsil/Block/Mandal Distrwt (Re)

TR A/ /A SH) :

{State (=) : Police Station(qfere &) :

Pincode (7= g&) : Country(24) :

f) Description(ferawu) : .
s <t § gufd gaqnm & T B I W e e 9 o st s g o
Wmag:ﬁm%ag;ﬁmf; m%mﬁqmﬂmﬁm%ﬁaﬁmﬁﬁdﬁmmﬂﬁmﬁw'
oA € & R sraeiem w wem EE i ot 3 :
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S.No.(#.d.): 3 - ‘
a) Major Task performed (T&1 m‘ﬁfﬂ?ﬁfﬁﬁ“‘m g AT

b) Witness Name(TTaTg w1 ATA) :
¢) Relative Name(Teed g &1 ATA) ©
d) Age(3H) :
Tdr) : -
o Street Name(TTeil &1 ) -

House No.(A&TH §&47) ) wni/City
Colony/Locality/Area Village/To

ACICUEGIED TTHATYYEY) *
ErehsiiJ’E;tIc:nEkJ’I':‘?Iga-,r?t::!ﬂ Bistrict (EGUE
{State (UE:‘T?E) : Police Statior.a(gﬁﬂ wuA) :
Pincode (= &) : Country(321) :
' ?ziﬁﬁtwmmmmmmm . eﬂ#dﬁwﬁgﬁﬁml.
st i 583 @ AT /2022 A 18.8.2022, a7 ¥ erETETg AT W e kT

' ¢ W A amads ey
lwﬂmﬂﬁm%mﬂmmmﬁj ..... TR FUA IR FATH ok
@w%ﬁw13,3.2022mﬁzﬁmmmmﬁﬁaﬁmmﬁmm m:ﬁfﬁzﬁaﬁ;
mﬁm&ﬁéaﬂnﬁgmﬁm.m.ﬁwmammﬁsa@lzﬁrm Ee il
%mﬁg@ama‘ﬁ)ﬁﬁwﬁsrmﬁﬁwaﬁﬁ12&ﬁ%ﬁ%wzﬁnﬁmmgzsomm
Rrgyoor featé a1 o :@a‘am&emmssr@éaﬁ%nuzﬁ?fzozzﬁiﬁgg.?.zozzﬁmafﬁa:ma B
o s 7 % e & g i 0 s A 9 T e 3 7 ) e R g
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S.No.(#.g.): 4

a) Major Task Performed ({&d i weqa fona) rweg e
b) Witness Name(ITaTg &1 7TH) :

¢) Relative Name(fredem &1amH) :

d) Age(3H) :

@) Address (TdT) :
House No.(A&TH &) : Street Name(TTefl &1 ATH) :
Colony/Locality/Area Village/Town/City
(@TAT rEaTEE7): (UTRATTUAET)
Tehsil/Block/Mandal District (Frm) :
(AR S :
State (7¥7) ; Police Station(gfera wee) :
Pincode (R d&m) : ) ~_ Country(@®) :

f Description(faaxm) :
CSIR Indian institute of toxicology research..... analysis report ash samples from Muzaffarnagar nagla bujurg
bhopa road dam site. A investigation team of Dr Devendra Kumar Patel senior principal scientist CSIRIITR
Lucknow ,doctor Anant Dube assistant scientific officer, mr. samrendra Singh scientific assistant UPPCB
Lucknow, along with RO Muzaffarnagar representative mr. vipul kumar assistant environmental engineer visitec!
to the location and found that empty big pits had been filled with ash dust. the place was dug by JCB to a depth
of about 15 feet and samples were collected at different depth(1,1.5,5,10 ft) for chemical analysis. At the time cf
sampling the temperature of the ash dust was around 50 to 60 degree centigrade. but there was no fire
evidence as such in nearby area.Possible conclusion.. as the above result shows the present of high
concentration 1. Calcium and potassium, 2. Chloride and sulphate can be seen in the samples.The possibility of
calcium chloride, calcium sulphate, potasium chloride and potassium sulphate maybe reacted with moisture and
lsads to the exothermic reaction which generates huge amount of heat and dissipated horizontally and
temperature Rose due to chemical reaction. No chemical filled drums were found at the sampling site. No
hazardous chemical was found according to gas chromatography mass spectrometric analysis

8S



§ . cvidence Details (a1 Rraxur
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€) Other Information on Investigation (IFEUTT T 37 ST
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e) Description (farawn):; :
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f) Status of I;;:f;tigation (= &t feafa):
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°  Comments Instruction of Supervisior (Tddgs & Fréa | frogfi)
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Report Printed on (FRa¥é qigmr &t feia): 18/08/2022 Signature (gEA1&R);
Report Printed by (Rrg & grer fraté iea): Name (3TH): PAWAN KUMAR
Rank (72): 3uf8lgs/ srer Pdtes
No. (€.):
AT W

36



SN rf;muz.:.-Harnagar@upacb.m ’
e —

T @ 0131-2436493

ROL BOARD, MUZAFFARNAGAR
6—dT, 9% HUEY

AUFPTTR-251001 (Ioqo)
o, iy - 83%@%/@@,@% ey | k== N
et § |
ATHTE]
ATHT—HTqy
HOTHYATR |

frvg :am e

gqﬁ,ﬂﬁwwﬁmm&ﬂwzﬁﬂmaﬁaﬁaﬁqﬁ
T H |

Ay

RUAT IR fAvges angd aniry s gas RAR, Sufferas o
fe i 18.08.2022 &1 Wed URY I b1 ww WX, FrEd wRgE a4
T, AOIHRTR A TvSRa W/ & T 9 st RATE = TR 2

TohA A SIS AR, FRETS F UK WG B T B site RAS 05 a
qr G [ BY ARG 2

T7¢

HAT B —SURIFATTAR |

g
s
PRI EAR

87

- Neera) Mittal/Letter 2022 New



405

Gofers e e LT

COUNCIL OF SCIENTIFIC & INDUSTRIAL RESEARS

CSIR—IITRfRPBDJ’ZI 12022
fe=t: 08-08-2022

5o i aDIAN IN3TITUTE CF TOXICOLOGY RESEARCH

ki3

I TS Hitrdy,

AT O gENoT fRRimer ar

2T .- 1247 faafy @z, ey TR
AE=T3-226010 (30 w0)

ST R A F7 dwor I

HNE THTE TEAT66 / ceo camp(admin}/2022 fo@T: 29-07-2022 & HeH A
VTG SERTTIR & AT o, mmﬂgﬁmmﬁggémaﬁraﬁr
& 9 T & T RRAwor R 5w 0w & ama s o @

Yo gare |
T
e
(W@, e
Tl 3R RO

o i

AT S

it &on Wy

Ao .‘|.‘_ — | 1(%79} ‘\.,L‘ Q@.-».

b ton, e TR E.\‘H"_ \ __;;;/‘_4

e e i) T
tipA : ¥ —_— T num!mﬂ:m@ S -._;"‘f! .
N AED NS e ot Py Toxiclty Tosting: GLP Tesst i

necrediled by NABL for chemical
nnel biglogles! waling




Nty af Sample

seatedUinsealed
Ao Number of samples
. ale ol Unlieetion
T Agtalvsiy
S onllscted by
It epn

DAL - srver s AT
CSIR-INDIAN INSTITYTE oF TOX{COLOGY RESEARCH

: ey, 371, et ;“-_'{ s
ViIgHvigyaN BHAWAN, 31, x b - kT Wy

g Jeqre

MAHATMA, GANDHI MaRg, Lucnmw.azaom. U.R, IND|
e B eterae FATT SN, Tovd 11, Fan twlas s rmrazpe B Fsii

ANALYSIS REPMORT

Date: 06 08.2022

Ash samples fron, Muzaffarnagar, Nagln Bujurg. Bhaps

Road dump i
Unsealad

016

30.07.2022

0i.08.2021 1o 03.08.2022
UPPCB and |ITR leam

With reference 1o your letter no 66/ceq camp (admin) /2022 dateqd 29/07/2022_related 1,

tion al District Muzaffarnagar, Village-Nagla Bujurg, Bhopa
f Dr. Devendra Kumar Patel, Sc:\iormi. CSIR-

vhemizal incidence investiga
Covimvestigation team 0
Fuchnos, Dy Anant
et Assistant, LIPPCT
Vvl Nemar, Assistant Envir
_

Dubey,  Assistant Seienfific OMe

onmental Engineer visited to the loca

i had been filled with ash dust. The place way dug by JCn

Ll wimpics were collected at different depth (1. 1.5, 5 1 Teel

A T wtriphing the lem

U e i ek
R B

M sl LAk
perature of the ash cust o aruund

M Samreendry Siph,

v icknow, along with RO Mucalfurnagar representatlve My

tion and Tound fhat empry
to a depth of about |5 fee
) for chemlcal analysis 4

50-60° C but there wis ni
'-'-_"__————_.

\aren,

i chenneal wralvsis ot collected snples, the results are as

\I]iil):ﬁjh of acidin/Bas

icity of the sample:

59

following,

F\]ge Loi 3




407

s present o the samjple: -

PO": Lus.‘g} SO, g
_—___‘____________-—-—-

Crimge) NO. ng'd)

als e | F (uo'g)

ket - 150 T 423.6: “55-“
— —+— = - l- 15.85 10.72 | 15500.52
2 18.00 3146 I ES =
- e e 1227 1194 66.89 | 410298
(RETH sl N et . I
T ISl S - 35 36 $0.87 | 439600
ol R {if 103.61 —f— 57
| s o 5.0l 776.28 1932 €.00 230279
e NEES 0.00 175848
Epdh S evMhite Ly B SRS
| 3 !
vicalvsis of canons present in the sample
satiple C ude l"",':_ SiOypgm e pgp MgTlipgg | NaT(uglp)  NH g | R
(LI 5 L i - A | i s | oo T 3
I N 2 390 2o H8 18 8504 ..1 o TREY]
] _ 100 &< LR 267 .68 v QU
" 149152 ' 999 33297 0.00 K
<1 K4 | 11K 1T 127 1% 203.2% 408 i
L ST 7 Nl 124 4K '4? W
i 4 TAT Lo M T 208 w ) H
™ ll _I' 1 I'l '
Mialvsivatelement presentan the siniple
. It LY be (n My Na — _'(L"~-. ,_K_
b Lemde g PN B L L (L I W) | (ugy) g
- MN477T.W0) J2016 34 422870 21249.00 15628.33 98.64 [ 67021 14
ey 910 (0 1600000 | 12071 Y 15746.67 1179000 | 118,72 | 82130067 2
o — — |
LS ] STARRAY | 2303967 | 12666 07 12423} 15950.67 91 09 1 35000 06 | 6|
ot ONTIeT 32100 | 1062267 1138167 [ 1054567 | 8891 | 4059751 [4-
QY G63631 | AIZI267 1469733 | 1300400 | 2542 | 1059107 avs.
f ‘:u = T T - - T el
i |~ bt S K IvdE 33 W215.67 , 257700 | 1264533 el | ssamsm
DT __ L= [~ '

Sapres anadvsed o ICP-MS (ICAP RQ, Therm. Scientific) T
e vontimeaton of pussibiliny Oof sy G types of futal chemical pollutait prese
seanmples were mals e b on o Cas \;hromalogmphy-mndcs:; (A
Teledad e NS OMSY  Therms TSQ Guantum - Thermo Fisher Scientific) and n,

candsowere conlirmied.,

Poesible conclusiong:

. shows the presence of high coneentrati i L Caleium and Porae
Y <o Lhlonde and Sulphate tTable-2) can be seen in the swnple,. 7«

Lt Nlovrides  cqlen '
st chlorides CaleTam sulphae, potassiuni chloride and potus.iuy



— 408
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Case Diary Details

TR ST &7 e
Case Diary No. {m e w):cD19 Case Diary Supplementay No. (waor P g W)
FIR No. (v.g.7. 5.): p17g Date (femTa): 10/07/2022
P.S. (2n131): sarmy '

District {ﬁm]:m B
1. General Information (@TaT=T ST,
a) Date of Preparing the Case Diary (v&o 23t Ao o fe=1%): 201092022
b) Start time of Investigation (I wrew wwar): 10 00 =3

¢) End time cf Investigation (979 39 §97): 15.00 =3
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mmmmmmgﬁn@ﬁwﬁ g ) T T e R v el & T 1 61
e 21 R ST VT BRI T 1

-
i 77



?ngmmm%ﬂos%magﬁ ?ﬁﬁ:mmﬁ ﬁ:mmlﬁoozfovfgzﬁmmog%
T W 1200/ H FHIS A ﬁmmmﬁzomﬁmﬁﬁmﬁﬁﬁgﬁﬁgﬁ”‘”“”f@“ e

2010 ) arn ¥ T S T 34/10 8T 270, 278, 277 S 7 03 ¥ ﬁ,—‘raaudiﬁalmiwiﬂm! TR
W*ﬁmﬁmmﬁﬂﬂmmm%yﬁgﬁmﬁwﬁﬂﬁﬂﬁm el . Y
‘sﬁaﬁwaa-maﬁamsﬁzﬁrgmmamaaﬁmwm17&#@31:112510 L mﬁaﬁh
e e | &R0 3701 & 3 R ST & W e SO0 T mﬁﬂ;%‘fzg mzoﬂ ]
'Fe:oovonzzaﬁmmamaﬁmgnamma%mmm&_ R 1. Fad dy
mﬁﬁmmmmﬂmmmmsynum_mmmﬁa%ﬁmwmmﬁ’ﬂmiﬂmm
mm*%ﬂﬁ%mmmﬁaﬁmmm%aﬁqﬁqﬂmmmﬁmaﬂgﬁﬁ d
Nﬂu@mwamﬁmmm%ﬁ’aﬁm&u%mﬁsﬁ%\ﬂ%ﬁéw%m12!4}2011 R10 =rarTer
ﬁﬁiﬁnﬁ:ﬁﬁﬁmmmmﬁmﬁﬂ14!5;22@&%1&%@%@“@301’53@%@@?

AT =T & s B g wi dew €8 & S \
3. Evidence Details (g157 faatm) I
'S.No.|Evidence . Property Evidence | Collected On |Collected at | Collected by’

(®.9.) Type .Recovered Detail Detail LEaRLE (wpfaeg wg) (wpiaed g1a)
; (w1ea & (arerwre, Sl @ Ry (w1ea Ryarom feat) )
4. Action Taken Details (wrdaTg} @1 ferawu)
a) Action Taken (FTdargl): WY FFeA
b) Date of Action (wTdaTg! &t femTs ): 28/08/2022
c) Other Information on Investigation [aﬁ#ﬂﬂ T 3 Glﬂ?h‘rﬁ}:
d) Remarks (ferafiraf):

e) Description (farawm):
ST STt 3N Y EETg A gl da A e § e vl g
f) Status of Investigation (" &1 feufw):
T 3 e

S

5. Comments Instruction of Supervisior (tfadgs & M /| ferut)
{S.No.| CommentDate | Comments Commeted By [Office Type & office Name |
Fm.w‘.] (fromoft améie) (fereuf) (‘m‘zﬁ'mﬁ{ (wrafer e g wrafaa w1 am )
CEENRES o

" [759/8)

Report Printed on (Ruté qeu &t f&=ia): 2§/08/2022 Signature (FET&T):
Report Printed by (& & grar fraié giga): Name (7TH): PAWAN KUMAR
Rank (17): JuRdgw e Rftgs
No. (8.):
IE R
o i




- —— | | 418

Case Diary Details
Th et @ ferewo

Case Diary No. (W&wr et ®.):cD22 Case Dlary Supplemantary No. (W&o 2 quws 4.):
FIR No. (w.q.fe. §.): 0179 _ Date (Fe=i): 10/07/2022
P.S. (&THT): W1 District (foraT): gommt amR

1. General Information (THT=T STH®1)

a) Date of Preparing the Case Diary (W& &fseh! 34X Ht3 it fe1%): 30/08/2022
b) Start time of Investigation (W& WTtW §w7a): 14:00 &=
¢) End time of Investigation (STe 3d gwa):. 16:00 =
) d) Places Visited (sam=t &1 g feva):
+ TR gTeT JUTRA......
73-7hTe) Investigation Brief (STa &f&®):
— FOSOHO 179/2022 HIRT 285/278/338/304 Wiefai0 arét sft Freng T3 wwarar 0 7 T gt AT Wiur GOAVR <TH 1.
R T I X T3 G 2[R 3% T RIge T ST 3, SR TF SR O U1 el G AT i 0 R
3 T 9.7.22 G 11.30 T TS TEAT 10.7.22 TR 01.48 T UEAT ¥4W U Al G AL, e
2. Major Task Performed (qea &1 wega far ) ¢ s
. SNomd): 1
" a) Major Task Performed (F&d & wial &) :a7@
43 b) Witness Name(TTaTg &T ATH) : '
. ¢) Relatlva Name(ftedt X &1 ATH) :
M4 d) Age(3IV) :
e) Address (4dT) :

% House No.(W&TH §&41) : Street Name(TTefT @1 ATH) :
Colony/Locality/Area Village/Town/City

28 &3’ (ST geTaT87): (UTHIATUAER)
TehsilBlock/Mandal District (fram) :

N (agdim/eATRMAEH)
State (%) : Police Station(qfere ¥2em) :

4 Pincode (= &) : Country(Z1) :

f) Description(faawm) :

. sftar S qEeH ITIE # At 70 21 RS 28.08.2022 ! firam o a1 & e Fear s gl 1 3w & 3010 g wrd
imfwmagﬂhwwmﬂm?ﬁﬁawﬁmgam o

o Anfi Mertevmm Qywym %)-Q)—y.—%%?%/

S.No.(%.9.): 2

a) Major Task Performed (&g &Td weqd fan) : 577
b) Witness Name(TTalg &1 ATH) :
¢) Relative Name(ftedgR &1 7mw) :

d) Age(3¥) :

e) Address (UdT) :
House No.(9¥&TH §&gT) :
Colony/Locality/Area
(@TaAr g8 7):
Tehsll/Block/Mandal
ool
State (T153) :
Pincode (= d%a) :

f) Description(faarm) :
A o e I &
Faré ar FrEfwg | WH

Street Name(ieft &1 71w)
Village/Town/City
(UTHATUSTEY)

District (@) :

Police Station(gfere ®em) :
Country(Zs) : '

Argrre, el qF Wayr FAare am e gept arn Wie {EesTR, $1 TaraeAT] AR
mam&ﬁimmmwg

[o]



S.No.(®.9.): 3

a) Major Task Performed (Tem & weqqa o) c@eg e
b) Witness Name(Targ @ HH) .

¢) Relative Name(fsdeTt @7 ) :

d) Age(3w) :

e) Address (q) :

House No. (w&T+ &) ¢

Street Name(TTef! @1 4T#)
Colony/Locality/Area Village/Town/City
(TertgorTeT/a): (ORI ATER)
Tehsil/Block/Mandal District (Rrem) :
(TEeI=Tw ) ;

State (T=7) Police Station(gferg weem) :
Pincode (R e : Country(Za) :
f) Description(feraro) :
UG AT Yeies Wigere Ty

3 wa e Fardt mm 3eren
23:15 A1 28/7/2022 20 st s,

AT Wiy A 9 A Haw 49 IHy
HIEeE Tt weay s m“ﬁivﬁm TYECTR [eHT 28/7/2022 90
30 = A T v guRA srevaTe I & TR 3R I99R e
ﬁza?nﬂ%aaaossmﬁaa‘mﬁmﬁw‘rg i

‘ﬁmmmﬁm@ﬁm@mp; !
S.No.(#.4.): 4

3) Major Task Performed (qea wrf TEE ) smen R
b) Witness Name(IraTg & HTH) @

c) Relative Name(freder =7 )
d) Age(3W) :
e) Address (gqT) :

House No.(we&T+ W)

Street Name(7fY @1 7w
Colony/Locality/Area Villageﬂ‘own.-‘(:ity
(BT gema/g): (ITRIATU2TER) ©
Tehsil/Block/Mandal District (frem) :
(FEEta/=TH ) ;
State (Tw) Police Statlon(gferg weem) :
Pincode (= wea) : Country(Zsr) :
f) Descﬂptionfﬁ‘a:hﬂl‘) 2 Fraret w e v 'mf
s v M TF TR Ear T JITHETR 8385 769 190 3w 30 2, AETE, U s
Pramft o 70789 07296, 3. Rwame 93 Yot Fremeht 3w 7078291330 32w, 4, TR ¥ e, wiew Rremdh
TEHA! gt AT Wi FeTeREER 9757202197, 5. smerer arsht maﬁﬁuﬁmq@fmtﬁmm
8172830680 3w 25 o¢ Ay ey O BT U9 e W
g ATE HH aﬂ'qa FE, FOF 5 g {

# v § oY e L AT e €1 A &
a%!fmgamqﬁerﬂxmrﬂnma?aztm%mqﬁ o Y

W T e
oy TRIY mmﬁ%ﬁﬁzmﬁ#ﬁﬁemgmﬁm T g . LG
Eolert el U S o e qrET HORATR '
ﬁﬂmﬁ;ﬁmm%w g,



Performed[ BT & ;
.Name["a'l'sﬁfiwj : W%}WWWWWW

| . éName(ﬁ*ﬁmmm;

puse No.(Fary qe) ' Street Name(rrsft a7 qTH) :

foanocality;Area ' VH!age!TownfCity

P SH T/ g 3); , (MY «
Tehs.usiofwandal District () .
(a'ﬁﬁ?-rrv-‘cxmmzw} ;
State (Trva) ; Police Statj

! _ on(gfers v -
Pincode (7= Feay) . Country(Zs : T
De\scription(fa‘?rwr] :
FeTereey 7 fears

idence Details (w187 feraron)
S.No.;Evidence | Property

(#.9.) Type i Recovered Detajj ,’ Detail Whlaey Uptaee LEATIE
(S5 & jgmmwﬁawry{mmf%wm ; | m}( ERU}
tion Taken Details (Frfargl oy )

Action Taken (@Tfard); gD Gt
Jate of Action (FTdfaTdt ) ey ): 30/08/2022
dther Information on Investigation (™ w7 =gy AT

‘emarks
‘escription {'ﬁ:’fﬂ'{ﬂ]:

ma?mﬁm@mafammag&mmm

tatus of Investigation (srier &} feufa): _

U & st

ments Instruction of Supervisior (Tfdgs & By ! Ferquft)

No.:  Comment Date Comments Commeted By Dffice

) J (feeaft i) (gT1 ferequft [(%mf

2/ 08
inted on (faté gaor & fim): 31/08/2022 Signature (g,
inted by (Rra & g7 frqyé giea): Name (918): PAWAN KUMAR

Rank (T2): Iuifga sz Rt
No. (4.);
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POSTMORTEM HOUSE MEERUT PM No. 981/202;

;,rf'-::'\“ :;'.‘.".:' ¥ T j -1 o u :
ki 3 OrmeiNQ,:

(Post Mortem Examination Report Form for Uttar Pradesh State)

JF7 B AW Chies Medical Officer,Meerut (U.p) s (- 29/07/2022
fﬁo%aﬁmﬁrﬁmmﬁmm/w:

e e amen s / (Post-mortem Examination Report No.) : 981/2022

¥ AT e v ard R IRBR BT A & A @ v : Dr. Ashvani Kumar, C.H.C, Bhawanpur, Meerut.
S Oosl ) W Wik 09

¥ UM F B Wy = 03:00 PM femte - 29/07/2022
¥1 e wey g T @ - 03:05 PM e - 28/07/2022
= Fwen o @ T T B " 03:45 PM s - 29/07/2022

ST B A @ wlev &1 Reie oy way (&= are 3 SITR)- As per Inquest. 29-07-2022 at 08:30 AM.
ﬁ%wﬁﬁ%mﬁwﬁnm#mﬁaﬁammmm- :
1 (a)wwm:—Mohd,Nabimﬁammgﬁwmﬁaﬁwﬁ}

M3/ 9 /9=f~S/o Parwash.

(®)wm: - Rlo Nangla Buzurg, P/s- Bhopa, Distt- Muzaffarnagar.
2 SE () - About 31 years  fif IwY / wiEe / a=e- Male
3 wmmmmmmmﬂmmmw:

1-CP 3055 Kapil Chaudhary Ps- Jani, Meerut

2-HG 1579 Chandveer Ps- Jani, Meerut :
4 W/ﬁﬁmwﬁmtgﬁwﬁ/ﬁ‘?ﬁmﬁ/mﬂ“ﬂ.

1- Naushad S/o Parwash (Bhai) R/o Same 6391759190
2- Shehzad S/o Parwash (Bhai) R/o Same 7078907296, ¢ )
mmaﬂmaﬂﬁwﬁ{mm%aﬁa‘rw} HTER fireewr) - NG
srears A wdff §9 w1 Raiw qay W ) As Per Enclosure no. 03. He was admitted in Subharti Medical College, Meerut on dated
09/07/2022 at 07:45 PM as a Case of burn injuries & he was expired on date 28/07/2022 at 09:00 PM.,
¥ B B Iolever Wem myr gqeER HINTeT-
L PR
(1) wg (i) oarg :- (ii) awm :
() ymifs e ()ovew1 / mezm / Arer (ii)areeht 181/ 3T B /gl wrd /ey Tl
%:W%Mmmmsmmmaﬂwr}
5 9§ gV Fwl o1 favw ;. Green Colour Tabiz on Rt arm-1, Black thread in neck-1, Hospital Diaper-1, Cotton Bandage
wrapped all around the both legs, both forearm, abdomen and back and Rt side of neck-1.
6 (& yoa % g0y weam wRad+ ) Post-Mortem Changes) PM Lividity present in depending part and fixed.
(i) 3wt & w7 ) Rafy (As seen during Inquest) -
(il) 7 ovem srea @) wofkefy - Rigor Mortis present all over the body.

(iv) Rraen & gv arg oftmds -
(30 ) Rregzs odevr 8 wvg 2 Refy -
(i) 1@ v e (External General Appearance)- Hypostasis present in depending part
(i) 33, gETen. i wen A ) q - Eyes- Closed, Mouth — Closed, Nails - Cyanosed.
o) T @Y (Natural Orifices) NAD.

1- Superficial to deep bumn wounds with multiple pus pockets of variable size with
over all around both legs, Lt hand, Lower 1/3w of Lt forearm, Rt hand, Lower 2/3
& anterior aspect of whole abdomen,
Note- A piece of burn skin with muscle from Rt foot preserved i
police constable for inflamed substance examination.

red line of demarcation are present
of Rt forearn'!, both soles, both palms

N a sealed jar & handed over to accompanieq

A Uy V«Mg—
; M.
Dr. Ashvani Kumar é,‘eerut

' lo C 11.C.. Bhawanpu'.



POSTMORTEM HOUSE MEERUT

) Fvmavr (Scalp)-—- NAD. o e
@ f Eord Her Rrenict -

:?)mm;,(;kgg Eﬁmﬁﬁ;mw::r ﬁwﬁaﬁﬂ TmfeA (@ @;mﬂ ffd, armmea T gEfy @ N Iee X ()- Congested.

aftrs (Brain) @t T9m vaq aw (aw= ...0mw)- Congested.

3) ®rex e Ten viger g (Orbital, Nasal and Oral Cavity) — NAD.

frar Neck) -
7@ W e wwHl (Mouth, Tounge and Pharynx)-- NAD.
&g et 7o ®R gt (Larynx and Vocal Cords)--NAD.
@ arafte sl o) Raf—NAD.,
uradfTs vay o gufafial @ Rafs—NAD.
7 e-grgs 3 (Trachea-Hyoid Bone)—-NAD.

BT (Chest) :
gwferat e fiferdf (Ribs and Chest Wall)-NAD,
frre (Oesophagus)— NAD
TEETC 1 a1 Gvmel & @rew (Trachea and Bronchial Tree)-- NAD.
gfRgwaw &t (Plural Cavities)-- NAD.
wwst @ Rufd (Lung findings) wen aor arfeem —Both lungs Congested & multiple pus pockets prasent
oft=pa Ten af=e fireelt (Pericardium and Pericardial Sac.)--NAD.
eu ferfy oer qur (Heart findings and Wt.) -- Rt chambers full, Lt empty.
a1 v afefrdi (Large Blood Vessels)—~NAD,

357 (Abdomen) :

Sevife @ @ (Condition of Abdominal Wall)- NAD.,

Tavedy v wavedw A (Peritonlum and Peritoneal Cavity)-NAD.

s (Bf @t e, s wegy o ) About 100 ml watery fluld present.

91 3t sfReaw wfka (Small intestine including Appendix)— Gases present

T 3T T @i wfka(Large intestine and mesenteric vessels)—Gases present,

a4 farg vy (gom...... ) Liver- Congested & multiple pus pockets present. (Including Gall bladder) G.B- Full.
<irer (Spleen) (Tt T — Congested.

3™ (Pancreas)- Congested

T T SR 7o TR s wm (Kidneys Finding)—Both kidney Congested & multiple pus pockets present.
= 3R o AR (Urinary Bladder and Urethra)-- Empty.

A T B S (Pelvic cavity Tissues)~NAD.

afi wdn B sferdt (Pelvic Bones)— NAD.

T reoenital Organs) (A srvealy. ar v o wwfr, g, a A a3 e e o o s o s A e

? @R & S @ gee w5 _ A
Mo Gl J)W/W/W/aﬁﬂmmmﬂmmmaﬂﬁ$w#mﬂ$mwﬂmqﬂ

NAD.

% @ O aen vy (7 @ferd et e &) {Spinal column and Spinal Cord (To be ed indi -
mmﬁmﬁﬁmsﬂaﬁm%ﬁmmgqmmﬁamﬁ:awﬁ;ﬁ(mmOmmﬁwmmgl;:%m?pemd

' ni Kumar (N
BIHAé.mé?\Wanpur. Mewrut

_

1]



POSTMORTEM HOUSE MEERUT-“. Pm_rQ @1/2f

69_ 00 PIE!FE 1 ¥R 7@ (Times since death)— About Half to One day.(Wide Enclosure no. 03 Time of death is 28/07/272
(@W%mfﬁmwﬂmﬂﬂmww&mﬁwﬁm
2. T4 & v 3R g (Cause and Manner of Death) is ticemia due to chronic illness of multiple organs involvement du
Ante Mortem Burn Injuries.
TepIfe® Bl (Immediate Cause)-.
awE ¥ (Due to)- .
ﬁﬁﬂmﬁmmﬁ/ﬂmaﬂ%mmﬁﬁﬁﬁmm
el & wIRd €1 B AR 7w wd I @ § 8/ /e
mwmﬁlmmﬁﬁjmﬂmmﬂﬁaﬁam#wqqaﬂﬁamﬁmm grgt /=
; TV B A B @1 TR W (e A B g ¥)-
3 5 (Any Other)
T v o s areife faa (quer wE &1 fRm @d)(Please Tick)
¥, M(mmm,mmmm,mmmmm
Tl (1w @1 o) Wi, veR @ g A Yo @ () @7 9 e, S9a ¥ T e |
3. T as noted
3 mmmsmﬁﬁwmymmﬁ:-_
el weref (S gee, T SeIf)-
faw @ wevor # gowrdfed @& -
ST 9TE B gHYT § GlovHoto frena gy A -
e W @ wHwer F DA T wy -
e @1 g 01
IRV QU (G WA BT Seord FY EY UG 1 geneiRa 7Y (Inquest Papers, Mention Total Number and Initial Them)

09)
{ : a‘rﬁﬁ?ﬁmwaﬁﬁﬂﬁﬁﬂfﬁmwuﬁmﬁﬁ%vﬁﬁ/mﬁwu/w/guﬁmmwm.ﬁﬁmaaﬂ—ga g
3 ymfedl @ ArgH A forwr @ Tt &1 A AR/ @7 W) ()RR T8 ave aiy)

o ool o

YA g oa e

A Redaa wiew sten o) e aft (Post-mortem Report in original) 1+2+1

=y wus, yq v R s Nl e =)
a5 (FE) o1

gfer smeft @) g 5w freen .. CP Kapll Chaudhary smeh #=rw 3055 or.... Jani, Meerut.
forwe wwmew aet B

MU‘Q ey mary
1 Fafsem afrsrdl &1 A, g% : Dr. Ashvani Kumar,
C.H.C. Bhawanpur,
Meerut,

Dr. Ashvani Kumar (M ()
..+ C., Bhawanpur, Meeiu.
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Mark on charts
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mmmu'mmmmMm\m

Missing

Loose |
(Please Draw)

Scars/ Plorcing
(Please Draw)

Skin Marks
{Ploagoe Draw)

Tatto Marks
(Plaase Draw)

Ma]{g'!;l.hatlons

Amputations
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e Case Diary Supplemantary No. (W&o 2y WF q.):
PE.q " oy Date (Rertan): 10/07/2022

T . District (Rrem): momp
1. General Information (HTHT-:QWFEHT&) J ;
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f) Status of Investigation (sifa &Y feafy):
IR F e

Comments Instruction of Supervisior (vfd &g& & F-‘{E&T | ferauft)

S.No. Comment Date Comments

T
@d)  (Rvwoft ardre) i (Recaoft)

port Printed on (Fraté qgur Y fema): 08/12/2022
port Printed by (g & grar faaié giga):

‘Commeted E!y Office Type & office Name
(gTcT feoaeft) (et maam:fa-amm}

s57E

Signature (F&IT&R):

Name (41A): PAWAN KUMAR
Rank (1g): IuRig®/ 3@ Figs
No. (H.):

49
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Ve Case Diary Details
E T A G B B K|
Cla:ZDia;y Nf?(l{' : FCos Case Diary Supplementary No. (¥eew et {7 ¥.):
:’s :—r::wq;ﬁmm ki Date (fe=1%): 10/07/2022
> ! District (forer): gerewt 7mt

1. General Information (JFT=a STHHT)

) rrg] Date of Preparing the Case Diary (W& il dame &t & feA1a): 11/12/2022
~  b) Start time of Investigation (= YT{¥ §AA): 10.00 &
3 c) End time of Investigation (T 3@ &wy): 16:30 T

d) Places Visited (¥2m=T &1 2101 fava):
AT ET &9 @ 21T g SUTEdd... .

T ') kIm.res.tlganon Brief (w19 |fam):
F0¥0/0 179/2022 U1 3047 TR0 (285/278/338 WTeX0 @1 &) Ay At Feme §F @ 0 T =Ter gyt aE

Uwammmﬁwywzmﬁwﬁmﬁmsmgmﬁommmw
21 Y1 HOATR 4. A T FAATBe 0 T e oyt mﬁ’mgowﬁma:mgnzwnsoa:}ﬁzm

g1 10.7.22 79T 01 48 T T T U AT G AT e
Major Task Performed (e wrd weqd )

S.No.(%.9.):
a) Major Task Performed (F&a &Td W&qd fram) 3a

77 b) Witness Name(TTaTg &1 7TH) :
?c ) Relative Name(fted T &1 ) :
d) Age(3¥) :
"’ e) Address (TdT):
5557 House No. (W&TT &) :

-

:,
1
2
7.

Street Name(TTel1 &1 ATH) :

I3
_JL/ Colony/Locality/Area Village/Town/City
(@I geTET §): (ATHATRINER) - T
) Tehsil/Block/Mandal District () :
(rgdtereTa/med) :
{l; State (37¥7) : Police Station(gfer& t—%ar#}
Pincode (fo= @) : Country(Z2) :

J)")\rJf Description(faawo) :
2} s <t e e & i 90 33 R oe122022ﬁﬁqmm%mﬁ&ﬁa%mmqwglmﬁaoﬁoammni

m%gﬁmaﬁmmﬁmzﬁﬁawﬁm 3T | 1
) VN SUCGE (o KD, Sth d e Ebwwzo "Emaon, 15} G )
S.No.(@.d.): 2 ]%) g,}{\o.,,, =AM G 1h —EID)} e aﬁnrﬁ —
a) Major Task Performed ({4 & yeqa fan) (3 N - iy

b) Witness Name(TTaTg &1 TH) : 577 6ad ‘g;’ o ‘3—'—,"—39 S
c) Relative Name{ﬁ&ﬁ’aﬂﬁq’m} LR = I S
Y - 7t =AIy) 4 3 e
d) Age(3¥) : SRl ¢ s A A i -C%_ L, i 505
._e) Address (7T : ..,;K.. Gy, AN T -5 _J;'li;.-; a—l :—:m;r ro |
A House No.[W&TH H&) : Street Namg(n.-.ﬂ' T ATH) ¢ ,I'P'J' ; 'a G s ! }‘H
= Colony/Locality/Area Village/Town/City STTe7 < HZ) ) “"é Y
~ | (@tarAgeTa g a): (WTRIATRISTER) : > L r 4
-/ Tensil/Block/Mandal District (Brem) : 5 =y N aw R wogn
(agdteIeATRESH) |
State m_;%q Police Station(qfore T2 ) :
Pincode (709 ¥&21) Country{i'sr} 9 S A
\ ' B 1)
f Description(f&rawom) : =1 T3hg % 3] 2) B) AR Rt Dr@icstn

aﬁmﬂsﬁﬁaoﬁo mifmﬂﬁma{ﬁongmﬁaﬁmm anm FREIT
TEe OT 37T § MO 9 HED T ‘amﬂiﬁﬁﬁm Eﬁ G ﬁmm ¥
%r-,h ) m,,,., 5:'9 23 moﬂ

b ZAlder m f%'
=) A, %-tmz: %m 3 oy AP BT oS %nw%wm

~ \
(7 ) C el .7){(6 dThTg ‘5{7—7\'-‘” DC’ ~) ) 2V %j_g"'}j c(.}r

20403 =97 ’?,»ﬁ’v W\ “QLx(f( "C”“fﬂ?//\} 2T )

|So

SO0 S



1
S.No.(F.d.): 3

a) Major Task Performed (=7 &rd veqq %) - =1e7 Ba
b} Witness Name(mrarg @ A7H) :
©) Relative Name(fredzrt 1 TH)

d) Age(37) :

e) Address (9eT) -
House No.(rary HEad) - Street Name(Tt @7 am) ;
Coronya’LocaliryMrea v}flagefTown!Cfty
(FTeY sereg). (TR sy -
Tehsil/Block/Mandal District (fram) :
(agﬁaz?orhmgm :

State (Trv3) . Paolice Station(qforg 2 -
Fincode (fig qEQD) Country(é&r] n

f) Desc ription (fararor) .
g+ i

S.No.(#.H.): 4
a) Major Task Performeq (T=7 a1 reqa fram) e Sy
b) Witness Narne{"l’d‘rg &1 :
c) Relative Name(fesdtary 77 M)
d) Age(37) :
e) Address (qaT) :

House No.(ge1T )

Street Name(maft = qMA)
Colonyr’LocathiArea

Village/Town/c ity

rm‘mﬁq‘i@mwai}: (TR 2R -
Tehsil/Block/Mandal District () .
(ol <o Ten 57

State (Trv) ; Police Station(gferg I -
Pincode (firg &) Country(Zer) :

) Description(faremor) -
g..,........mﬁmﬁwﬂ@ﬁzwmlm ........... FIE g %:mww,.,.....w:a%ﬁaqmﬂ%nuum



b) Witness Name{TI’?rrg &1 A1) :
¢) Relative Name(fedtery ) -
d) Age(3w) :

e) Address (ga) :

House No. (gars TEg) Street Name(maft 77 Amh)
Colony!Loca!ityiArea Villa i

4 ge/Town/City
m:ﬁ-#}xsmfaa}: (AT ) -
TehsiliBlockJMandal District (fam) -
{Ffa?ﬁaﬁarmm'am s
State (Trvg) ; Police Station(gfarg o)
Pincode (= gexy) . Country(2) :

f) Descripti_on(ﬁfa’m} ;
J

S.No.(#.4.): 6
a) Major Task Performed ({%7 &1 veqa v - areg fergror
b) Witness Name(narg &7 ) :

c) Relative Name(fredem o7 1)

d) Age(39) ;

e} Address (we)

‘!ﬁ'ﬂﬁﬁﬁgﬁ; o mmmgﬁwummﬁﬁnﬁﬁmﬁiﬁmmaﬁ Fsar mar aftg 3o @t 3amains
Y

House No.(R&T9 qEqn) Street Name(meft @71 ) :
Colony/Locality/Area Vil!age!TownfCity

(BT gorman/aT): (TR 1) -
Tehsil/Block/Mandal District (Rram) -
(TEHte/eimmza) :

State (T1v7) ; Police Station(gferg %%QFT) ;
Pincode (fim ge) ; Country(2a) :

0 Description (Ryerw) - B "
0 mwmmﬁmaozmsnsﬁﬁ?ﬂ gC &l ug i 3w
ﬂﬁ?ﬁ;?#ﬁwmmaﬂmﬁﬁﬁﬂﬁémmﬁgqmm

AT 21 '

S.No.(#.g.): 7
a) ‘Major Task Performed (% ard weqa Fva) e Rraror

b) Witness Name(marg &1 )
¢) Relative Name(frsdzrt 77 qm)

m&mwmﬁm?m‘ﬁm?sm

P TN | ATt et ey wrerm st iy

d) Age(3w) :

e) Address (qeT) ;
House No.(7&17 gean) : Street Name(mrsft 7 q1H) :
Colony/Locality/Area Vh'lage!Town.r’Ci!y
(BT V5o g 7): (TRATR g
Tehsil/Block/Mandal District (frem) -
(Tedia/eriamem) .
State (T3 ; Police Station(gfary z24rm) .
Pincode (fim B2 Coun(ry{é‘sr) :

) Description(fararur) -
AT A \16T g &t Frfard of A T 21 X 30R0 ey o aman ff

152
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T

S.No.(m.#.): 8 o -
a) Major Task Performed (§&4 w1y fa) - aifam e /3T T U |

b) Witness Name(TTaTg &1 TTH) :

c) Relative Name(Txed e &1 919 :

d) Age(3¥):

e) Address (T4dT) :

)y

House No.(F&TH &) : Street Name(TT& T &1 ATH) !
Colony/Locality/Area Village/Town/City
(BT ET): (TTa/ AT g -
Tehsil/Block/Mandal District () :
(AgdAlsATRME) _
State (T75q) ¢ Police Station(gfra wem) :

Pincode (= g&m) Country(22r) :

f) Description(feramum) :

e S e Sy e 179:%2 tm 27;5.3235,333 m&m sft Ararre; g3 weaer P am wgmﬁ“‘“‘
7 At 10/7/2022 3 FEA I ; Wﬁmﬁw‘m Rl d
mWWWWWEWW%%WWWmﬁWWWWW &l
16 | R 29 ST 2022 ) FeTe g, T 8 Tt A e s ¥ e 3 R e B T e T I
mﬁqéﬁéwgmmamaﬁﬁzﬁﬁq@ﬁnﬁmngaﬂﬁzozzﬁﬁwﬁa @ 3 T H
30 Frflers o TEN AR g PG a = del Rvan e | 9w aee % Ay N I T U A ars
mmﬁﬁnﬁﬁa%mnﬁmmﬁwﬁw@wﬁﬁamﬁnﬁw&wmmﬁaﬁ‘geﬁ%aiﬁ
T4 & T A @ & AT Tt 1 I v uran man e sreafle Fe O T | vAW geadl Jam @ S
T Dot T TE BT g g 2 T T B & | I @Il T TR Y O 1T | Heedre A fUHa A
(LlTR}mﬁﬁqm%mmmmmwlmaﬁmm&ﬁuﬁmﬁmﬁ T e & sita Raré
e mﬁwmmmmﬁﬁlw%ﬁwmm g A 15 e geid
m%ﬁaﬁan@@ﬂm@mmmm%ﬁmmsoﬁeom%ﬁﬂzmtmmw
YoaTR, TR FANTES, Wethe, WIAT T A AR I STs 18 6 HiEdan wss Saldan gethe  dieiiaw
ForTzs, Trfam gt % 2T moisture 3 FTY exothermic RT@er & ST eafiie S Ie07 g% & gars & @i
aﬁ%ﬁ%ﬁm%ﬁmyaﬁmnﬁmaﬁm%ﬁmaﬁmw1wmﬁﬁmu§:ﬂ AT
ot g0 Rgat W e v R e w1 garan ma & ge ¥ et s §  TEH et
s B % N i v amen ¥ | o st 3w A T s gt § |, R qeaa Carbon T minerals g1 81 @ quf #w
Ao g h TE H WA S &wemgmkagm&hﬁmmﬁmmmﬁﬂwmmu’Twmr?{aﬁ
e F 3 Y Rulers Fiee surgs @ Rt ax R smu ) Rl S s et B w vt 3 e g
7@ ¥ er 3 g GETY AR T A JE g gEe e i i e e o § g et A mn 6 3w 3 g
Freer et T E2) gt & Ry Rt oft v v nfierer T g § 31 arg T S Sfte 3 g g T gt 2
AT ZET I 1 35 v S e S @10 T ran T v 0 AT I ST i S MO0 v o 7 |
1 3 37T ST SR 3 ST T 7 O el ey AT SA O 169 20900 A g e g 00 )
far ¥ & mft B o2 An0=mo g wE 36 o3 B R v | e s e Ao , e g
mﬁqmﬁmmmﬂmlmaﬁm@%wgmﬁom_ T YT §OATR &1 A1
STy ¥ weer ¥ A | 3 o S A e SriaTel & 3RO S T AR [0 FeA J AT
RierT RO  Freg €11 3041 iR ¥ wate ST Juered § | WO i I & U 41 % 0F0TO & Afew e
mmﬁgﬁmwmeu%mummmwmmﬁmwamﬁo11!12f22a=‘1m0'-1rrohm

ST &1 W00 & ar & R T e O IO I ST i 2ve A s Ft &t g il e g s
3 TR & ST

3. Evidence Details (d1&a o)

4.

IS‘No.', Evidence \Property | Evidence LCollecled On |Collected at 'kéglle-cted by

(%.9.) Type Recovered Detail | Detail vpfea - (wgfoen SE)(wpteE 2w)
(Ega & (@ wuft & Rorercm) (mm%arw .

Action Taken Detalls (FrdaTg) &1 frawm)

<3



a) Action Taken (Brdfargh); G Fper

d) Remarks ( :
¢) Description (frazon).
%awmmﬁwma?rmgl

f) Status of Investigation (ST #} feufa):
faw fraré

SNo. ¢ omment Date

(®8)  (Rrwoftartre) (fecauy)

T — —_—

Report Printed on (Ra7é gz 4t feata): 1111212022
Report Printed by (Rrg % gra fgé qiem):

4 ) Date of Action (wrefemg & Rerias ). 11/12/2022
c) Other Informationwon Investigation (ST w7 ar=g ATAETE):
}.

Comments

471

5 Comments Instruction of Supervisior (T2 g & Rrig / Reequf)

éc;hm;t;d By_ IEﬁ‘ic:_fe ?yﬁe_aﬁié;a Name

(2T fevqefi) WO & HTaiea &1 4719 )

3/

Signature (gEd187):
Name (ATH): PAWAN KUMAR

Rank (92): 39Mdes/ s Rfss
No. (H.):

fli,
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S o N.C.R.B (w=.#t.anv am)

LLF.-V (Qﬁ?ﬁ_ﬁﬂ wTH V)
FINAL FORM/ REPORT

(Under Section 173 Cr.P.C.)
(vs uftran & fgam amr 173 & sanfa)

IN THE COURT OF :S0TRO ¥R 047 (& =aTared H)

1. District (T :qoream 7 P.S. (@mT): i Year (ad): 2022

FIR No.(w.9.fv..): 0179 Date(fe=TE): 10/07/2022

2. Final Report | Charge Sheet No.(3ifem fraté/ama oz g=am.): 01

3. Date(feAT®):  11/12/2022

4.S.No.(%.8.) Acts(arfarfam) Sections(HTTT)
1 o1 & 1860 304-A

5. Type of Final Form/Report(3f&w wrl/frate a1 wa): 3mig o3

6. If FR Unoccurred(zfe, sfan fralé srafea):
7.1f Charge sheet(@fe 3mty o3 eifa fovan): 7@

8. Name of 1.0. at the time of charge sheet(3mu o3 Z1few wd goa Fiw HFAHTH F1 A19): PAWAN KUMAR
Rank (4g): Sl (Sub-Inspector)

No. (d.):
9. (a) (%) Name of complainant / informant (far@maasaf/zfien 23 a &1 Fm):
oft Shag
(b) (€) Father 's Name (e @7 amm) qeael

10. Details of Properties/Anticles/Documents recovered/seized during investigation and relied upon:
(T & R auwesed grffaTq/eEas & R Reg snum g man g):

S.No | Property Estimated Value Police Station Property

From whom/ where Disposal
Description {in Rs.)

Register No. revered or seized

11. Particulars of accused persons charge-sheeted (3T g3 g1f@e afg®} &1 e ):
S.No.(%.9.): 1

(i) Name(Ama): 3w
Whether verified(Tar eariud 2?): &

(ii) Father's Name(fem &1 9m0):  =aTea

(iii) Datel Year of birth (s=afafa/ad): 1977

[&S




N7

LLE.-V (T pa afan
(iv) Sex(fem):  qeq

(v) Nationality{trigaam): ura

(Vi) Passport No (arawié weam):

Date of Issue(mﬂﬁﬂ?}iﬁ%ﬁ): Place of Issue(ST{ &G &1 €4T):
(vii) Religion (enf):

(viii)Whether SC/ST/OBC (3. Sfe 3. st/ arw Rres arf):
(ix}Occupation(mm}:
(x) Address (ga):
S:No.(%.) Address Type (v i e )

pddeselymy T
0 e g, i, e e, I e,

' ' RO v qACH AR, I 0o H, WA
2 Tt A = >
Whether verified (a1 gearRy g7 g
Regular Criminal No. (if known)Prafie arqosft gem (=fe wma gY):

(xii) Date of arrest (ot &t Rfa):

(xiii)Date of release on bail(srwTe W RgTs Y ff):

(xiv)Date on which forwarded to court(=amamers @t 253 & fafa): 111212022
(xv) Under Acts & Sections(arffraw 1 emr):

SNo(w¥,) Acts(¥ffram) Sections(umar)

1 9T Z H 1860 | 304-A
(xvi) Details of bailers / sureties(Smrfaal &1 s2):
Name (ATH):
Father's/Husband's Name (Rramrofey &1 amm) -
Occupation (=ga4r):
Address (gd):
S.No.(%.4.) Address Type (UHTW ‘Crm:{ ) 1;aﬂxddress(lr'ﬂ'r} ' _ “— —__*_ _
Identification (TgeT=): Date of Birth (I=afafa):

UID Number (Z3m33Y 4.):
Any Other ID Proof (34 T 9F): ‘ o
S.No.(®.  ID Type (TEHTH T3 AT 4&1) 1D Number (UgdTH 73 &)

(xvii) Previous convictions with case references (AT & wgv wiga, agR §'§ 1 1 fareroon):

(xviii)Status of the accused (af¥rgm i Faf): e g s

(xix) Brief details of crime related with accused (g & awaf=ta oy &1 & 13w freww ) -
(xx) Crime evidence related with accused (afirqe & wraf=tra Ty &1 §1&4 ):

12.Particulars of accused persons - not charge sheeted(suspect) (3“'&“ w3 i 7 Ry W(?%ﬂﬁ fw lm)' Ry

|S6



5. No.(®.8.): 1
(i) Name(ATH): FTEA & U
(ii) Father 's Name (e 1 AT) = TqH
(iti) DatelYear of birth(s=wfafarad): 1974
(iv) Sex (fm: T
(v) Nationality (céra): Wi
(vi)Passport No.(TTEUYE &.):
Date of lssue (T a3 & )
Place of Issue(sTd F BT EA):

(vii)Religion (u):
(viii)Whether SCISTIOBC {aﬁ.arrﬁuﬁm:aﬁfm R )

(ix) Occupation (erarETa):

(x) Address(TdT):

S.No.(@. AddressType (e T TR ),  Address(TT)

- ki
1 gduma Tl ;
T A

2 Tl gel

e ——

Whether verified(3T geaTid §7): 8
d2g IARa): T

(xi) Sus picion approved(

(xii)Status of th

ections (affas @ 4T ):

(xiiijUnder Acts & S
reasons for not ¢

(xiv) Any special remarks Including

i) aea ¥ s A .

S. No.[@.8.): 2
(i) Name(7TH): Gkl
(ii) Father 's Name (e &1 AH) - FEH
(iii) Date/Year of birth{w—'wﬁrfﬁfa'hf): 1999
(iv) Sex (Fmy: gev
(v) Nationality (enfraa): Wi
(vi)Passport No,(u‘l’a‘ﬂ’!’é q.):
Date of Issue (T @ # ffa):
Place of Issue (T FA T )

(vii)Religion (ud):

(viii)Whether SCISTIOBC (ﬁ.aﬁ:eﬁmﬂﬂm R arf):

(ix) Occupation (eraETa);

1S7

e
R AT, I e, HTE

474

N.C.R.B (va.#hameef)

T (e it e V)

Whether verified(#d1 aeafa 37): &

e, g v, W

e accused [suspect)(alﬁfgiﬁ (wfemy) £ Feufy): =ramed gl SHEA

harge sheeting(3TUTTT AICLECC] ¥ HI iEd BIS R

Whether verified(FT geoRa 27): @



LLFY (g e

(x) Address{q);

No.(F. Address Type (Ta7T &7 §&1X ) Address(qdT) D
e 5 TR T S, 79T, HOIOhRe AT, I W, STRA

1 TAHT T

I AT G, i, g A, R W
. Fardt g

Whether verified(Far seariia 272): g
(xi] Suspicion approved(g2g gATReT): T
(xii)Status of the accused (suspect)(arirgm (g & Feafd): freer 7@

(xili)Under Acts & Sections(arfrfyan qg Ty
(xiv)Any Special remarks including reasons for not charge sheeting(3Mtowy Z1fde 7 @ed 3 FR FigT w1 Rgn
IvgR): Freg ¥ s &

S. No.(%.4.): 3
(i) Name(am): anfdw Whether verified(ar eafie 27): &
(1) Father 's Name (e a1 =77 - Ereact

(ifi) Date/Year of birth(s=xfafa/ad); 1998

(iv) Sex [ﬁ"fn: geg
(v) Nationality (Téftgar); smg
(V) Passport No. (g1 &.);
Date of Issue (aT w7 £y fafay);
Place of Issue(=rtt a3 &y )
(vii)Religion (&ri):
(viii)Whether SC/ST/OBC (3.5 3 sy ar=ny Mo o),
(ix) Occupation (==FHTT):;

(x) Address{ﬂ"rﬂ'j:
SNo(®. Address Type (v av wamy) Addressfwan) T
) mmwﬁ,tﬁm.aﬁww.mnﬁsr,'m
1 aRTA gay
o A T, ¥, eream A, g wen e
2 tarfl Ay
Whether verfied(aar wrrmfya &) &
(xi) Suspicion approved(dgg Sﬁlﬁﬁﬁ}: B3|
(xii)Status of the accysed (suspect)( vz (¥fery) 6 Rafd): reem TR

188
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LLF.V (it s & .y)

=
Type of evidence
| to be tendered

(et fov o
16T 1 warr)
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17.Refer Notice served (T¢I fry F1few): 781 Date(fe=Ta):
(Acknowledgement to be placed)(aTadt et =3):

18.Despatched on (Rwor &t ffay): 11/12/2022

19.No. of enclosures (§aWHT Hit FEaT):

20.List of enclosures : As annexed (Fewa! #f g&):

21. Name and address of the accused, who have not been challaned, whather caught or not:
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21%.Suspected accused name, address and age / @feeer srfdrge &1 A gar it Iy :
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e ST c) Relative Name(freder &19m) :

d) Age(3¥) :
:F PP') L3 'Oe) Address (9dT) :
B Ph o7 House No.(F&TH T&d) : Street Name(TTe{l &1 ATH) :
i g Colony/Locality/Area Village/Town/City
= e (@A T A 7): (AT/ATISTER)
Ne3 7TC—2) TehsilBlock/Mandal District (fFre) :
(dgdle/eaTanEd) : _ .
21 >T% 7] State (T¥7) : Pokce Station(gfere ¥2a) :
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b) Witness Name(TaTg &1 TH) 1 ey 757 ;)R’\ T &/ > - h T

c) Relative Name(fredgr &1am) : 539 i }, ﬁ 3@- (% - —$» ¥, Al
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a) Major Task performe
b) Witness Name(TTaTg &1 ATH)
c) Relative Name(feagre &1 A1) ©

.
e

d) Age(3¥) :
e) Address (TdT)
| | n’:ﬁﬁ} ‘ Street Name(Tet @ A1)
House No.( wEd) - . p o
Colony/Locality/Area Village/Town : y
(TR T8 F): (T TUIED)
Tehsil/Block/Mandal District (FSrT) =
agdie/eATd/AS) :
EState (T=3) : ! police Station(qfard ¥2) ©
Country(22) :
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f) Description(
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S.No.(A.H.): 4

a) Major Task Performed ({&4 wref wEqd fra) g
b) Witness Name(TTaTg &7 TR) :

¢) Relative Name(fred 2T &1 A1) :

d) Age(3H) :

e) Address (UdT) :
House No.(A&T+ T&41) : Street Name(TTelT &7 7TH) :
Colony/Locality/Area Villa i

| ge/Town/Cit

(RTS8 ): (TTRATRIATER) : '
Tehsll/Block/Mandal District (ﬁlﬁT).'
(TR R E) : S
State (T97) :
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f) Description(faao) :
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S.No.(#.9.): 5

a) Major Task Performed (q&g & weqa faa) :a1ed o
b) Witness Name(TTaTg &1 9TH) :

c) Relative Name(ftedem &1 7m)

d) Age(3H) :

e) Address (TdT) :
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TehsiliBlock/Mandal District (&) :

(ATl THMEA) -

State (T59) ¢ Police Station(qfed T .

pincode (= &) : Country(Z2)

Description(fa@wn) :
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SNo(FE): 6
a) Major Task performed ({&d s weqa ) (I

b) Witness Name(TTaTg @1 dTH) ¢
¢) Relative Name(ﬁ'!ﬂzﬂ T ATH) ¢

d) Age(39)

¢) Address () -
House No.(FaTT gEan) .
Co'-onnyocaIitya‘Area

Street Name(iTef! &1 1) &
Villagef‘fown.l'City

(a:‘rr-?rﬁ:gamia 7): (oTAIATUIE) |
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(e TS -
State (T¥4) ¢ Police Station(g® o)
pincode (A &M : Country(&9) :
f Description(fara™) :
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e) Address (@dT)
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b) Witness Name(TTaTg &1 ATH)

¢) Relative Name(fed et &1 ATH) :

d) Age(3H) :

e) Address (TdT) :
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(@R ZATHE): (u:mmﬂm) :
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f) Description(fa@xm) :
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b) Witness Name(1TaTg &1 3TH) ¢
c) Relative Name(fted e &1 9m) :
d) Age(3H) :
e) Address (Tm) :
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a) Action Taken (FTdardl): a1qa s

b) Date of Action (Frdarél $ Rems ): 28/12/2022
c) Other Information on Investigation (JHTT w7 ar=q ST
d) Remarks (feoaforagt); " !

e) Description {ﬁﬁmn}:
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@ f) Status of Investigation (ara &1 feafa);
AU & FAT

- = Comments Instruction of Supervisior (vd2 g% ¥ e / Rroavfty

SNo. Eo'rr_'m%eﬁt_ﬁé 'Ct-:'u"n_mn_aﬁ_t; i C_o_m'rié_l;i_ay Office Type & office Name |
(ww)  (Rogoft arfr) (Rl , (gra Ry (@raiep ware @ wmafera o AT
ey et g e ?9 IZ‘W
Report Printed on (@t qaw &t Rtm): 28/12/2022 Signature (EFIT&Y):
Report Printed by (g & zrr featé qfea): Name (a7): PAWAN KUMAR
¢ R Rank (ve); IuRdes set Figs
No. (¥.):
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n 11 Let a further action taken report be submitied by State PCB and Disirict Magistrate,
U""Ufﬁ“’:"’:‘k"”' clearly stating about the person responsible for alleged dumping, includivy
;'0;1,:;!;';1_':(01?{ consent conditions with respect of Water (Prevention and Control of Pollution) .{.:.
1974 and Air (Prevention and Control of Poifution) Act, 1981 and authorizations granted unir
Ha=erdous & Other Wastes (Management and Transboundary Movement) Rules, 2016. The repor:

reeds 1o clarif on fly ash management plan with respect of each industry and managemen: of
hazardous waste as per authorizations granted. Further, report should state abour action raken
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“.ll. Let a further action taken report be submitted by State PCB and District
Magistrate, Mujaffarnagar clearly stating about the person responsible for alleged
dumping, including compliance of consent conditions with respect of Water (Prevention and
Control of Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981 and
authorizations granted under Hazardous & Other Wastes (Management and T ransboundary
Movement) Rules, 2016. The report needs to clarify on fly ash management plan with
respect of each industry and management of hazardous waste as per authorizations granted
Further, report should state about action taken against such person/proponent for
remediation and prevention of further damage to environment and also with regard to
payment of compensation to the victims/heirs of deceased persons..... "
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.1l Let a further action taken report be submitted by State PCB and District
Magistrate, Mujaffarnagar clearly stating about the person responsible for alleged
dumping, including compliance of consent conditions with respect of Water (Prevention and
Control of Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981 and
authorizations granted under Hazardous & Other Wastes (Management and T ransboundary
Movement) Rules, 2016. The report needs to clarify on fly ash management plan with
respect of each industry and management of hazardous waste as per authorizations granted.
Further, report should state about action taken against such person/proponent Jor
remediation and prevention of further damage to environment and also with regard to
payment of compensation to the victims/heirs of deceased persons......"
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".....The UPSPCB may assess the amount of compensation applying the formula
laid down by the CPCB not only for the days mentioned in the report of the CPCB but for
the actual days of violation from the beginning but not beyond five years from the date of
caleulation........ "
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".11. Let a further action taken report be submitted by State PCB and District
Magistrate, Mujaffarnagar clearly stating about the person responsible for alleged
dumping, including compliance of consent conditions with respect of Water (Prevention and
Control of Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981 and
authorizations granted under Hazardous & Other Wastes (Management and Transboundary
Movement) Rules, 2016. The report needs to clarify on fly ash management plan with
respect of each industry and management of hazardous waste as per authorizations granted.
Further, report should state about action taken against such person/proponent for
remediation and prevention of further damage to environment and also with regard 1o
payment of compensation to the victims/heirs of deceased persons......"
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“..11. Let a further action taken report be submitted by State PCB and District ij’.&’ istrate,
Mujaffarnagar clearly stating about the person responsible for afleged dumping, including
compliance of consent conditions with respect of Water (Prevention and Control of Pollution) Act,
1974 and Air (Prevention and Control of Pollution) Act, 1981 and authorizations granted under
Hazardous & Other Wastes (Management and Transboundary Movement) Rules, 2016, The report
needs fo clarify on fly ash management plan with respect of each industry and management of
hiazardous waste as per authorizations granted. Further, report should state about action taken
against such person/proponent for remediation and prevention of further damage to environment
and also with regard to payment of compensation to the victims/heirs of deceased persons......"
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.11 Let a further action taken report be submitted by State PCB and District
Magistrate, Mujaffarnagar clearly stating about the person responsible for alleged
dumping, including compliance of consent conditions with respect of Water (Prevention and
Control of Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981 and
authorizations granted under Hazardous & Other Wastes (Management and Transboundary
Movement) Rules, 2016. The report needs to clarify on fly ash management plan with
respect of each industry and management of hazardous waste as per authorizations granted.
Further, report should state about action taken against such person/proponent for
remediation and prevention of further damage to environment and also with regard to
payment of compensation to the victims/heirs of deceased persons......"
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RSy The UPSPCB may assess the amount of compensation applying the formula
laid down by the CPCB not only for the days mentioned in the report of the CPCB but for
the actual days of violation from the beginning but not beyond five years from the date of
calculation............. 2
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~ef. No ! ¢ JOANA. 2 '??f'élyakajﬂt’.ﬁ,gwe Dated 2, | T
1020 s

lll‘f.'l_
The Registrar
National Green Tribunal
Principal Bench
New Delhi.
E-mail : judicial-ngt@gov.in

Sub.-Compliance to the direction issued by Hon'ble National

Green Tribunal in O.A. No. 277/2022 Liyvakat Ali and Others
Vs State of U.P. on 21.07.2022.

Sir. :
With reference to the subject mentioned above kindly find enclosed

herewith the Joint Committee Report in compliance of the order 1ssued on

21.07.2022 by Hon'ble National Green Tribunal in O.A. No. 27712022
Liyakat Ali and Others Vs State of U.P.

Encl. : As above.

Yours faithfully
- '5
(Ankit Singh)
Regional Officer
Copy to:
1. Member Secretary, U.P, Pollution Control Board, Lucknow for information.
2. Shri Pradeep Mishra, Advocate, Hon'ble Supreme Court/NGT, New Delhi for

perusal and necessary action.

3. Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.
4. Chief Environmental Officer (Circle-3), U.P. Pollution Control Board, Lucknow

for information,

Regional Officer

/

L/Neeraj Mittal/Letter 2022 New
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pave taken permission from UPGWD for drawing ground water but the Joint Committee has not mentioned about compliance6 by the ind
y the industries with

conditions regarding recharge of ground water and use of treated water and any restriction imposed on the industries.

6. The Joint Committee is directed to undertake further visits to the above said industries, look into all relevant aspects including aspects referred t
" . ed to

above, obtain copies of the consent documents, verify the factual position including compliance with consent conditions and environmental norms

and take remedial steps by following due process of law and submit report before this Tribunal within two months at judicialngt@gov.inpreferably in

the form of searchable PDF/OCR Support PDF and not in the form of Image PDF.

7. A perusal of the report of the Joint Committee shows that M/s Shree Bhageshwari Papers Pvt. Ltd. (Unit-1), Shree Bhageshwari Papers Pvi. Ltd.

(Unit-2), M/ Galaxy Papers Pvt. Ltd., and M/s Garg Duplex and Paper Mills Pvt. Ltd., have applied to UPGWD for NOC for drawing of ground water

and M/s. Silverton Pulp & Papers Put. Ltd. (Unit-2) has applied for hazardous waste authorization which applications are pending. No industry can be

allowed to carry on the activity for which consent is applied for before grant of such consent. The Authorities concerned are under statutory mandate

to ensure that such renewal applications are disposed of before expiry of the period of the consent granted earlier and fresh applications are disposed

of within reasonable period and where it is not possible to dispose of the application within such periods, the Authorities have to ensure that the

nd is not commenced/continued merely on the basis of pendency of the applications.

activity is commenced/carried on only after grant of consent a
bove mentioned industries pending before

UPGWD and State PCB are directed to take remedial action/dispose off the applications submitted by the a

them within two months.
effluent in the drain by UPPCB and City Magistrate Muzaffarnagar

als of UPPCB and District Administration Muzaffarnagar
ert and their surrounding areas

3.0 Joint Inspection of concerned industries discharging treated
n'ble NGT dated 21.07.2022, a joint team of offici
effluent into Dhandhera Drain upto Jolly Road Culv
tions based on inspection are as follows:

In compliance to the said orders of the Ho
ustries which are discharging their treated

visited the mentioned 14 ind
2 The salient details, observations and recommenda

on dated 13.08.2022, 14.09.2022 and 15.09.202
Ltd. (Unit-1), 9" Km. Bhopa Road, Muzaffarnagar.

M/s. Silvertoan Papers Ltd. (Unit-1)

1. MJs. Silvertoan Papers

01. Name of the Industry
[02. Aomwmml_l = - 9th Km. Bhopa Road, Muzaffarnagar -
-—TDate of inspecion —  |13.09.2022 .l| —

o3
Page 2 of 85
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15 |Quality of effluent being di
g discharged Sample from outlet of ETP was collected and sent to Central Lab, UPPCB, Lucknow for
analysis. Parameters of treated effluent found within norms. Analysis report is annexed as
Annexure-2.
16. i _ .
Mode of Effluent Disposal Treated effluent discharged through Dhandhera Drain which meets River Kali West and then
(Land/River/Drain) River Hindon.
17. Consent Status (Water) Granted Upto dated 31.12.2025 (Copy Enclosed as Annexure-3)
18. Treated effluent storage facility -

Information pertaining to Air Pollution

Report of Joint Committee O.A.N0.277 of 2022

19. Source of Air Pollution Boiler 27 TPH [

20. Details of fuel and its consumption Coal 100 MT/Day, Rite Husk 160 MT/Day .
121. Details of Air Pollution Control Systems and E.S.P.

Stack detail
Stack — 45 M. High from ground level

22. Status of APCS Operational

23. Consent of status (Air) Granted Upto dated 31.12.2025 (Copy Enclosed as Annexure-4)

24, Quality of emission being emitted through stack | During inspection of industry by Regional Office, stack monitoring of the Boiler was

conducted on dated 30.09.2022. As per the monitoring report, Particulate matters were
found within the norms. Copy of Monitoring report enclosed as Annexure-5. The unit has
also installed OCEMS for online and continuous monitoring of emissions being emitted from
the stacks. During inspections, the particulate matter value found within the prescribed

norms.

Page 4 of 85
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Total Waste Generated and Disposed from March 2022 till September 2022 -

Unit has submitted Form-10 (Common for Unit-1 & Unit-2) for disposal of Hazardous
Waste through TSDF. As per the Form-10, units sent used/waste oil 120 Kg and Sludge
from treatment of waste water arising out of cleaning/disposal of barrels/containers 790 kg.
Compliance found during inspection :-

During joint committee visit, industry found complying the provisions of Hazardous & Other
Waste (Management & Transboundary Movement) Rules 2016 as industry has common
temporarily storage of Hazardous waste and separate display board at industry gate.
Photographs of Temporarily Storage area and Display boards are as follows :

HAZAROOUS
« WWASTE »
BTORAGE

report of Joint Committee 0.ANo.277 of 2
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accordingly plastic waste generation is : 110 MT/Month

Disposal of plastic waste (for co-processing/ for recycling) as per record for Unit-1 & Unit-
2 is Avg. 32.36 MT/Month of plastic waste disposed through M/s Ultratech Cement
Rajasthan, M/s Hariom Enterprises Rajasthan and M/s Dew Resources Management
Muzaffarnagar etc. from February 2022 to July 2022. For the same, tax invoices are
enclosed as Annexure-9.

As per above, it is concluded that approx 110 — 32.36 = 77.64 MT/ Month plastic waste
generated is not been recorded by industry for proper disposal.

Mode of disposal as per EPR submitted by industry - As per EPR plastic waste has
to be disposed through M/s. Ultratech Cement Rajasthan for co-processing. Industry is
not complying as per EPR conditions.

From the above it is evident that industry is not disposing the plastic generated as per the
Plastic Waste Management Rules 2016 as amended and is being disposed off in non-

scientific way. Hence, industry is not complying with the Plastic Waste Management
Rules 2016 as amended.

Observations:

1. Industry has not submitted the details of fly ash disposal dump site (i.e. area of site, khasra nos. etc.), no details provided regarding preventive

measures of fugitive emission (i.e. green cover, water sprinkling and obstruction wall) at dumping sites. Further, transportation of fly ash found

partially uncovered through trucks/tractor trolleys. Fly ash was found being dumped onto the land and not being used for landfilling, thus, adding to

the further air pollution.

2. Unit has Effluent Treatment Plant for treatment of polluted effluent generated from process which was found operational at the time of inspection.

Sample from outlet of ETP was collected and sent to Central Lab, UPPCB, Lucknow for analysis. Parameters of treated effluent found within

norms.Unit has also installed OCEMS at the outlet of ETP, which is connected with the Server of CPCB Delhi and UPPCB, Lucknow for continuous

monitoring of discharged effluent. Values in OCEMS were found within prescribed limit during joint inspection,

Report of Joint Committee O.A.N0.277 of 2022
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{

2 il \ Sector (Govt./Pvt/Co-0p)
LO) /inform:

il Private
nformation pertaining to Water Pollution

10. | Water source & Consumption (KUDay) [ Tubewell
Industrial ' 1350 KLD
Domestic 10 KLD

11. NOC from UPGWD and its validity with date Valid upto 25.01.2027 (Copy Enclosed as Annexure-12)
(Expired / Applied for Renewal/ First Time
Applied / Never Applied)

12. Waste water generation Ax.._L.DmS
Industrial 700 KID
Domestic 4KLD

13. Waste water Treatment Facility
Industrial ETP
Domestic Disposed through Septic Tank

. Treated effluent storage facility

Report of Joint Committee O.A.No.

“Details of ETP with unit wise detail/dimension

Equalization Tank, Primary Clarifier, Aeration Tank, Secondary Clarifier, Tube Settler,
Activated Carbon Filter, Sludge Drying Beds etc. Unit has installed OCEMS at the outlet of
ETP. which is connected with the Server of CPCB Delhi and UPPCB, Lucknow for
continuous monitoring of discharged effluent. Values in OCEMS were found within
prescribed limit during joint inspection.

Quality of effluent being disc harged

~Mode of Effluent Disposal

(Land/River/Drain)

- —

Sample from outlet of ETP was collected and sent to Central Lab, UPPCB, Lucknow for
analysis. Parameters of treated effluent found within norms. Analysis report is annexed as
Annexure-13.

Treated effluent discharged through Dhandhera Drain which meets River Kali West and |
then River Hindon.

T Consent Status (Water)

Granted Upto dated 31.12.2024 (Copy Enclosed as Annexure-14)

-

277 of 2022

Page 10 of 85
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per the Schedule I, Il and Ill of these | disposal or recycling or (Ton/Annum)
rules utilization of co-
processing etc.

1. Schedule-l Used or Spent Oil Handed over to TSDF 0.225 KL/Annum

Industrial operations using mineral
or synthetic oil as |ubricant in
hydraulic  systems or  other
applications

2. Schedule-l Wastes or residues|Handed over to TSDF 0.075 T/Annum
containing oil Industrial operations
using mineral or synthetic oil as
lubricant in hydraulic systems or
other applications

3. Schedule-l Sludge from treatment of | Handed over to TSDF 1.0 T/Annum
wastes water arising out of
cleaning/disposal of
barrels/containers De-contamination
of barrels/containers used for
handling of hazardous
wastes/chemicals

Total Waste Generated and Disposed from March 2022 till September 2022 :-

Unit has submitted Form-10 (Common for Unit-1 & Unit-2) for disposal of Hazardous
Waste through TSDF. As per the Form-10, units sent used/waste oil 120 Kg and Sludge
from treatment of waste water arising out of cleaning/disposal of barrels/containers 790 kg.

Compliance found during inspection :-

During joint committee visit, industry found complying the provisions of Hazardous & Other

Waste (Management & Transboundary Movement) Rules 2016 as industry has common
temporarily storage of Hazardous waste and separate display board at industry gate.
Photographs of Temporarily Storage area and Display boards are as follows :

Report of Joint Committee 0.A.Np.277 of 2022
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adding to further air pollution
Land with specific Khasra no details where ash is being disposed :-
Units didn't submit the details of fly ash disposal dump site (i.e. area of site, khasra nos.

etc.)
Measures taken to prevent air pollution in and around the land filling areas :-

No details provided regarding preventive measures of fugitive emission (i.e. green cover,

water sprinkling and obstruction wall) at dumping sites.

27. Plastic Waste Details and Compliances under
the Plastic Waste Management Rule

Report of Joint Committee 0.A.No0.277 of 2022

scientific way. Hence,

Quantity of Plastic waste generated as per record of indust
Quantity of plastic waste likely to be generated taking generation of plastic as 1.5% of

production. The production capacity on Waste Paper based of Unit-1 is 60 TPD and

Unit-2 is 220 TPD. The total production capacity of both units is 280 TPD on the basis of
MT/Month

waste paper as raw material, accordingly plastic waste generation is : 110
Disposal of plastic waste (for co-processing/ for recycling) as per record for Unit-1 & Unit-
2 is Avg. 32.36 MT/Month of plastic waste disposed through M/s Ultratech Cement
Rajasthan, M/s Hariom Enterprises Rajasthan and M/s Dew Resources Management
Muzaffarnagar etc. from February 2022 to July 2022. For the same, tax invoices are

enclosed as Annexure-20.
bove, it is concluded that approx 110 — 32.36 = 77.64 MT/ Month plastic waste

As per a
generated is not been recorded by industry for proper disposal.

Mode of disposal as per EPR submitted by industry :- As per EPR plastic waste has to
be disposed through M/s. Ultratech Cement Rajasthan for co-processing. Industry is not
complying as per EPR conditions.
From the above it is evident that industry is not disposing the plastic generated as per the

Plastic Waste Management Rules 2016 as amended and is being disposed off in non-
industry is not complying with the Plastic Waste Management

|

Rules 2016 as amended.

Page 14 of 85
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»
y Name & Designation of Industry representative | Mr. Sanjeev Jain, Director
Mob. No. 9837027546
05. Products/By-products/Process Craft Paper
06. ‘ Production Capacity 300 MT/Day
‘ 07. Raw material & their consumption Waste Paper, Rosin, Alum etc.
?m Year of Commissioning 2004
09. Sector (Govt./Pvt./Co-op) Private
Information pertaining to Water Pollution
10. Water source & Consumption (KL/Day) Tubewell
Industrial 1800 KLD
Domestic 5 KLD
11. NOC from UPGWD and its validity with date Valid upto 13.03.2026 (Copy Enclosed as Annexure-23)
(Expired / Applied for Renewal/ First Time Applied
1200 KID
3KLD

/ Never Applied)
Waste water generation (KL/Day)

12,
Industrial

ETP
Disposed through Septic Tank

Ll

Equalization Tank, Sedicell, Primary Clarifier, Aeration Tank, Secondary Clarifier, Sand

Domestic
Waste water Treatment Facility

13.
Industrial
Domestic

Details of ETP with unit wise detail/dimension

Filter, Activated Carbon Filter, Sludge Drying Beds etc.

Unit has installed OCEMS at the outlet of ETP, which is connected with the Server of CPCB
Delhi and UPPCB, Lucknow for continuous monitoring of discharged effluent. Values in

14.

Report of Joint Committee 0.A.N0.277 of 2022

OCEMS were found within prescribed limit during joint inspection.
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Report of Joint Committee 0.A.N0.277 of 2022

Total waste generated as per valid Authorization -

S.N. | Category of Hazardous Waste as Authorised mode of Quantity
per the Schedule |, Il and Ill of these | disposal or recycling or (Ton/Annum)
rules utilization of co-
processing etc.
1. Category 33.2 As per Schedule || Through TSDF 0.150 MT/Annum
(Contaminated Cotton Rags or
Other Cleaning Materials)
2. Category 33.1 As per Schedule || Through TSDF 2.0 MT/Annum
(Empty barrels/containers/ liners
contaminated  with  hazardous
chemicals/wastes)
3. Category 5.1 As per Schedule ||Through TSDF 0.40 KL/Annum
(Used or Spent Oil)
4, Category 34.2 As per Schedule | (| Through TSDF 40 MT/Annum
Sludge from treatment of waste
water arising out of
cleaning/disposal of barrels/
containers)

Total Waste Generated and Disposed :-

Unit submitted Form-10 for disposal of Hazardous Waste through TSDF. As per the Form-
10, units sent Cotton Waste, Waste Oil, Process Sludge 480 Kg. in the Month of July,
2022.

Compliance found during inspection :-

During joint committee visit, industry found complying the provisions of Hazardous & Other
Waste (Management & Transboundary Movement) Rules 2016 as industry has common
temporarily storage of Hazardous waste and separate display board at industry gate.
Photographs of Temporarily Storage area and Display boards are as follows :

Page 18 of 85
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—

\ As per above, it is concluded
gasifier.

that all generated plastic waste is being disposed through

Mode of disposal as per EPR submitted by industry - Complying as plastic waste is
‘ B being disposed through Gasifier.

Observations:

Unit has Effluent Treatment Plant for treatment of polluted effluent generated from process which was found operational at the time of inspection.
Sample from outlet of ETP was collected and sent to Central Lab, UPPCB, Lucknow for analysis. Parameters of treated effluent found within
norms.Unit has also installed OCEMS at the outlet of ETP, which is connected with the Server of CPCB Delhi and UPPCB, Lucknow for continuous
monitoring of discharged effluent. Values in OCEMS were found within prescribed limit during joint inspection.

During inspection, unit has submitted pointwise compliance report of water and air consents The copy of compliance reports are enclosed as
Annexure-30. Pointwise compliance of hazardous waste authorization is not submitted.

Recommendations/Conclusion :

1.

Industry should directed to submit pointwise compliance report of Hazardous waste authorization order.

4. Mis. Silverton Pulp & Papers Pvt. Ltd.. (Unit-2), 9'" Km. Bhopa Road, Muzaffarnagar.

01 Name of the Industry Silverton Pulp & Papers Pvt. Ltd. (Unit-2)

02 Address/Tel 9th Km. Bhopa Road, Muzaffarnagar

03. Date of Inspection 15.09.2022

04. Name & Designation of Industry representative | Mr. Akshay Jain, Director

Mob. No.

05 Products/By-products/Process Writing Printing/Craft/Coated Duplex/News Print Paper

06. Production Capacity 300 MT/Day ]
07 Raw material & their consumption Waste Paper/Imported Waste Paper/Virgin Pulp etc.

08. Year of Commissioning 2018

Report of Joint Committee 0.A.No.277 of 2022
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< o/ I
> I @ ‘. .
5 S5 58
3 33
5 | g [Treated effluent storage facility = ; — |
g ___ - — S |.|.|.|.|]||||l_
/information pertaining to Air Pollution — [
\ g [Source of Air Pollution "Boiler 80 TPH o
- - — — T TR B — — e |l|]l|l|||l||
120. Details of fuel and its consumption Coal/Biomass 400 MT/Day
' Details of Air Pollution Control Systems and | ESP,

p 21,

Stack detail

22 |Status of APCS

Consent of status (Air)

23,
Quality of emission being emitted through stack

24.

Compliance Status of industry regarding Hon

Transboundary Movement) Rules 2016

25, Hazardous Waste details

.

Report of Joint Committee 0.A.N0.277 of 2022

‘ble NGT order dated 21.07.2022 i

P | == coummi——

65 M. high from ground level
e

¢O|umqm=.o:m_

'Granted Upto dated 31.12.2024 (Copy Enclosed as Annexure-34)
aﬂm.lmﬁmn_::%%éllllllaﬁmﬂmm

articulate matters were

'During inspection of industry by Regional o)
_no:acn_ma on dated 01.10.2022. As per the monitoring report, P
_*o_._:a within the norms. Copy of Monitoring report enclosed as Annexure-35. The unit has

ring of emissions being emitted from

also installed OCEMS for online and continuous monito
te matter value found within the prescribed

sz stacks. During inspections, the particula

T_o::m,
o reference of Hazardous & Other Wastes (Management &

?m_a Authorization - U
(Annexure-36)

nit has authorization from UPPCB valid upto 02.08.2027

= Unit has

Valid membership with TSDF for transportation and disposal of waste
mbership with TSDF M/s. Sheetala Waste Management Project, Bulandshahr for
of Hazardous waste in compliance of Hazardous & Other Waste

valid me

safe disposal
(Management & Transboundary Movement) Rules 2016. Industry provided Form-10 for the

month of June, 2022 (Annexure-37).
Total waste generated as per valid Authorization :-

Page 22 of 85
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Compliance Status of industry regarding Hon'ble NGT order dated 21.07.2022 in reference of Fly Ash and Plastic Waste Disposal

| 26. Fly Ash Details

Report of Joint Committee O.A.N0.277 of 2022

Total fly ash generated (From February 2022 to July 2022) :
During joint committee visit industry provided the details of Fly Ash generation and
disposal from February 2022 to July 2022. As per the information, generated fly ash is
being disposed through various local vendors for filling for which information attached as

Annexure-38).
Mode of Transportation (covered/not covered) :- Partially Covered
:- Regarding the disposal of Fly ash, no information is being provided

Mode of disposal

by the Industry.
Land with specific Khasra no details where ash is being disposed :-

Units didn't submit the details of fly ash disposal dump site (i.e. area of site, khasra nos.

etc.)

Measures taken to prevent air pollution in and around the land filling areas :-

No details provided regarding preventive measures of fugitive emission (i.e. green cover,
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Recommendations/Conclusion :

On the basis of observations made b
landfilling and is used as a dumping material

+ Dburing inspection, unit has submitted pointwise compliance report of water and air consents The copy of compliance reports are enclosed as
Annexure-40. Pointwise compliance of hazardous waste authorization is not submitted.

6. As per the inspection, unit is not complying with certain specific conditions under Air Pollution (Prevention and Control of Pollution) Act 1981.

y joint committee, Industry has been found non-complying in reference of fly ash disposal (not been used for
)

and disposal of generated plastic waste as per the directions under Air (Prevention and Control of Pollution)
Act 1981. Hence, as per the recommendation

by Regional Offi
Control of Pollution) Act 1981 along with Environmental Ooan

of show cause notice is annexed as Annexure-41.

01. Name of the Industry

5. M/s. Garg Duplex & Paper Mills Pvt. Ltd., 8.5 Km., Bhopa Road, Muzaffarnagar

ce, UPPCB H.O. has issued show cause notice under section 31(A) of Air (Prevention and
ensation of Rs. 30,000/ per day till the compliance has been achieved by the industry. Copy

02. Address/Tel

M/s. Garg Duplex & Paper Mills Pvt. Ltd.

03. Date of Inspection

8.5 Km. Bhopa Road, Muzaffarnagar.
15.09.2022

Name & Designation of Industry representative

Mr. Rajesh Jain, Director

Mob. No. 9359797071

(Expired / Applied for Renewal/ First Time Applied

05. Products/By-products/Process Craft Paper
086. Production Capacity 415 MT/Day
Q7. Raw material & their consumption Waste Paper 450 MTD, Agro Waste 130 MTD
08. Year of Commissioning 1989
09. menﬁoﬂ. (Govt./Pvt./Co-op) Private
Information pertaining to Water Pollution
Woater source & Consumption (KL/Day) Tubewell
Industrial 2595 KLD
Domestic 5 KLD
NOC from UPGWD and its validity with date

Valid upto 29.07.2026 (Copy Enclosed as Annexure-42)

Report of Joint Committee 0.A.No.277 of 2022
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——7Status of APCS

J 22
5 x_mw.--- 4%& of status (Air)

Operational

Granted Upto dated 31.12.2025 (Copy Enclosed as Annexure-45)

__wwwl\ﬁocmr_é of emission being emitted through stack

During inspection of industry by Regional Office, stack monitoring of the Boiler was
conducted on dated 02.10.2022. As per the monitoring report, Particulate matters were
found within the norms. Copy of Monitoring report enclosed as Annexure-46. The unit has
also installed OCEMS for online and continuous monitoring of emissions being emitted from
the stacks. During inspections, the particulate matter value found within the prescribed

norms.

Compliance Status of industry regarding Hon'ble NGT order dated 21.07.2022 in reference of Hazardous & Other Wastes (Management &

Transboundary Movement) Rules 2016

25, Hazardous Waste details

Valid Authorization - Unit has authorization from UPPCB valid upto 24.07.2027

(Annexure-47)
Valid membership with TSDF for transportation and disposal of waste :- Unit has
valid membership with TSDF M/s. Bharat Oil & Waste Managment Ltd. Kanpur Dehat for

safe disposal of Hazardous waste in compliance of Hazardous & Other Waste
(Management & Transboundary Movement) Rules 2016. Industry provided Form-10 for the
month of June, 2022 (Annexure-48).

Total waste generated as per valid Authorization :-

S.N. | Category of Hazardous Waste as Authorised mode of Quantity
per the Schedule |, Il and Ill of these | disposal or recycling or (Ton/Annum)
rules utilization of co-
processing etc.

1. Category 33.2 As per Schedule || Through TSDF 0.20 MT/Annum
(Contaminated Cotton Rags or

Other Cleaning Materials)
2. Category 33.1 As per Schedule ||Through TSDF 2.0 MT/Annum
(Empty barrels/containers/ liners
contaminated with hazardous

Report of Joint Committee 0.A.No.277 of 2022
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| 48

[ Total fly ash generated (From February 2022 to July 2022) :-
During joint committee visit industry provided the details of Fly Ash generation and
disposal from February 2022 to July 2022. As per the information, generated fly ash is

r¢ompliance Status of industry regarding Hon'ble NGT order dated 21.07.2022 in reference of Fly Ash and Plastic Waste Disposal

Fly Ash Details

being disposed through local vendor for land filling for which information attached as

22\

Annexure-49).
local vendor Mr. Shane Aalam which states that fly ash dumping at Khasra No. 4252,

Mode of Transportation (covered/not covered) :- Partially Covered
Mode of disposal :- Regarding the disposal of Fly ash, industry provided affidavit of

476, 479, 481 and 420 of Village Kasampura, Bhopa Road, Muzaffarnagar.

Land with specific Khasra no details where ash is being disposed :-
Khasra No. 4252, 476, 479, 481 and 420 of Village Kasampura, Bhopa Road,

Muzaffarnagar.
Measures taken to prevent air pollution in and around the land filling areas :-

No details provided regarding preventive measures of fugitive emission (i.e. green cover,

water sprinkling and obstruction wall) at dumping sites.
Quantity of Plastic waste enerated as per record of industry :
Quantity of plastic waste likely to be generated taking generation of plastic as 1.5% of

from February 2022 to July 2022, as per record 74 MT/Month

production : 160 MT/Month
(Avg.) is being disposed through Gasifier of M/s. Silverton Pulp & Paper Pvt. Ltd. (Unit-2)

27.

Plastic Waste Details and Compliances under
Disposal of plastic waste
(Aniexure-50) and Others for which no information is provided by the industry.
Page 30 of 85

the Plastic Waste Management Rule
As per above, it is concluded that approx 160 — 74 = 86 MT/ Month plastic waste

generated is not been recorded by industry for proper disposal.

\\I\\»’

of 2022

Report of Joint Committee 0.A.N0.277
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pensation of Rs. 30.000/-

per day till the compliance has been achieved by the industry. Copy

3/
ﬁﬁ /
g
,w \ ol of .ao::moe ).Q 1981 along with Environmental Com
5 T fshow cause notice is annexed as Annexure-52.
6. M/s. Shree Sidhbali Paper Mills Ltd., Bhopa Road, Muzaffarnagar
o.d|ﬁ4mao|oﬁ 5m|__a|5:“| M/s. Shree Sidhbali Paper Mills Ltd.
02 Address/Tel Bhopa Road, Muzaffarnagar
03. Date of Inspection 13.09.2022
04. | Name & Designation of Industry representative  |Mr. Raghuraj Garg, Director
Mob. No. 9837060030
0s. Products/By-products/Process Craft Paper
06. Production Capacity 250 MT/Day
07.  |Raw material & their consumption Waste Paper, Rosin, Alum etc.
08. Year of Commissioning 2001
09. |Sector (Govt./Pvt./Co-op) Private
Information pertaining to Water Pollution e
10. Water source & Consumption (KL/Day) Tubewell nQa
Industrial 2250 KLD
Domestic SKLD
1. NOC from UPGWD and its validity with date Valid upto 06.10.2026 (Copy Enclosed as Annexure-53)
(Expired / Applied for Renewal/ First Time Applied
/ Never Applied)
12. Waste water generation (KL/Day)
Industrial 1400:10
Domestic i
13. Waste water Treatment Facility
Industrial ETP
Page 32 of 85
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°da

fff& _jiance Status of industry regarding Hon’ble N
" g e NGT order dated 21.07.2022 in reference of Hazardous & Other Wastes (Management &

S.uamwn::amé Movement) Rules 2016

/25 Hazardous Waste details | Valid_Authorization
(Annexure-58)
Valid membership with TSDF for transportation and disposal of waste :- Unit has

valid membership with TSDF M/s. Bharat Oil & Waste Managment Ltd. Kanpur Dehat for
safe disposal of Hazardous waste in compliance of Hazardous & Other Waste
(Management & Transboundary Movement) Rules 2016. Industry Eocamn Form-10 for the

Unit has authorization from UPPCB valid upto 16.08.2027

7

month of February and June, 2022 (Annexure-59).

Total waste generated as per valid Authorization :-
Authorised mode of Quantity
disposal or recycling or (Ton/Annum)

utilization of co-
processing etc.
Through TSDF

S.N. | Category of Hazardous Waste as
per the Schedule |, Il and Ill of these
rules

Category 33.2 As per Schedule 0.125 MT/Annum
(Contaminated Cotton Rags or
Other Cleaning Materials)

Category 33.1 As per Schedule |
(Empty barrels/containers/ liners
contaminated  with  hazardous
chemicals/wastes)

Category 5.1 As per Schedule | Through TSDF 0.30 MT/Annum
(Used or Spent Oil)

Category 34.2 As per Schedule |
(Sludge from Treatment of Waste
Water Arising Out of
Cleaning/Disposal of
Barrels/Containers)

Category 34.1 As per Schedule |
(Chemical containing residue arising
from decontamination)

Through TSDF 2.0 MT/Annum

Through TSDF 10.0 MT/Annum

Through TSDF 30.0 MT/Annum

225
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disposal from February 2022 to July 2022. Details attached as Annexure-60. Industry

has not submitted information regarding fly ash dumping area etc.

- Partially Covered

Mode of Transportation (covered/not covered

Mode of disposal :- Regarding the disposal of Fly ash, no information is being provided

by the Industry.

etc.)

Land with specific Khasra no details where ash is being disposed :-
Units didn't submit the details of fly ash disposal dump site (i.e. area of site, khasra nos.

Measures taken to prevent air pollution in and around the land filling areas :-
No details provided regarding preventive measures of fugitive emission (i.e. green cover,

water sprinkling and obstruction wall) at dumping sites.
Quantity of plastic waste _W_Am? to be generated taking generation of plastic as 1.5% of

production : 97.5 MT/Month
Disposal of plastic waste from February 2022 to July 2022, as per record 19.77

2

Plastic Waste Details and Compliances under

the Plastic Waste Management Rule

MT/Month (Avg.) is being disposed. Industry has not submitted the information (Tax

Invoices etc.) through whom plastic waste is being disposed (Annexure-61).
As per above, it is concluded that approx 97.5 — 19.77 = 77.73 MT/ Month plastic waste

generated is not been recorded by industry for proper disposal.
Mode of disposal as per EPR submitted by industry :- As per EPR plastic waste has to
be disposed through M/s. Ultratech Cement Rajasthan for co-processing. Industry is not

2%e

complying as per EPR conditions.
From the above it is evident that industry is not disposing the plastic generated as per the
Plastic Waste Management Rules 2016 as amended and is being disposed off in non-
Hence, industry is not complying with the Plastic Waste Management
Page 36 of 85

scientific way.
Rules 2016 as amended.
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/ | il
[P of Inspection 14.09.2022
mmk..---- Name & Designation of Industry representative | Mr. Manish Kapaor, Director
AT (S Mob. No. 9837820000
05. Products/By-products/Process Craft Paper
086. Production Capacity 150 MT/Day
07. Raw material & their consumption Waste Paper, Rosin, Alum etc
08. Year of Commissioning 1994
09. Sector (Govt./Pvt./Co-op) Private
Information pertaining to Water Pollution ]
10.  |Water source & Consumption (KL/Day) Tubewell ]
Industrial 695 KLD
5 KLD
Valid upto 26.07.2026 (Copy Enclosed as Annexure-64)
o
o'

Domestic
NOC from UPGWD and its validity with date
(Expired / Applied for Renewal/ First Time Applied

/ Never Applied)
I e
300 KID

‘Waste water generation (KL/Day)
3 KLD

12.
Industrial
e
ETP
Disposed through Septic Tank
'Equalization Tank, Sedicells, Primary Clarifier, Aeration Tank, Secondary Clarifier, Sand

Domestic
Unit has installed OCEMS at the outlet of ETP, which is connected with the Server of CPCB

Waste water Treatment Facility

13.
Industrial
N —
Filter, Decanter, Sludge Drying Beds etc.
elhi and UPPCB, Lucknow for continuous monitoring of discharged effluent. Values in
Page 38 of 85

Domestic
14, Details of ETP with unit wise detail/dimension
F D
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Report of Joint Committee 0.A.N0.277 of 2022

(Annexure-69)
Valid membership with TSDF for transportation and dis osal of waste
valid membership with TSDF M/s. Bharat Oil & Waste Managment Ltd. Kanpur Dehat for

safe disposal of Hazardous waste in compliance of Hazardous & Other Waste
10 for the

:= Unit has

(Management & Transboundary Movement) Rules 2016. Industry provided Form-
month of February and June, 2022 (Annexure-70).

Total waste generated as per valid Authorization :-

Authorised mode of Quantity
(Ton/Annum)

S.N. | Category of Hazardous Waste as
per the Schedule |, I and III of these disposal or recycling or
rules utilization of co-

processing etc.
Through Authorised 225 Kg/Annum

1. Schedule-l, Serial No. 5.1 Used or

Spent Oil TSDF
2 Schedule-l,  Serial  No.  33.2|Through Authorised 75 Kg/Annum

Contaminated Cotton Rags or other| TSDF
cleaning materials

3. Schedule-l, Serial No. 33.1 Empty | Through Authorised 150 kg/Annum
Barrels/containers/liners TSDF
contaminated  with hazardous
chemicals L

Total Waste Generated and Disposed :-
Unit submitted Form-10 for disposal of Hazardous Waste through TSDF. As per the Form-

10, unit sent ETP Sludge 820 kg, Used Oil 50 Ltr, Plastic Waste 120 kg, Cotton Waste 20

Kg in the Month of May, 2022.
inspection :-

Compliance found durin
During joint committee visit, industry found complying the provisions of Hazardous & Other

Waste (Management & Transboundary Movement) Rules 2016 as industry has common

temporarily storage of Hazardous waste and separate display board at industry gate.

Page 40 of 85
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details provided regarding preventive measures of fugitive emission (i.e. green cover,

I No

‘

water sprinkling and obstruction wall) at dumping sites.
Quantity of Plastic waste generated as per record of indust
Quantity of plastic waste likely to be generated taking generation of plastic as 1.5% of

production : 58.5 MT/Month
Disposal of piastic waste (for co-processing/ for recycling) as per record — 25.43
MT/Month (Avg.) of plastic waste disposed through M/s Ultratech Cement Rajasthan and

Plastic Waste Details and Compliances under
M/s Harshit Trading Co. Rajasthan from February 2022 to July 2022. For the same, tax

27,
the Plastic Waste Management Rule

invoices are enclosed as Annexure-72.
generated is not been recorded by industry for proper disposal.
Mode of disposal as per EPR submitted by industry :- As per EPR plastic waste has to

As per above, it is concluded that approx 58.5 — 25.43 =-33.07 MT/ Month plastic waste
be disposed through M/s. Ultratech Cement Rajasthan for co-processing. Industry is not

23¢

complying as per EPR conditions.

From the above it is evident that industry is not disposing the plastic generated as per the
Plastic Waste Management Rules 2016 as amended and is being disposed off in non-
scientific way. Hence, industry is not complying with the Plastic Waste Management

|

Rules 2016 as amended.

Observations:
Page 42 of 85

Industry has not submitted the details of fly ash regarding preventive measures of fugitive emission (i.e. green cover, water sprinkling and obstruction
Sample from outlet of ETP was collected and sent to Central Lab, UPPCB, Lucknow for analysis. Parameters of treated effluent found within

wall) at dumping sites. Further, transportation of fly ash found partially uncovered through trucks/tractor trolleys. Fly ash was found being dumped

1.

onto the land and not being used for landfilling, thus, adding to the further air pollution.
2. Unit has Effluent Treatment Plant for treatment of polluted effluent generated from process which was found operational at the time of inspection.

Report of Joint Committee O A No.277 of 2022



554

58 40 £y 2324

2707 J0 ££7'ON'Y0 331wwo) wiof jo uoday

- uonnjjod 121ep 03 Bujujepad uoeuuoju|
e e o mﬁzi (do-0D/1Ad/1N0D) 101035 | 60
o - 1661 | BUILOISSILULIOD JO JBIA ‘80
‘0J2 Wnjy ‘UISoy ‘2nsne) ‘Jaded ISEA SISEM 0By | uondwinsuog 113y} g [elisiewl mey 10|

(paseg Jadeq 21seM UO feq/LW 00Z Pue paseg aisepm 0.5y uo fearL WoS)|
L - - fegiiwosz| - ) Ajoedep uononpold | 90
S S saded yesd - ssaoolg/sionpoid-Ag/sionpold ‘G0

¥1Z850LE86 ON 'qQON

joppaunq ‘(emueby uiyoes Iy m%mEmmSn_mb Anisnpu) jo uonjeubiseq g sweN 'v0 |
— - Z2z0Z 60wl uonoadsuj jo ajeq ‘€0
jefeusejjezny ‘peoy edoyg 'BuolS WH Ui - |21/ssappy| 20
(1-3un) pi7 siaded g dind LyaL s/W Ausnpu) ayj Jo aweN ‘Lo

seBewseyezny ‘peoy edoyg “wy 6 ‘(L-Hun) ‘P Jaded B dind HYaL S/N '8
‘g /-8JNXaUUY SE paXauue S| a21jou aSNed Moys Jo
Adoo -Ansnpul ayj AQ paasiyoe uaaq sey aoueljdwod ayi |in Aep 1ad -/000°0€ 'SY JO uonesuadWo) [BJUSWUOIIAUT UM Buoje Lg6 L 10V (uonnjjod jo |oluod
pUB uOjUBABId) JIY JO (¥)LE UONDAS JOpuUn 321j0U 3sNed Moys pansst sey 'O'H g9ddnN 920 |euoibay Aq uonepuawwooal ay) 1ad se '@dusH ‘186l PV
(uonnjjod JO [0AUOD PUB UOHUAASL) JIY J3pun SUONdaIIp 3y} Jad se ajsem onseld pajesauab jo |esodsip pue (jewsjiew Buidwnp e se pasn s| pue Bunypue
10} pasn uaaq jou) [esodsip yse A|} jo aduaiajal ul BuiA|dwos-uou punoj uaaq sey Ansnpu| ‘@3RIWWOD juiol Aq Spew SUOHEAISS]O JO SISBq 83U} UD-
: UOISN[OUOH/SUOIEPUALIWOIDY
'1L861} 10V (uonnjod jo |o)ue) pue LOIUBASI) UOHN|[Od JIY J3pUN SUOHIPUOD J1193dS UIBLAD YIim BuiA|dwon jou si jlun ‘uonoadsul ayy Jad sy  'g
‘pajILQNS JOU SI UOHEZIIOYINE BJSEM SNOPIEZEY PUB SJUSSUOD JIB/I3jeMm JO podas aoueldwod asimjuiod papiwgns jou sey jiun ‘uoioadsul Buung ¢
Jwi| paquasald ayj uiyjm punoy
SEM pUE JUSLUUOIIAUSD JUSIqUIE OJUl PBJJILUS UOISSIWS JO Bulo)IuOW SNONUIUOD J0j MOUXINT ‘§DddN PUE IY|2g §0dD 40 J2AI3S 3Y) YIIM pajaauuos s
g BULIO)IUON UOISSIWT SNONURUOYD SUIUQ SBY JIUMN 'SWIOU 34 UIyim punoj Japew sjenoiued ‘Hodas Buuoyuow ay) Jad sy 'ZZ0Z'0L°L0
[euoibay Aq suop Buuojuow 3ol ‘leuonelado punoj sem (12qgnios 18AA) wajshs [onuos uonnjjod Jie ‘uonoadsul Buung ¢
‘uondadsul juiof Buunp yiwi| paquosald Ulyim punoj a19m SINTDO0 Ul SaNnfeA ‘juaniya pabieyosip jo Buuoyuow

SNONUNUOY Joj MOUNINT ‘BOddN PUE 1413 80dD JO JOAISS 3y} YlM PSjoBuu0d SIYIYM 'd 13 4O 13RN0 3U} 1 SINTDO Pa3JIBIsUl OSIE Sy UM SUiou

yoiym wajsh
pajep uo 82140



p 5$mmmmﬂ|m|o?,|om.w Consumption (KL/Day) Tubewell I
. \ dustrial 1800 KLD
\Ooamman 10 KLD
- NOC from UPGWD and its validity with date Valid upto 30.03.2027 (Copy Enclosed as Annexure-74)
(Expired / Applied for Renewal/ First Time Applied
'/ Never Applied)
12. | Waste water generation (KUDay) o
Industrial 1300 KID
Domestic 5 KLD
13. Waste water Treatment Facility _
Industrial ETP |
Domestic Disposed through Septic Tank
14. Detzils of ETP with unit wise detail/dimension Equalization Tank, Hillscreen, Sedicell, Primary Clarifier, Aeration Tank, Secondary Clarifier,
Tube Settler, Dual Media Filter, Belt Press etc.
Black liquor generated from Agro Waste Pulping disposed through Chemical Recovery Plant
of M/s. Bindals Papers Mills Ltd., Bhopa Road. Muzaffarnagar.
Unit has installed OCEMS at the outlet of ETP. which is connected with the Server of CPCB
Delhi and UPPCB, Lucknow for continuous monitoring of discharged effluent. Values in
OCEMS were found within prescnbed hmit durnng joint inspection. _
s Guaity of effiuent being discharged —TSample from outlet of ETP was collected and sent to Central Lab UPPCS, Lucknow for|
‘analysis. Parameters of treated effluent found within norms. Analysis report IS annexed as
'Annexure-75
16, Wiose of Efivent Ulﬁwmo.m.‘m T T Treated effluent discharged through Dhandnera Drain which meets River Kall West and then
(Land/River/Drain) River Hindon
7.  Consent Status (Viater) Granted Upto dated 31 12 2024 (Copy Enclosed as Annexure-78)
18, Treated effiuent storage facdity -
Page 44 o 85
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—

 tules - utihzation of co- | _

processing etc _ _

1. [Category 33.2 As per Schedule I Through TSDF 0.125 MT/Annum |

(Contaminated Cotton Rags or __

Other Cleaning Materials) _ _.
Category 331 As per Schedule || Through TSDF 1.5 MT/Annum

2.
(Empty barrels/containers/ liners
contaminated  with  hazardous _ [ |
chemicals/wastes) _ [
3. Category 51 As per Schedule | Through TSDF !0.375 MT/Annum |
(Used or Spent Oil) ) _
4. [Category 33.2 As per Schedule | Through TSDF 30 MT/Annum |

(Contaminated Cotton Rags or
|Other Cleaning Matenals) ] i |

Unit submitted Form-10 for disposal of Hazardous Waste through TSOF As per the Form-
10, unit sent Used Oil 475 kg in Dec. 2021 and Empty Plastic Drums 435 kg, Used Oil 80

Kg in in the Month of April, 2022

Compliance found during ins
During joint committee visit, industry found compiying the prowvisions of Hazardous & Other

Waste (Management & Transboundary Movement) Rules 2013 as industry has common
| temporanly storage of Hazardous waste and separate display board at industry gate

Photographs of Temporanly Storage area and Display boards are as foilows

Page 4o or 45
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=~ = | Plastic Waste Detail i i
5 / 77 , tails and Compliances under Note :- Unit_has submitted details of plastic waste for both industries together
_ln V the Plastic Waste Management Rule i

both _industries being in the same premises (Tehri Pulp & Paper Ltd Unit-1 and

Unit-2).

Quantity of Plastic waste generated as per record of industry :-

Quantity of plastic waste likely to be generated taking generation of plastic as 1.5% of
production. The production capacity on Waste Paper based of Unit-1 is 200 TPD and
Unit-2 is 350 TPD. The total production capacity of both units is 550 TPD on the basis of
waste paper as raw material, accordingly plastic waste generation is : 214.5 MT/Month
Disposal of plastic waste (for co-processing/ for recycling) as per record for Unit-1 & Unit-
2 is Avg. 28.44 MT/Month of plastic waste disposed through M/s Ultratech Cement
Rajasthan and M/s. Nuvoco Cement Rajasthan from February 2022 to July 2022
(Annexure-82). For the same, tax invoices are not submitted.

As per above, it is concluded that approx 214.5 — 28.44 = 186.06 MT/ Month plastic
waste generated is not been recorded by industry for proper disposal.

Mode of disposal as per EPR submitted by industry - As per EPR plastic waste has to
be disposed through M/s. Ultratech Cement Rajasthan for co-processing. Industry is not

complying as per EPR conditions.
From the above it is evident that industry is not disposing the plastic generated as per the
Plastic Waste Management Rules 2016 as amended and is being disposed off in non-

scientific way. Hence, industry is not complying with the Plastic Waste Management

Rules 2016 as amended.

Observations:
(i.e. area of site, khasra nos. etc.), no details provided regarding preventive

1. Industry has not submitted the details of fly ash disposal dump site
ping sites. Further, transportation of fly ash found

measures of fugitive emission (i.e. green cover, water sprinkling and obstruction wall) at dum

Page 48 of 85
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Quality of effluent being discharged

15.

Report of Joint Committee 0.A.No.277 of 2022

J =5/
/] F 4
v [ &
/ 3
TR i e

07. aw materia elr consumption -

08. | Year of Commissioning u _ MHMME el L

09. gmmoﬂoﬁ (Govt./Pvt./Co-op) \ Private

Information pertaining to Water Pollution
10. Water source & Consumption (KL/Day) Tubewell
Industrial 1190 KLD
Domestic 10 KLD
11. NOC from UPGWD and its validity with date Valid upto 30.03.2027 (Copy Enclosed as Annexure-85)
(Expired / Applied for Renewal/ First Time Applied
/ Never Applied)
12. Waste water generation (KL/Day)
Industrial 700 KID
Domestic 5KLD
13. | Waste water Treatment Facility
Industrial ETP uuH
Dewisstic Disposed through Septic Tank &Y
14, |Details of ETP with unit wise detail/dimension Equalization Tank, Sedicell, Primary Clarifier, Aeration Tank, Secondary Clarifier, Dual
Media Filter, Sludge Drying Beds and Belt Press etc.
Unit has installed OCEMS at the outlet of ETP, which is connected with the Server of CPCB
Delhi and UPPCB, Lucknow for continuous monitoring of discharged effluent. Values in
OCEMS were found within prescribed limit during joint inspection.
Sample from outlet of ETP was collected and sent to Central Lab, UPPCB, Lucknow for
analysis. Parameters of treated effluent found within norms. Analysis report is annexed as

Annexure-86.
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Report of Joint Commi

ttee 0.A.N0.277 of 2022

per the Schedule I, Il and Il of these | disposal or recycling or | (Ton/Annum)

rules utilization of co-
" & processing etc.
. ategory 33.2 As per Schedule || Through TSDF 0.125 MT/Annum

(Contaminated Cotton Rags or
Other Cleaning Materials)

2. Category 33.1 As per Schedule || Through TSDF 1.5 MT/Annum
(Empty barrels/containers/ liners
contaminated  with ~ hazardous
chemicals/wastes)

3. Category 5.1 As per Schedule || Through TSDF 0.375 MT/Annum
(Used or Spent Oil)
4, Category 33.2 As per Schedule || Through TSDF. 3.0 MT/Annum

(Contaminated  Cotton Rags or

Other Cleaning Materials)

Total Waste Generated and Dis osed :-
Unit submitted Form-10 for disposal of Hazardous Waste through TSDF. As per the Form-

10, unit sent Used Oil 475 kg in Dec. 2021 and Empty Plastic Drums 485 kg, Used Oil 60

Kg inin the Month of April, 2022.
inspection :-

compliance found durin

During joint committee visit, industry found compl
ndary Movement) Rules 2016 as industry has common

ying the provisions of Hazardous & Other

Waste (Management & Transbou
Hazardous waste and separate display board at industry gate.

temporarily storage of
d Display boards are as follows :

Photographs of Temporarily Storage area an
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<<.m_m6 Paper as raw material, accordingly plastic waste generation is ; 214.5 MT/Month
Disposal of plastic waste (for co-processing/ for recycling) as per record for Unit-1 & Unit-
2 is Avg. 28.44 MT/Month of plastic waste disposed through M/s Ultratech Cement
Rajasthan and M/s. Nuvoco Cement Rajasthan from February 2022 to July 2022
(Annexure-91). For the same, tax invoices are not submitted.

As per above, it is concluded that approx 214.5 — 28.44 = 186.06 MT/ Month plastic
waste generated is not been recorded by industry for proper disposal.

Mode of disposal as per EPR submitted by industry :- As per EPR plastic waste has to
be disposed through M/s. Ultratech Cement Rajasthan for co-processing. Industry is not
complying as per EPR conditions. .
From the above it is evident that industry is not disposing the plastic generated as per the
Plastic Waste Management Rules 2016 as amended and is being disposed off in non-

scientific way. Hence, industry is not complying with the Plastic Waste Management

Rules 2016 as amended.

Observations:

1. Unit has Effluent Treatmen
Sample from outlet
norms.Unit has
monitoring o

2.

Annexure-92. Industry not submitte

3. As per the inspection, unit is not c

Report of Joint Committee 0.A.N0.277 of 2022

During inspection, unit has submitted pointwise T
d the pointwise compliance report of hazardous waste authorization.

omplying with certain specific conditions of Plastic Waste Management Rule 2016 as amended.

t Plant for treatment of polluted effluent generated from process which was found operational at the time of inspection.
of ETP was collected and sent to Central Lab, UPPCB, Lucknow for analysis. Parameters of treated effluent found within
also installed OCEMS at the outlet of ETP, which is connected with the Server of CPCB Delhi and UPPCB, Lucknow for continuous

f discharged effluent. Values in OCEMS were found within prescribed limit during joint inspection.
compliance report of water and air consents. The copy of compliance reports are enclosed as

Page 54 of 85
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\_._ anm‘muﬂnl
] Waste water Treatment Facility
Industrial ETP
Domestic _
Disposed through Septic Tank
Equalization Tank, Hill Screen 2 Nos., Primary Clarifier, Aeration Tank, Secondary Clarifier,

14. Details of ETP with unit wise detail/dimension

Multi Grade Filter, Sludge Drying Beds etc.
Unit has installed OCEMS at the outlet of ETP, which is connected with the Server of CPCB

Delhi and UPPCB, Lucknow for continuous monitoring of discharged effluent. Values in

OCEMS were found within prescribed limit during joint inspection.
Sample from outlet of ETP was collected and sentto Central Lab, UPPCB, Lucknow for

analysis. Parameters of treated effluent found within norms. Analysis report is annexed as

15. Quality-of effluent being discharged

_ Annexure-95.
Treated effluent discharged through Dhandhera Drain which meets River Kali West and then

[16. Mode of Effluent Disposal

| (Land/River/Drain) River Hindon.

mﬂﬂ ‘ Consent Status (Water) \ Granted Upto dated 31.12.2024 (Copy Enclosed as Annexure-96)

18, _:amm;ma effluent storage facility | _l

 Information pertaining to Air Pollution

119. [ Source of Air Pollution ‘mo___mﬁ 15 TPH

120. 'Details of fuel and its consumption Tuom_ 85 MT/Day, Agro Fuel 65 MT/Day

21. | Details of Air Pollution Control Systems and Multi Cyclone Dust Collector, Wet Scrubber

__ _ Stack detail .

_ Stack height from ground level — 30 M.

'22. [Status of APCS I mumﬁm,_.o:m_

|23. "Consent of status (Air) Granted Upto dated 31.12.2024 (Copy Enclosed as Annexure-97)

__mh. Quality of emission being emitted through stack | During inspection of industry by Regional Office, stack monitoring of the Boiler was
conducted on dated 30.09.2022. As per the monitoring report, Particulate matters were

. - Page 56 of 85
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|

Month of March, 2022.

Compliance found during ins ection :-

During joint committee visit, industry found complying the provisions of Hazardous & Other
Waste (Management & Transboundary Movement) Rules 2016 as industry has common
temporarily storage of Hazardous waste and separate display board at industry gate.
Photographs of Temporarily Storage area and Display boards are as follows :

‘ble NGT order dated 21.07.2022 in reference of Fly Ash and Plastic Waste Disposal

26 Fly Ash Details Total fly ash generated (From February 2022 to July 2022) :-
During joint committee visit industry has not submitted details regarding Fly Ash

Compliance Status of industry regarding Hon

generation and disposal.
Mode of Transportation (covered/not covered) :- Partially Covered
:- Regarding the disposal of Fly ash, no information is being provided

Mode of disposal :
by the Industry.

Land with specific Khasra no details where ash is being disposed :-
Units didn't submit the details of fly ash disposal dump site (i.e. area of site, khasra nos.

etc.)

Page 58 of 85

Report of Joint Committee 0.A.N0.277 of 2022

2



58 40 6 23ed
Ulylim punoy juaniys pajeal} jo sisjauweled ‘sisfjeue 1o} mouyon 'goddn ‘geT [elus) 0} Juss pue pajos||od sem d13 JO J9ino woly aidwesg
"uonjoadsul jo awy ay) je [euonelado punoj sem Yolym ssa004d woly pajelauab juaniya psjnjod jo juswieal) oy jueld juswieal] juanjy3 sey 1un
‘uonnjod 1ie Jayuny syl o} Buippe ‘sny} ‘Buypue| Joy pasn Buiaq jou pue pue| ayj ojuo

570

padwnp Buiaq punoj sem yse Al4 ‘sAajjo 10joelysxon) ybnoiy pasaaooun Ajeyied punoj yse Aj jo uojepodsuel) ssypng seyis Buidwnp je (jlem
uononsqo pue Bulpuuds Jejem ‘J1aA0d usalb "a'1) uoissiwa aAbNy Jo sainseaw aAjuanald Bulpsebal yse Al jo s|iejap sy papiugns jou sey fsnpu|

2707 40 ££7°ON'Y'0 2233wwo) uiof jo Boday

:suoijeAlasqoO

‘pspuale se 910z sa|ny

juswabBeuely S)SEAA JNSEld 8yl yim Buifidwos jou si Aisnpul ‘eousH Aem oyjus10s
-uou ul yo pasodsip Buiaq S| pue papuswe Se 9Lz SanyY Juswsbeueyy ajsep) dlse|d
sy} Jad se pajessusb oyse|d ay) Buisodsip jou siI Alisnpul Jeyj JuspiAa s jI SACQE 8y} wol4
"SUOIIPUOD ¥dJ Jad se BuiA|dwoo

jou s1 Anpsnpuj “Buissaooid-00 Joj ueyiseley juswa) yosienn s/ ybnoJy) pssodsip aq
0] sey ajsem onseld y43 4ad sy - Asnpul Ag papiugns ¥d3 Jad se |esodsip jo spoy
‘lesodsip Jadoud 1o} Alysnpul

£q pspiooas usaq jou si pajessuslb sjsem onseld jeyy pspnjouod sl ) ‘saoqe Jad sy
"L0L-2INXauuy Se paso|oua ale

sue||eyn "Wes ay) Jo- ‘[esodsip Joj ueyjseley ‘09 Buipel] HysieH s/N pue ueyiseley
uswaD yoslesn S/ 03 juas ajsem ojseld yojym ybnoiyy sue(ieyo msj pspiwgns
yun "paniwqgns jou sjejap (Bulokoss Joybuissaooid-00 o)) Sisem anseld jo |esodsig

UYUOW/LIN G'8G : uononpoid
s|ny juawabeue|y aisep) J1ise|d au)

J0 %G’ se onsed jo uonesauab Bupye) pejessusb aq o} i@y e1sem opseld jo Ayuend
Japun saoueldwo) pue s|iejaqg alsepn oise|d

JSnpul J0 piooal Jod SE pajeouab 9)Sem diseld JO Ajuenp

-gayis Buidwnp je (jlem uononiisqo pue Buipjuiids Jajem

‘1aA0o usalb -a71) uoissiwa aAlbng jo sainseaw anjuanaid Buipiebal papiaoid s|iejep ON

-: Seaie Buijjij pUe] 8y} punoJle pue ul uoinjjod iie JuaAaid O} uaxe} SaINSean

-

\

2573



Lorms.Unit has also installed OCEMS at the outlet of ETP, which is connected with the Server of CPCB Delhi and UPPCB, Lucknow for continuous
monitoring of discharged effluent. Values in OCEMS were found within prescribed limit during joint inspection.
5. During inspection, air pollution control system (Multi Cyclone Dust Collector, Wet Scrubber) was found operational. Stack monitoring done by
Regional Office on dated 30.09.2022. As per the monitoring report, Particulate matter found within the norms. Unit has Online Continuous Emission
Monitoring System which is connected with the Server of CPCB Delhi and UPPCB, Lucknow for continuous monitoring of emission emitted into

ambient environment and was found within the prescribed limit.
4. During inspection, unit has not submitted pointwise compliance report of water/air consents and hazardous waste authorization is not submitted.

5. As per the inspection, unit is not complying with certain specific conditions under Air Pollution (Prevention and Control of Pollution) Act 1981.
Recommendations/Conclusion :

On the basis of observations made by joint committee, Industry has been found non-complying in reference of fly ash disposal (not been used for
landfilling and is used as a dumping material) and disposal of generated plastic waste as per the directions under Air (Prevention and Control of Pollution)
Act 1981. Hence, as per the recommendation by Regional Office, UPPCB H.O. has issued show cause notice under section 31(A) of Air (Prevention and
Control of Pollution) Act 1981 along with Environmental Compensation of Rs. 30,000/~ per day till the compliance has been achieved by the industry. Copy

of show csuse notice is annexed as Annexure-102.

11. M/s. Bindals Papeprs Mills Ltd., Bhopa Road, Muzaffarnagar
01. Name of the Industry M/s. Bindals Papers Mills Ltd.
0z Aodress/Tel 8th Km., Bhopa Road, Muzaffarnagar

03. Dzte of Inspecton 13.09.2022
04. Name & Designation of Industry representative Mr. Mayank Bindal, Director
__so? No. 9837027405

[Writing Printing Paper

05 Products/By-products/Process
08 Production Capacity - | 300 MT/Day —
07. | Raw matenal & theif Consumplion | Agro Waste, Waste Paper. Soap Stone, Caustic, Wood etc.

08 Year of Commissioning 2009

Page ol of 85
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. 1

Granted Upto dated 31.12.2024 (Copy Enclosed as Annexure-1 05)

Source of Air Pollution Boiler 100 TPH and Black Recovery Boiler (300 MT/Day for Dry Solids)

Coal 500 MT/Day, Biomass 300 MT/Day
Separate ESP for both the Bojlers

Details of fuel and its consumption

Details of Air Pollution Controj Systems and
Stack detail

Separate Stacks for both the Boilers of 65 M. high from ground level

‘Operational
Granted Upto dafed 31.12.2024 (Copy Enclosed as Annexure-106)
During inspection of industry by Regional Office, stack monitoring of the Boiler was

conducted on dated 01.10.2022. As per the monitoring report, Particulate matters were
losed as Annexure-107. The unit has

Status of APCS
Consent of status (Air)
Quality of emission being emitted through stack

Compliance Status of industry regarding Hon'ble NG

found within the norms. Copy of Monitoring report enc
also installed OCEMS for online and continuous monitoring of emissions being emitted from

the stacks. During inspections, the particulate matter value found within the prescribed

.:m:mao:_._ama_. Movement) Rules 2016
25, Hazardous Waste details

Valid Authorization -
(Annexure-1 08)

Valid membership with TSDF for transportatio

valid membership with TSDF M/s Bharat Oil & Waste Managment Ltd. Kanpur Dehat for
safe disposal of Hazardous waste in compliance of Hazardous & Other Waste
(Management & ._.E:m_uo::nmé Movement) Rules 2016. Industry provided Form-10 for the

n_and disposal of waste :- Unit hag

Report of Joint C i ;
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Haz4Rgqy

MTTECN 70 2

]

pliance Status of industry regarding Hon'ble NGT order dated 21.07.2022 in reference of Fly Ash and Plastic Waste Disposal
Total fly ash generated (From February 2022 to July 2022) :-

@3
26 Fly Ash Details

During joint committee visit industry provided the details of Fly Ash generation and

disposal from February 2022 to July 2022. As per the information, generated fly ash is
being sent to cement plant and local vendors and for which information attached as

Annexure-110).
Mode of Transportation (covered/not covered) :- Partially Covered

Mode of disposal :- Regarding the disposal of Fly ash, information is being provided

regarding Tax Invoices and vehicle details by the Industry.
Land with specific Khasra no details where ash is being disposed :-

Units didn't submit the details of fly ash disposal dump site through local vendors (i.e.

area of site, khasra nos. etc.)
Measures taken to prevent air pollution in and around the land filling areas :-

No details provided regarding preventive measures of fugitive emission (i.e. green cover,

water sprinkling and obstruction wall) at dumping sites of local vendors.

27, Piastic Waste Details and Compliances under
the Plastic Waste Management Rule

Quantity of Plastic waste generated as per record of indust

The unit is engaged in production of Writing / Printing Paper by using Agro Waste as

Raw Material. Hence, there is no generation of Plastic waste from industry. \_
Page 64 of 85
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Name & Designation of Indusliy representative

TProducts By-products Process
06.  Production Capacity

o7 Raw matenal & their consumption

L

0S. Year of Commussioning

oS Sector (Govt Pvt /Co-op)
Information pertaining to Water Pollution

10 Water source & Consumption (KL/Day)
Ingustnial
Domestic

44 NOC %o UPGWD and ds vabdity with date

Sypres Apphed for Renewal Frst Time Applied |

Never Apphes
12 Vvaste water generation (KLDay)

inaustmial

Damesus

3 T Waste water Treatment Facity
stz

Domesuc

14 T Deraiis of £TF with ung wise 0/ amension

hepon of Jomt Camamimioe L4 N ¢

£ quadizaton

Mr. Devesh Bansal, Director D ]
Mob. No. 0837066401
Craft Paper . —
Craft Paper 100 MT/Day N B li“
(Agro Wasle based 30 MT/Day and Waste paper based 70 MT/Day
Agro Waste, Waste Paper _
1997 - o __
| Private . o o _
) |
Tubewell -]
1090 KLD
10 KLD
“bon__ma for renewal (Annexure-113) )
900 KID
6 KLD
ETP

Disposed throwgh Sepltc Tana

Tank Sedicell Primary Clanfier A@ranon Tank, Secondary Clanfier  Mult

Geade Fiter Shudge Diyung theds ol
Black hquor generated fum Agro Wasts Fulping disposed through Chermical Recovery Plant
of Ws Gadg Dupbes LW Broga Road, Muzamarmagar

Uit Bas destafied Ul b M S &l e outhet OF £ TF wihicn 8 connected with the Server of CPCB
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Compliance Status of industry regarding Hon
Transboundary Movement) Rules 2016

'ble NGT order dated 21.07.2022 in reference of Hazardous & Other Wastes (Management &

25, Hazardous Waste details

Valid Authorization :- M/s. Shree Bhageshwari Papers Pvt. Ltd. (Unit-1) has authorization
from UPPCB valid upto 13.09.2027 (Annexure-118)

Valid membership with TSDF for transportation and disposal of waste :- Unit has
valid membership with TSDF M/s. Sheetala Waste Management Project, Bulandshahr for
safe disposal of Hazardous waste in compliance of Hazardous & Other Waste
(Management & Transboundary Movement) Rules 2016. Industry provided Form-10 for the
month of July 2022 (Annexure-119). .

Total waste generated as per valid Authorization :-

S.N. | Category of Hazardous Waste as Authorised mode of Quantity
per the Schedule |, Il and Ill of these | disposal or recycling or (Ton/Annum)
rules utilization of co-
processing etc.
1. Category 5.1 As per Schedule-l| Through TSDF 0.150 MT/Annum
Used or Spent Oil
2. Category 33.1 As per Schedule-I| Through TSDF 0.80 MT/Annum
Empty Dbarrels/containers/ liners
contaminated  with hazardous
chemicals/wastes
3. Category 33.2 As per Schedule-l| Through TSDF 0.10 MT/Annum

Contaminated cotton rags or other
cleaning materials

Total Waste Generated and Disposed
Unit has submitted Form-10 (Common for Unit-1 & Unit-2) for disposal of Hazardous

Waste through TSDF. As per the Form-10, units sent used/waste oil Waste Oil, Grease

565 kg and Process Sludge 32 MT.

Report of Joint Committee O.A.No.277 of 2022
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Land with specific Khasra no details where ash is being disposed :-
Units submitted the agreement copy with M/s. GMR Contractors for fly ash disposal to
cement plant. Copy of work order is attached as Annexure-121. With the agreement

industry submit the Khasra Khatauni of Khasra No. 187, 228 and 354 of Village Nagla

Bujurg for Fly Ash Storage.
Measures taken to prevent air pollution in and around the land filling areas :-

No details provided regarding preventive measures of fugitive emission (i.e. green cover,

water sprinkling and obstruction wall) at dumping sites.
Note :- Unit has submitted details of plastic waste for both industries together

Plastic Waste Details and Compliances under

27.
the Plastic Waste Management Rule

‘both industries being in the same premises-(Shree Bha eshwari Papers Pvt. Ltd.

Unit [ and Unit I).
Quantity of Plastic waste generated as per record of industry -

Quantity of plastic waste likely to be generated taking generation of plastic as 1.5% of
production. The production capacity on Waste Paper based of Unit-1 is 70 TPD and
Unit-2 is 100 TPD. The total production capacity of both units is 170 TPD on the basis of
waste paper as raw material, accordingly plastic waste generation is : 66.3 MT/Month
Disposal of plastic waste (for co-processing/ for recycling) as per record for Unit-1 & Unit-
2 is Avg. 41.24 MT/Month of plastic waste disposed through M/s Ultratech Cement
Rajasthan from February 2022 to July 2022. For the same, Challans are enclosed as

Annexure-122.
As per above, it is concluded that approx 66.3 — 41.24 = 25.06 MT/ Month plastic waste

generated is not been recorded by industry for proper disposal.
Mode of disposal as per EPR submitted by industry :- As per EPR plastic waste has to

be disposed through M/s. Ultratech Cement Rajasthan for co-processing. Industry is not

complying as per EPR conditions.
From the above it is evident that industry is not disposing the plastic generated as per 5&
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1

ﬂ Name of the Industry

3. M/s. Shree Bhageshwari Papers Pvt. Ltd. (Unit-2), 9" Km., Bhopa Road, Muzaffarnagar

1.
ﬂo!m

ﬂ Address/Tel

M/s. Shree Bhageshwari Papers Pvt. Limited

(Unit-2)

Wu. ’Umﬂm of Inspection
04

9th Km., Bhopa Road, Muzaffarnagar
14.09.2022

Name & Designation of Industry representative

ﬂom. ﬂ Products/By-products/Process

Mr. Devesh Bansal, Director
Mob. No. 9837066491

06. __ Production Capacity

Writing Printing Paper 100 MT/Day

100 MT/Day

7_o.w. /ﬂms__ material & their oo..W:Bu:o: Waste Paper - .
,om. __<wm: of Commissioning 2010

ﬂum, Sector (Govt./Pvt./Co-op) Private

__ Information pertaining to Water Pollution

| 10. Water source & Consumption (KL/Day) Tubewell

| ' Industrial 1990 KLD

, ' Domestic 10 KLD

[11. NOC from UPGWD and its validity with date
| | (Expired / Applied for Renewal/ First Time Applied

_ / Never Applied)

Applied for renewal (Annexure-125)

__ 12. Waste water generation (KL/Day)
Industrial 1800 KID
| Domestic 8 KLD
13. | Waste water Treatment Facility . o =
_ | Industrial ETP
| Domestic Disposed through Septic Tank

Report of Joint Committee O.A No.277 of 2022
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'Compliance Status of industry regarding Hon'ble NGT order dated 21.07.2022 in reference of Hazardous & Other Wastes (Management &

Transboundary Movement) Rules 2016

25.

| Hazardous Waste details

Feport of Joint Commnttee G AN 277 ol 2022

Valid Authorization :- M/s. Shree Bhageshwari Papers Pvt. Ltd. (Unit-2) has authorization
from UPPCB valid upto 13.09.2027 (Annexure-129)

Valid membership with TSDF for transportation and dis osal of waste :- The unit
have valid membership with TSDF M/s. Sheetala Waste Management Project,
Bulandshahr for safe disposal of Hazardous waste in compliance of Hazardous & Other

Waste (Management & Transboundary Movement) Rules 2016. Industry provided Form-10

for the month of July 2022 (Annexure-130).

Total waste generated as per valid Authorization :-

Authorised mode of Quantity
(Ton/Annum)

S.N. | Category of Hazardous Waste as
per the Schedule I, Il and Ill of these | disposal or recycling or
rules utilization of co- _

processing etc. _
Category 5.1 As per Schedule-l| Through TSDF '0.150 MT/Annum
Used or Spent Oil “
Category 33.1 As per Schedule-l| Through TSDF m_c.mo MT/Annum

Empty barrels/containers/ liners
contaminated with hazardous _
|

chemicals/wastes
Category 33.2 As per Schedule-I| Through TSDF '0.10 MT/Annum

Contaminated cotton rags or other
cleaning materials

3

Total Waste Generated and Disposed
Unit has submitted Form-10 (Common for Unit-1 & Unit-2) for disposal of Hazardous

Waste through TSDF. As per the Form-10, units sent used/\waste oil Waste Oil, Grease

565 kg and Process Sludge 32 MT.

Page 74 of 85
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| the Plastic Waste Z_m_‘.,_mom:.,.ma Rule

Observations:

1. Unit has Effluent Treatment Plant for t

Sample from outlet of ET

Report of Joint Committee 0.A.No0.277 of 2022

both industries being in the same premises (Shree Bha eshwari Papers Pvt. Ltd. |
(Unit I and Unit Il).

Quantity of Plastic waste generated as per record of indust
Quantity of plastic waste likely to be generated taking generation of plastic as 1.5% of
production. The production capacity on Waste Paper based of Unit-1 is 70 TPD and

Unit-2 is 100 TPD. The total production capacity of both units is 170 TPD on the basis of
ration is : 66.3 MT/Month

waste paper as raw material, accordingly plastic waste gene
Disposal of plastic waste (for co-processing/ for recycling) as per record for Unit-1 & Unit-
2 is Avg. 41.24 MT/Month of plastic waste disposed through M/s Ultratech Cement
Rajasthan from February 2022 to July 2022. For the same, Challans are enclosed as

Annexure-131.
As per above, it is concluded that approx 66.3 — 41.24 = 25.06 MT/ Month plastic waste

generated is not been recorded by industry for proper disposal.

Mode of disposal as per EPR submitted by industry - As per EPR plastic waste has to
be disposed through M/s. Ultratech Cement Rajasthan for co-processing. Industry is not
complying as per EPR conditions.

From the above it is evident that industry is not disposing the plastic generated as per the
Plastic Waste Management Rules 2016 as amended and is being disposed off in non-
scientific way. Hence, industry is not complying with the Plastic Waste Management

Rules 2016 as amended.

P was collected and sent to Central Lab, UPPCB, Lucknow for an

reatment of polluted effluent generated from process which was found operational at the time of inspection.
alysis. Parameters of treated effluent found within

Page 76 of 85
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[NOC from UPGWD and its validity with date

(Expired / Applied for Renewal/ First Time Applied
/ Never Applied)

Valid upto 30.03.2027 (Copy Enclosed as Annexure-134)

12, Waste water generation (KL/Day)
Industrial Zero Liquid Discharge
Domestic 30 KLD
13. Waste water Treatment Facility
Industrial ETP
Domestic Disposed through Septic Tank
14. Details of ETP with unit wise detail/dimension Equalization Tank, Hill Screen; Sedicell, Clarifier, Sand Filter, Belt Press, Sludge Drying
Beds etc.
15: Quality of effluent being discharged During joint committee visit, no industrial effluent found discharging outside the premises.
As per the charter web camera is installed in ETP Area for ensuring Zero Liquid Discharge.
16. Mode of Effluent Disposal N.A.
(Land/River/Drain)
17. Consent Status (Water) Granted Upto dated 31.12.2022 (Copy Enclosed as Annexure-135)
18. Treated effluent storage facility -

Information pertaining to Air Pollution

19. Source of Air Pollution Boiler 12 TPH
20. Details of fuel and its consumption Bagasse / Imported Coal / Wood 40 MT/Day
21. Details of Air Pollution Control Systems and Multi Cyclone, Wet Scrubber
Stack detail
Stack — 30 M. high from ground level
22. Status of APCS Operational
23. Consent of status (Air) Granted Upto dated 31.12.2022 (Copy Enclosed as Annexure-136)

Report of Joint Committee O.A.N0.277 of 2022
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Unit submitted Form-10 for disposal of Hazardous Waste through TSDF. As per the Form-
10, unit sent Oily Cotton 35 Kg. and Plastic Waste 140 Kg. in the Month of March, 2022.

During joint committee visit, industry found complying the provisions of Hazardous & Other
Waste (Management & Transboundary Movement) Rules 2016 as industry has common
temporarily storage of Hazardous waste and separate display board at industry gate.
Photographs of Temporarily Storage area and Display boards are as follows :

[Compliance Status of industry regarding Hon’ble NGT order dated 21.07.2022 in reference of Fly Ash and Plastic Waste Disposal

26.

Fly Ash Details

Total fly ash generated (From February 2022 to July 2022) :-

During joint committee visit industry has not submitted details regarding Fly Ash
generation and disposal.
Mode of Transportation (covered/not covered) :- Partially Covered

Report of Joint Committee 0.A.N0.277 of 2022
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1. Industry has not submitted the details of fly ash regarding preventive measures of fugitive emission (i.e. green cover, water sprinkling and obstruction
wall) at dumping sites. Further, transportation of fly ash found partially uncovered through trucks/tractor trolleys. Fly ash was found being dumped

onto the land and not being used for landfilling, thus, adding to the further air pollution.

2. During inspection, air pollution control system (Multi Cyclone and Wet Scrubber) was found operational. Stack monitoring done by Regional Office on
dated 02.10.2022. As per the monitoring report, Particulate matter found within the norms. Unit has Online Continuous Emission Monitoring System
which is connected with the Server of CPCB Delhi and UPPCB, Lucknow for continuous monitoring of emission emitted into ambient environment

and was found within the prescribed limit.
3. During inspection, unit has not submitted pointwise compliance report of water/air consents and hazardous waste authorization.

4. As per the inspection, unit is not complying with certain specific conditions under Air Pollution (Prevention and Control of Pollution) Act 1981.

Recommendations/Conclusion :
On the basis of observations made by joint committee, Industry has been found non-complying in reference of fly ash disposal (not been used for
ing material) and disposal of generated plastic waste as per the directions under Air (Prevention and Control of Pollution)

landfilling and is used as a dump
tice under section 31(A) of Air (Prevention and

Act 1981. Hence, as per the recommendation by Regional Office, UPPCB H.Q. has issued show cause no

Control of Pollution) Act 1981 along with Environmental Compensation of Rs. 30,000/- per day till the compliance has been achieved by the industry. Copy

of show cause notice is annexed as Annexure-141.
Further, Hon'ble NGT in its direction has also directed the Irrigation Department. Salient part of the order is as below :
n 9. Notice be also issued to Principal Secretary, Department of Irrigation and water Resources, Government of Uttar Pradesh,

requiring him to file response regarding the functional status of Dhandhera drain and related aspects including its de-silting. Use of its

discharge for irrigation, quality of discharge going to any river etc., within two months at judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR support PDF and not in the form of Image PDF."

In compliance of the above, irrigation department vide letter dated 14.10.2022 has given the Action Taken Report stating that the drain in question
(Dhandhera drain) has a total length of 19.70 km. with a discharge of 200 cusec. 14 Pulp & Paper industries discharge treated effluent of approx 10 cusec
in Dhandhera drain. In compliance to the direction of Hon'ble NGT, Irrigation Department carried out de-silting of Dhandhera drain from 01.10.2022 and

completed the whole stretch of the drain by 14.10.2022. The detailed report of Irrigation Department is annexed herewith as Annexure-142.

Report of Joint Committee O.A.No.277 of 2022 Page 82 of 85

276



S840 g8 3ded

2707 40 LLZ'ON"Y 0O 23wwo)) Julof jo poday

|04)uo] pue uoljusasld) Iy JO (V)€ Uoaas
19pun panss| usaq sey 921jou SsSNEO MoYg

594

Buunp punoy jou eysem onseld psjelausb
pue yse Aj jo |esodsip oynusdg /adoiy

edoyg "wy 66 “PIT IAd Sl Jeded nuasy "s/IN

L

‘Aep Jad
-/000'0€ 'Sy uonesuadwoy [ejuswuoIAug
4o uopisodwi yum gL ‘Joy (uonnjiod Jo
04Uy pue uojuaaald) JIy Jo (Y)E uondas
Tmﬁ_._: panss| usaq sey a1j0u asnea moyg

‘PSpUSWE SE | g6l
oy (uonpnjod jo |osuon pue ucnusaaidg)
Iy ispun punoj uopeolA Hun a3y Aq
paniwgns spiods) ay) Jad se pue uojoadsul
Buunp punoj jou e)sem onsejd pajeseuab
Pue yse A jo [esodsip oyyusg edoiyg

1ebeuseyeznpy
'Peoy edoyg “py7 S| Jaded 11lEqUPIS S21US S/

‘Aep Jad
-/000°0€ "sy uonesuadwon [ejuswiuosAug
Jo uomisodwi yym Lgg| 'y (uonnjjod Jo
[0UCD pue uonuaasid) iy o (Y)E uonsas
19pun panss| usaq sey 22Jjou 8sNEI MoYS

‘Pepuswe se gL
Py (uopnjod Jo jonuo) pue uonusAslyg)
Iy 1spun punoj uopejoin Hun  ayy Aq
pspiwigns spiodal ay) sad se pue uopoadsul
Buunp punoy jou s)sEM onse|d pejessushb
pue yse Ay jo |esodsip oynusidg s1edoig

JeBeureyeznyy ‘peoy edoyg
"Wy '8 “PIT IAd SIIN Jeded @ xejdng Bies S/IN

‘Aep Jad
-/000'0€ sy uojjesuadwon |BjuSWUOIIAUg
40 uogisodwi yum gL "oy (uonnjiod jo
104JU0D pue uofuasld) JIy Jo (y)c uonoss
Japun panss| uasqg sey s21j0u 8sNeI MOYSg

‘Pepuswe se gL
Py (uonnjloq jo josuon pue uonuanald)
4y Jspun  punoj uopejolA pun a8y Aq
PSpiwgns spiodal ayy Jad se pue uopoadsul
Buunp punoy jou sysem onse|d pejelsusb
pue yse £y jo |esodsip oynusidg Hadoliy

ebeusegeznyy ‘peoy edoyg “wyy
w6 '(@1un) P ad sieded % ding uouaAls s/

"JeBeuieyeznyy ‘peoy edoyg
WM 8 TPI1 Ad sieded % dind uouaAls s/

- Aep Jad
-/000'0€ 'Sy uonesuadwoy |ejusLuolIAUS
Jo uonisodwi yum LgeL ‘oY (uonnjiod jo
|0JjuoD pue uojuansld) JIy jo (y)g uonoas
lapun panss| usaq sey a21j0u asNed MoYS

‘PSpuUSWE SE g6
oV (uolnjiod Jo josuo) pue uonuaald)
Ay 1spun punoj uopejoiA uun By Aq
PajIgNs splodal ay) Jad se pue uopoadsul
Buunp punoj jou sysem oljseld pejelaushb
pue yse Aj jo |esodsip ouyusiog pnadoig

‘1eBeuleyeznyy ‘peoy
edoyg "Wy 6 ‘(z-1un) ‘1] siedeq ueouBAIS s/

‘fep Jad
-/000'0€ "SY uolesuadwo) [ejuawuoliAug
Jo uojisodwi Wim |LgalL ‘Joy (uonnjjod jo
|OJJUCD PUE UONUSA3I) JIYY JO (V)E uonoas
lapun panss| uaaqg sey a2|jou asneo Moys

‘PapuaWe se g6
Py (uonnjod jo [ohuon pue uonusaald)
Jly J8pun punoj UuoBe|oiA Jun sy Aq
papiwqgns spioodal ayj Jad se pue uonoadsul
Buunp punoj jou sjsem opseld peajessusb
pue yse Ay jo |esodsip ouyjus0g fadoly

‘lebeuleyeznpy ‘peoy

syJeway

punog uonejoip

edoug "Wy 6 ‘(1-1un) P sieded ueopaAIS s/
Aysnpu| jo ssaippy awepN ]

b

: SMOJ|0} SE B8 SalIsNpul 3y} Jsulebe §Odd N 3u3 Ag USXe) UCHO. 'SUOREPUSIWIODS] S8)IWWOD ol jo siseq ay;

‘ON'S
uo

277



|Road, Muzaffarnagar

inspection and as per the records submitted
by the wunit. Violation found under Air
(Prevention and Control of Pollution) Act,
1981 as amended.

of Pollution) Act, 1981 with imposition of
Environmental Compensation Rs. 30,000/-
per day.

M/s. Tehri Pulp & Paper Ltd. (Unit-1), 9™ Km..
Bhopa Road, Muzaffarnagar

Proper/ Scientific disposal of fly ash and
generated plastic waste not found during
inspection and as per the records submitted
by the wunit. Violation found under Air
(Prevention and Control of Pollution) Act,
1981 as amended.

Show cause notice has been issued under
section 3(A) of Air (Prevention and Control
of Pollution) Act, 1981 with imposition of

Environmental Compensation Rs. 30,000/-
per day.

M/s. Tehri Pulp & Paper Ltd. (Unit-2), 9" Km.,
Bhopa Road, Muzaffarnagar

Proper/ Scientific disposal of generated
plastic waste not found during inspection and
as per the records submitted by the unit.
Violation found under Environment
(Protection) Act 1986.

Show cause notice has been issued under
section 5 of Environment (Protection) Act,

1986.

10.

M/s. Tirupati Baalaji Fiberrs Private Limited, Bhopa
Road, Muzaffarnagar

Proper/ Scientific disposal of fly ash and
generated plastic waste not found during
inspection and as per the records submitted
by the unit. Violation found under Air
(Prevention and Control of Pollution) Act,
1981 as amended.

Show cause notice has been issued under
section 3(A) of Air (Prevention and Control
of Pollution) Act, 1981 with imposition of
Environmental Compensation Rs. 30,000/-
per day.

11.

M/s. Bindals Papeprs Mills Ltd., Bhopa Road,
Muzaffarnagar

Proper/ Scientific disposal of fly ash not found
during inspection and as per the records
submitted by the unit. Violation found under
Air (Prevention and Control of Pollution) Act,
1981 as amended.

Show cause notice has been issued under
section 3(A) of Air (Prevention and Control
of Pollution) Act, 1981 with imposition of
Environmental Compensation Rs. 30,000/
per day.

12.

M/s. Shree Bhageshwari Papers Pvt. Ltd. (Unit-1),
9" Km., Bhopa Road, Muzaffarnagar

Proper/ Scientific disposal of fly ash and
generated plastic waste not found during
inspection and as per the records submitted
by the unit. Violation found under Air
(Prevention and Control of Pollution) Act,
1981 as amended.

Show cause notice has been issued under
section 3(A) of Air (Prevention and Control
of Pollution) Act, 1981 with imposition of
Environmental Compensation Rs. 30,000/-
per day.

13.

M/s. Shree Bhageshwari Papers Pvt. Ltd. (Unit-2),
9" Km., Bhopa Road, Muzaffarnagar

Proper/ Scientific disposal of generated
plastic waste not found during inspection and
as per the records submitted by the unit.

Show cause notice has been issued under
section 5 of Environment (Protection) Act,
1986.

Violation found under Environment

Report of Joint Committee O.A.N0.277 of 2022
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D/Neeraj Mittal/Letter 2023

S.No. Name & Address of Unit E.C. Imposed | E.C. Recovered

1. |Bindals Papers Mills Ltd. Bhopa Road, 210000.00 210000.00
Muzaffarnagar.

2. |Garg Duplex & Paper Mills (P) Ltd. Bhopa 150000.00 150000.00
Road, Muzaffarnagar _

3. |Meenu Papers (P) Ltd. Bhopa Road 210000.00 210000.00
Muzaffarnagar

4.  |Shri Bhageshwari Paper Mills (P) Ltd., 180000.00 180000.00
Bhopa Road Unit-1 Muzaffarnagar —

5. | Shri Sidhbali Papers Mills Ltd., Bhopa Road, 210000.00 210000.00
Muzaffarnagar |

6. |Silverton Pulp & Paper Pvt. Ltd. (Unit-2) 150000.00 150000.00
Bhopa Road, Muzaffarnagar.

7. |Silvertoan Paper Ltd. (Unit-1) Bhopa Road, . 210000.00 210000.00
Muzaffarnagar -

8. |Silvertoan Paper Ltd. (Unit-2) Bhopa Road, 210000.00 210000.00
Muzaffarnagar

9. | Galaxy Papers Pvt. Ltd., Jolly Road, 140000.00 140000.00
Muzaffarnagar

10. |Tehri Pulp & Papers Ltd. Bhopa Road (Unit- 180000.00 180000.00
1) Muzaffarnagar

11. |Tirupati Balaji Fibres Ltd. Bhopa Road, 210000.00 210000.00
Muzaffarnagar

Total : 2060000.00 2060000.00
R0



— ANNEXORE-]

onazaffamagariiuoption qEHI 01;11_25,\

—

=— W TeeT Wgur foriEr |18, HEUhIeoR
‘g?p U.P. POLLUTION CONTROL BOARD, MUZAFFARNAGAR
6—dl, T3 AYEl, FUUHITIN-251001 (SaMo)

|':;{il?'4_l‘\!-i:'?,- Ly f?ﬂfai i .
£F ,g (eri Ty | Tl | iJ "]_.‘ '1""1'\?'{1&‘1,'5 Dateg &< 014023

To,
The Registrar
National Oreen Tribunal
Principal Bench
New Delhi
E.mai! : judicial-ngt@gov.in

U.P.on 21.10.2022,

Hll'.

With reference to the subject mentioned above kindly find enclosed
herewith the Report in compliance of the order issued on 21.10.2022 by
Hon'ble National Green Tribunal in O.A, No. 277/2022 Liyakat Ali and Others
Vs State of ULP.

Fnel, : As above.
Yoyrs faithfully

ué’jj' f
(Ankit Singh)
Regional Officer

Copy to:
i Aember Secretary, U P, Pollution Control Board, Lucknow tor information.

2 Qi Pradeep Mishra, Advocate, Hon'ble Supreme Court/NGT, New Delhi for perusal
and necessary action.

4" Chiof Law Officer. TP, Pollution Cantrol Board, Lucknaw for information.

{ Chicf Environmental Officor (Cirele-3), U.P. Poltution Control Boawd, Lucknow for

information. ;.
: /ff%; e
Régional Officer

Y
: £
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% - CENTRAL LABORATORY
R UTTAR PRADESH POLLUTION CONTROL BOARD

Building. No T2y Vibluti Khand, Gomti Nagar, Lucknow-226010

TEST REPORT: vy
Rel n0-1909628 4/

ATER LA BORATORY(SURFACE WATER)
TRAL2022

- 8 Date:28/12/2022
‘ :““plu Location: Kukra Drain before confluence to Dhandhera Drain
3 Distrjer: MuzaMamagar
= Address: \’iliugu-R::ml}mw;.!i
4= Sumple Souree: Drain
S~ Tvpeof sple : Surfyee Water
0= Sample Collected By : (1)Muncesh Kumar;J.R.F (2)Ravish Pratap Singh;J.R.F
7- Odour : Fouyl
N Quantity and Packing : 2.0 1 PVC(General/Core Parameters)/1.0 L PVC(Heavy Metals)
9= Dute of Sample Collection : 21/] 212022 .
Hi- Analyis Indented by : RO h'fuznffarNagar
- Date of samiple receipt in Lab : 22/12/2022
o Parameter | Unit Results Detection Range
______ pH.4500 H B Electronic method - 7.08 02-12 |
 Turhidity.2130 B Nephelometric Method N.T.U 16.2 1-500NTU
Colour.2120 B Visual Method Hazen 100 5-10000 Hazen °
Conductivity,2510 B Lab Method uS/em 1588 | 0.1-10000 uS/cm
Suspended Solids . 2540 D Total Suspended mg/l 158 5.0 -10000 mg/l
Solids dried at 103-105 0C
Dissolved Solids. 2540 0C Total Dissolved Solids mg/] 986 5.0 -10000 mg/
L dricdat 180 0C
Total Solids . 2540 B Total Solids dried at 103- mg/l 1144 5.0 -15000 mg/|
1050C |
il:i_rdnc,-n‘, 2329 G ERTA Timimetric Method mg/l 760 10.0 -5000 mg/|
* i, 3500 - 8 EDTa 1iimerric Method mg/| 520 100 -1000 mg/l
B Magnesium, 3506 -Mg 3 Caleulation Method mg/l 240 10-1000 mg/|
Nagne: . & — ot |
Chloride as Cl-. 4500- Cl - B Argentometric mg/l 320 3.0 - 500 mg/|
Method
Siphate as $04-2, 4500 -S04 -2 E Turbidimetric mg/] 53 0.1-200 mg/l
: Method
' Alkalinity. 2320 3 Titrimetrie Method mg/| 820 20-5000 my/|
Total Chromium {T.CI'JI.}:'{I | IE’?::.n}jlcmw mg/| ND 0.05-1000 mg/l
ety (Ihreet Air-Ac Flg
Absorplion .‘)pl.{.lmlh;;;!i{gll )
B l ‘E—(I;‘[‘;'}-'-‘ 11-8 A[()H‘lic Absurpli(lﬂ |‘ngf| 0.0?58 009‘1000 mg‘l
< w;’a‘.}umc,r)f (Dircel Air-A¢ Flame Method) — ]
2 ron (). 3111-18 ,E;mic Absorption my/l 2.8229 0.05-1000 mg/1
¢, . - ! & ‘
' .\‘f‘l;.:l::(lf(l)ll‘l‘]i:lr\' (Direet Air-Ac Flame Method) - P
i S (Zn). 3111-13 Atomic Absorption mg/l 7739 0.01-1000mg/
S :cﬁ”&n&r}j (Dircet Air-Ac Flame Mcthod)
-1 153025 ( Part 44): 1993 Bio m/l 172 1.0 -1000 mg/1
© BOD, 3 day 27 0C 15 3023 ] 496 4.0 -1000 mg/l
a COD. 5220 13 Open Relux Mcthod my ____————;___“18_"____,
Remark:* - NA ot
RAM  boutysgoean
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CENTRAL LABORATORY
ADESIH POLLUTION CONTROL BOARD
nTe.a2y Vbl Khand, Gomil Nagar, Lucknow-226010

UTTAR pR
Ilulltliug. N

TEST REPORT: Watin oo
1SN REPORT; ATER l.r\Il(iI%z\'l'()ltY[SlJltI-'A(Il'] WATER)

Rel ng- ‘Jll'lh1,1'?.'1‘|-T\"|'R:\ L1

Location: Degrappur Dy
2= Distriet: \py,

I Numple

allamagr

= Adldreas: Hhage Rearajpur

Sample Noypee: Diam
.

Fype of sample Norfiee Wager

= Nample Colleeqe Byt (1N aneesh Kumar;

T Odowr : Foul

N+ Quantity and Packing ;

ain/Dhandlery Drain(Near UPSIDC-Begrajpur)

LR.F (2)Ravish Pratap Singh;J.R.F

220 L PVC(Generali/Core Parameters)/1.0 L PVC(Heavy Metals)

Y- Date of Sample Collection : 2 1212022
- Analvis Indented by : RO MuzaffarNagar

I~ Date of sample receiptin Lab ; 22/12/2022

Date:28/12/2022

Parameter Unit Results Detection Range
pHA300 H B Eleetronic method - 6.88 02-12
_Turbiding 2430 B Nephelometric Method N.T.U 38.9 1-500NTU
Colour.2120 B Vi sual Method Hazen 200 5-10000 Hazen
- Conducuvity.2510'B Lab Method uS/cm 2192 0.1-10000 uS/cm
Suspended Solids , 2540 D Total Suspended mg/l 2320 5.0 -10000 mg/] |
- Solids dried at 103-105 0C 41
Shesolved Solids, 2340 0C Total Dissolved Solids mg/l 1356 5.0 -10000 mg/1
dried at 180 0C
Ferzl Solids . 2540 B Total Solids dried at 103- mg/l 1588 5.0 -15000 mg/l
_lwsoc
Hardness, 2340 0C EDTA Titrimetric Method mg/l 920 10.0 -5000 mg/1
Culerum. 3500 -Ca B EDTA Titrimetric Method mg/l 780 10.0 -1000 me/l
Maznesivm, 3500 -My B Caleulution Method mg/l 140 10-1000 mg.a’l
Chloride as Cl-, 4500- Cl - 13 Argentometric my/l 480 3.0- 500 mg
__ Method
Sulnlite as 5004-2 . 4500 -804 -2 E Turbidimetric mg/l 109 0.1 -200 mg/]
J o Method
Alkalinity. 2320 13 Titrimetric Method my/l 980 20-5000 mg/1
Total Chromium (T.Cr), ;ii 1 I{Ainmic mg/l 0.0010 0.05-1000 mg/l
'o.n-mr.-:iml Spectrometry (Direet Air-Ac Flame
Methud) e
s - S
ic Abs /1 0.0126
Lead (Phy, 3111-18 Awmic Absorption mg/ 2 0.09-1000 ]
Speetrometry (Dieel Air-Ac Flume Method) ¢
sapectromelsy. [ Nee 2t ]
: ic Absorpti y/l 5.1333
Iron (Fe), $111-15 Atoinic /'\hwrpm'm my/ i 0.05-1000 =
Spectrometry (Direet Air-Ac FPliume Method)
Zinc (Zng, 311115 Alamic Absarption mg/l 1.7225 0.01-1000mg/!
— i -et Air-Ac Fliune Method)
Spectrometry (Direet Air-Ac Flune McThod i
1BOD, 3 day 27 0C 1S 3025 ( Part 44): 1993 Bio my/l 268 1.0 -1000 mg/1
_COD, 5220 13 Open Reflux Method myl I R 40-1000my1__|

Remark:* - NA

Doty s gro-dd Digutalty signed
L:mpurmlr RAM by RAM GOPAL
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e ek s CENTRAL LABORATORY
bl Nailding, N RADESI POLLUTION CONTROL BOARD
R NOTCR2V Vibhuti Khand, Gomi Nagar, Lucknow-226010

#
U

sy
A
K

VEST REPORT: WATER LA ROrr e '
PORT: WATER LABORATORY(SURFACE WATER)

Rel no-19ug243 CENTRAL 2002
| ‘ m Date:28/12/2022
= Nample Loeation: Ry er Kal West aller meeti
e sbatter meeting Dhandlera Drain
22 Distrier: Mucallomacar
S+ Address: Village Begripu
A= Nample Source: River
S+ Typeof sample : Surface Water
o= Nample Colleeted By 2 (DN ancesh Kumar:) RF (2)Ravish Pratap Singh,J.R.F
- Odowr s Foul
- Quantity and Packing : 2.0 L PVC(General/Core Parameters)/1.0 L PVC(Heavy Metals)

Date of Sample Colection @ 21122022

- Analvis Indented by @ RO MuzaffarNagar

11- Date of sample receiptin Lab : 22/12/2022

Parameter Unit Results Detection Range |
pH.2300 H B Electronic method - 6.80 02-12
Terpidiny 2130 B Nephelometric Method | N.T.U 27 1-500NTU
Coluur.2120 B Visual Method ' Hazen 150 5-10000 Hazen
Corductivity.2510 B Lab Method r uS/em 1745 0.1-10000 uS/cm
Suspended Solids . 2540 D Total Suspended ! mg/l 138 5.0 -10000 mg/1
Solids dried at 103-105 0C |
b \:!::d Solids. 2540 0C Total Dissolved Solids ‘ mg/l 1084 5.0 -10000 mg/l
. Griedot 1800C
‘sl Scisds . 2540 13 Total Solids dried at 103- mg/l 1222 5.0 -15000 mg/l
L usec
-)\,_3 324 0C EDTA Titrimetric Method mg/l 700 10.0 -5000 mg/I
_ mgl 440 10.0 -1000 mg/1
i 4) -Mig 13 Caleulation Method mg/l 260 10-1000 mg/!
‘ ;'!éumé;- a5 Cl- 43500- C1 - 18 Argentometric my/l 280 3.0 - 500 mg/l
L S —
T.::(,_; 4500 -S04 -2 F Tuthidimetric mg/l 120 0.1 =200 mg/l
Method
Al sl 23200 13 Tanmetcic Method. . 780 20-5000 ma/|
L it e B G 0051000y
Method) S
it i, | @ | W
. . 5 L1 i J
I catsriaratimy v O I e 0.05-1000 mgn
‘)r:ci::':-n?:ll:; r]lihlll;rlsxg\lll'--};{ltui'll\:f:;;:' lIl::‘l‘lr__:m._lj_ o '“lﬂ_ I _IjHQ?S Q-QI-IU{JOmg{]
I ":’1__‘ day 270018 1025 ltar 44y 1993 Bin | L I 110 ___mﬂhﬂ_—_
copsyBpaietusMobed  f  wel | 38 | 40-toomgt |

Momarke® - NA
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